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INTRODUCTION

I, the Chairperson of the Committee on Government Assurances (2021-2022),
having been authorized by the Committee to submit the Report on their behalf, present
this Seventy-Second Report (17" Lok Sabha) of the Committee on Government
Assurances.

2. The Committee on Government Assurances (2021-2022) at their sitting held on
08™ March, 2022 took oral evidence of the representatives of the Ministry of Tourism
regarding pending Assurances.

3. At their sitting held on 28th July 2022, the Committee on Government
Assurances (2021-2022) considered and adopted this Report.

4. The Minutes of the aforesaid sittings of the Committee form part of the Report.

5. For facility of reference and convenience, the Observations and
Recommendations of the Committee have been printed in bold letters in the Report.

NEW DELHI, RAJENDRA AGRAWAL,
©41 August, 2022 CHAIRPERSON,
COMMITTEE ON GOVERNMENT ASSURANCES

| 2 Shravana , 1944 (Saka)




REPORT

I. Introductory

The Committee on Government Assurances scrutinize the Assurances, promises,
undertakings, etc., given by the Ministers from time to time on the floor of the House
and report the extent to which such Assurances, promises and undertakings have been
implemented. Once an Assurance has been given on the floor of the House, the same is
required to be implemented within a period of three months. The
Ministries/Departments of the Government of India are under obligation to seek
extension of time required beyond the prescribed period for fulfilment of the Assurance.
Where a Ministry/Department is unable to implement an Assurance, that
Ministry/Department is bound to request the Committee for dropping it. The Committee
consider such requests and approve dropping, in case, they are convinced that grounds
cited are justified. The Committee also examine whether the implementation of
Assurances has taken place within the minimum time necessary for the purpose and the
extent to which the Assurances have been implemented.

2 The Committee on Government Assurances (2009-2010) took a policy decision to
call the representatives of various Ministries/Departments of the Government of India, in
a phased manner, to review the pending Assurances, examine the reasons for pendency
and analyze operation of the system prescribed in the Ministries/Departments for dealing
with Assurances. The Committee also decided to consider the quality of Assurances
implemented by the Government.

3. The Committee on Government Assurances (2014-2015) decided to follow the
well established and time tested procedure of calling the representatives of the
Ministries/Departments of the Government of India, in @ phased manner and review the
pending Assurances. The Committee took a step further and decided to call the
representatives of the Ministry of Parliamentary Affairs also as all the Assurances are
implemented through it.

4. In pursuance of the /bid decision, the Committee on Government Assurances
(2021-2022) called the representatives of the Ministry of Tourism and the Ministry of
Parliamentary Affairs to render clarifications with regard to delay in implementation of
the pending Assurances pertaining to the Ministry of Tourism at their sitting held on
08"March, 2022. The Committee examined in detail the following 23 Assurances
(Appendices — I to XXIII):



Table 1

‘ Sl.No. SQ/USQ No. dated Subject
| 1. | USQ No. 2356 Allocation of Land
| dated 23.08.2013 (Appendix-T)
!
| 2. |USQ No. 1076 Formulation of New Tourism Policy
dated 27.07.2015 (Appendix-II)
3. | USQ No. 1287 Inflow of Tourists
dated 07.12.2015 (Appendix-III)
4. | USQ No. 2084 Development of Tourism in Islands
dated 01.01.2018 (Appendix-1V)
5. | USQ No. 2255 Development of Tourist Sites as Iconic
dated 24.12.2018 Tourism Destinations
(Appendix-V)

Shri Jagdambika Pal, M.P.)

|
6. | USQ No. 3218 Tourism  Circuits in  Rajasthan under
dated 31.12.2018 Swadesh Darshan Scheme
(Appendix-VI)
7. |UsQ No. 250 Sanctioning of Gandhi Circuit
‘ dated 24.06.2019 L(Appendix-VII)
T 8. | USQ No. 271 Tourism Projects for Lakshadweep
‘ dated 24.06.2019 (Appendix-VIII)
) USQ No. 276 Development of Island Tourism
] dated 24.06.2019 (Appendix-IX)
10, | SQ No. 121 Development of Tourist Places
dated 01.07.2019 (Appendix-X)
(Supplementary by
L Shri Ganesh Singh, M.P.)
\ 11. | SQ No. 121 Development of Tourist Places
dated 01.07.2019 (Appendix-XI)
[ (Supplementary by
[ Shri Rajiv Pratap Rudy, M.P.)
i l
12. | SQ No. 130 Status of Buddhist Circuit Plan
dated 01.07.2019 (Appendix-XII)
(Supplementary by

\_)



'[ dated 25.11.2019

(Appendix-XXIII)

13. | USQ No. 1477 Formation of Five Special Tourism Zones
dated 01.07.2019 (Appendix-XIII)

14. | USQ No. 4780 Setting up of Tourism Hubs
dated 22.07.2019 (Appendix-XIV)

15. | SQ No. 204 * Religious Tourist Circuits
dated 08.07.2019 (Appendix-XV)

(Supplementary by
Shri Rebati Tripura, M.P.)

16. | SQ No. 204 * Religious Tourist Circuits
dated 08.07.2019 (Appendix-XVI)
(Supplementary by
Smt. Hema Malini, M.P.)

17. | USQ No. 2269 Agreement to Promote Tourism
dated 08.07.2019 (Appendix-XVII)

18. | SQ No. 306 Centrally Sponsored Tourism Projects
dated 15.07.2019 (Appendix-XVIII)

(Supplementary by
Smt. Riti Pathak, M.P.)

19. | SQ No. 306 * Centrally Sponsored Tourism Projects

dated 15.07.2019 (Appendix-XIX)
' (Supplementary by
Dr. Farooqg Abdullah, M.P.)

20. | USQ No. 4643 Development of Amravati Town
dated 22.07.2019 (Appendix-XX) |

21. | SQ No. 4 Development of New Tourism Circuit l
dated 18.11.2019 (Appendix-XXI) l
(Supplementary by
Shri Vishnu Dayal Ram, M.P.)

22, | SQ No. 4 Development of New Tourism Circuit '
dated 18.11.2019 (Appendix-XXII) |
(Supplementary by ‘
Shri Rajendra Agrawal, M.P.)

|
23. | USQ No. 1328 Promotion of Tourism in Khajuraho ;

L

]
*Implementation Report laid on the Table of the House on 27.07.2022
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5 The Extracts from the Manual of Parliamentary Procedures in the Government of
India, Ministry of Parliamentary Affairs laying guidelines on the definition of an
Assurance, the time limit for its fulfilment, dropping/deletion and extension, the
procedure for fulfiiment, etc., besides maintenance of Register of Assurances and
periodical reviews to minimize delays in implementation of the Assurances are

reproduced at Appendix-XXIV.

6. During the oral evidence, the Committee emphasized that the
Ministries/Departments are required to implement an Assurance within a period of three
months and if the Ministries/Departments are unable to fulfil the Assurance within that
time period, then it is imperative for them to seek extension of time. The Committee also
observed that the Ministry of Tourism had a long pending list of 43 Assurances (upto the
6" Session of the 17" Lok Sabha). Out of these, 01 Assurance pertained to the 15 Lok
Sabha, 05 Assurances to the 16" Lok Sabha and 37 Assurances to the 17" Lok Sabha.
As the Assurances belonging to the 15" Lok Sabha and 16" Lok Sabha were very old and
pending for more than 03 to more than 08 years and there were inordinate delays in
fulfilment of these Assurances, the Committee enquired about the system of monitoring
and periodical review of the pending Assurances in the Ministry to minimize delays in
their fulfiment and the mechanism available for implementation of Parliamentary
Assurances. In this regard, the Secretary, Ministry of Tourism briefed the Committee as

under:

........ review meeting is held at the level of the Minister. Review meeting is also
held at Secretary level. But today as we were preparing for it, we came to know
that there are some subjects outside our Ministry, related to other Ministries or
subjects in which we have called for reports from State Governments. It is taking
some time. That's why when we reviewed it today, we realized that we have to
follow such a system that the officials of our Ministry must review at least once a
month the reports that we have to get especially from other Ministries or State

Governments so that we can fulfill the Assurances quickly.”

=l



7. Subsequently, one Assurance mentioned at SI.No. 22 has since been
implemented on 09.02.2022 while 02 Assurances mentioned at SI.Nos. 17 and 20 have
since been implemented on 16.03.2022. The Committee at their sitting held on 08
March, 2022 acceded to the request of the Ministry of Tourism to drop the Assurance
mentioned at SI. No. 01 in the above list.

Observations/Recommendations

8. The Committee note that as many as 43 Assurances pertaining to the
Ministry of Tourism concerning various important matters were pending for
implementation. The Committee further note that out of 23 Assurances taken
up by them during the oral evidence, 03 Assurances mentioned at Sl.Nos. 17,
20 and 22 have since been implemented on 09.02.2022 and 16.03.2022 after
a delay of more than 02 years. However, 5 Assurances pertaining to 16th Lolk
Sabha mentioned at Sl. No. 2 to 6 could not be fulfilled even after more than 3
to 6 years. Likewise, 17 Assurances mentioned at Sl Nos. 7 to 16, 18, 19, 21
and 23 have been pending for more than two years. Such inordinate delays in
fulfilment of the Assurances is indicative of the fact that monitoring and
follow up action taken for implementation of the Assurances by the Ministry
has been far from satisfactory. The Committee are fully aware that
implementation of some of the Assurances especially those pertaining to
policy matters, contentious issues and involving other
Ministries/Departments/agencies, State Government etc. require more time
and may be difficult to be executed within the prescribed time period.
However, sustained and proactive efforts need to be made to implement
Assurances which are solemn Parliamentary obligations. The Committee need
not emphasize that the utility and relevance of Assurances are lost due to
inordinate delay in its fulfillment. The Committee, therefore, recommend that
the present mechanism of review of Assurances by the Ministry should be
streamlined with mandatory result oriented regular reviews so as to avoid

undue delays in fulfilment of Assurances particularly the pending Assurances.

-



The Committee observe that lack of coordination between the Ministry
of Tourism with other Ministries especially the Ministry of Parliamentary
Affairs and State Governments is one of the main reasons behind delays in the
implementation of certain Assurances. The Committee, are of the view that
the Ministry of Tourism need to adopt a proactive approach and increase the
level of coordination with all the stakeholders especially the State
Governments concerned for expeditious implementation of the Assurances.
The Committee desire that action on all pending Assurances be subjected to
close scrutiny and the outcome thereof furnished to the Committee for their
consideration. The Committee desire that the Minutes of the review meetings
to monitor/review implementation of the Assurances be invariably furnished
to them as it will help the Committee in measuring the progress of the
Ministry of Tourism with regard to implementation of Assurances. The
Committee would also like the Ministry of Tourism to follow the instructions
contained in the Manual on Practice and Procedure issued by the Ministry of
Parliamentary Affairs in letter and spirit for expeditious implementation of

pending Assurances.

II. Review of Pending Assurances of the Ministry of Tourism.

g In the succeeding paragraphs, the Committee deal with some of the important
pending Assurances pertaining to the Ministry of Tourism which have been critically
examined / reviewed by them at their sitting held on 08.03.2022.

A. New Tourism Policy

(i). USQ No. 1076 dated 27.07.2015 regarding ‘Formulation of New Tourism Policy’
(SI. No. 02).

(i). USQ No. 1287 dated 07.12.2015 regarding ‘Inflow of Tourists’ (SI. No. 03).

10. In reply to USQ No. 1076 dated 27.07.2015 regarding ‘Formulation of New
Tourism Policy’ (Appendix - II), it was stated that the Ministry of Tourism is currently in
the process of formulating a National Tourism Policy, 2015 with the aim of positioning

4
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_India as a ‘Must Experience’ and ‘Must Revisit’ destination for Global Travelers,
encouraging Indians to explore their own country and realizing the potential of tourism
as a major engine of economic growth, employment generation and poverty alleviation in
a responsible framework. In reply to USQ No. 1287 dated 07.12.2015 regarding "Inflow
of Tourists’ (Appendix - III), it was stated that the draft Policy was also hosted on the
official websites of the Ministry of Tourism for seeking public comments. In addition, as
part of the inter-ministerial consultations, the draft Policy has been circulated among 33

Central MinistrieS/Departments inviting their comments.

11.  Giving an update on the efforts made by them to implement the Assurances, the
Ministry stated in their Status Note in March, 2022 that The Ministry of Tourism is in the
process of finalizing the Draft National Tourism Policy after taking feedback from the
concern stakeholders.

12.  During oral evidence, the Secretary, Ministry of Tourism explained the reasons for

the delay in implementing the Assurances as under:-

"An Assurance was given that the Ministry of 'Tourfsm is working on formulating
National Tourism Policy, 2015. It is certain that work on the same was done for
some years and in the middle it was not given much attention because the
Tourism Policy was being reviewed at various levels to see as to what needs to be
done. But, after the corona pandemic, the Government and industry felt that all
the policies of Tourism required to be considered again. Work on the same
resumed again after April 2020. Discussions are on with the stakeholders, people
associated with the tourism inaustry, all the Ministries of the Central and the State
Governments. We have also placed a draft National Policy on the website of our
Ministry. Just yesterday I have discussed the final draft with all the officials of the
Central Ministry through video conferencing and about 10 Ministries have sent
their opinion. The rest of the Ministries have said that they will send their views
this week. After that I will have discussions with the State Governments. So, 1
think we are at the last stage now.”

B



13. When the Committee enquired about the present monitoring mechanism available
in the Ministry of Tourism for implementation of various projects and Parliamentary
Assurances, the Secretary, Ministry of Tourism replied as under:

'Sir, the monitoring mechanism is that we have a project management team at
the Central level which is a private consulting organization. They go and interact
with the State Governments. They do field visits and conduct study there. At my
level, in the Ministry, we have a Joint Secretary or Additional Secretary who is the
main project in-charge. He reviews it with the State Government and at my level
constantly in the last six months, we have been reviewing with the State
Governments. That is why, we set these deadlines and, now, we are seeing
results. Initially, in the month of September, we had completed 16 projects. Now,
at the end of December, about 34 projects have been completed nationwide. So,
from 16, we have gone up to 34. By the month of March, I expect more to be

completed.”

Observations/Recommendations

14. The Committee find that the Assurances given in reply to USQ No. 1076
dated 27.07.2015 regarding Formulation of New Tourism Policy and USQ No.
1287 dated 07.12.2015 regarding inflow of tourists have been pending for
more than 07 years without much progress. The Committee have been
informed that the Ministry of Tourism are in the process of finalization of the
draft National Tourism Policy after taking feedback from the concerned
stakeholders. The Ministry have also informed that after the corona pandemic,
a need has been felt for a fresh look at all the policies of tourism which has
since been taken up after April 2020. The Committee understand that there
are practical difficulties involved in implementation of the Assurances related
to policy matters with a definite time frame. However, at the same time this
does not give the Ministry any ground to prolong the fulfiilment of the
Assurance. Being the nodal Ministry, the immediate responsibility of fulfilling



the Assurances by taking these to their logical conclusion lies with the
Ministry of Tourism and they need to make sincere efforts to find ways and
means to tackle the problems and implement the Assurances.

The review of the pending Assurances also reveals that the existing
mechanism put in place by the Ministry for fulfilment of the Assurances
especially those involving other Departments has been far from adequate and
effective. There is lack of coordination which also points to the fact that due
attention has not been given by the Ministry to fulfilment of Assurances on
time. The Committee feel that the tourism industry has been the worst
sufferer over the last two years of pandemic and co-ordinated efforts are a
must to reinvigorate this sector. A vibrant and a well developed tourism
infrastructure has immense potential to transform the economy of the country
in terms of employment generation, foreign exchange earnings besides
placing the image of the country all over the world as a fine tourism
destination. Keeping in view that the efforts of the Ministry in boosting the
sector has not been up to the desired level, the Committee urge the Ministry
of Tourism to take timely action for fulfillment of all the Assurances in letter
and spirit. The Committee recommend the Ministry to enhance their
coordination with the industry and make concerted efforts to finalize and put
in place the National Tourism Policy. If there are any specific hurdle in

implementation of any of the Assurances, the same may be conveyed to the
Committee.

B. Tourism Circuits in Rajasthan under Swadesh Darshan
Scheme/Formation of Five Special Tourism Zones/Setting up of Tourism Hubs

(i).  USQ No. 3218 dated 31.12.2018 regarding ‘Tourism Circuits in Rajasthan
under Swadesh Darshan Scheme’ (Sl. No. 06).

(if). USQ No. 1477 dated 01.07.2019 regarding ‘Formation of Five Special
Tourism Zones’ (SI. No. 13).



(if).  USQ No. 4780 dated 22.07.2019 regarding ‘Setting up of Tourism Hubs’
(SI. No. 14).

15. In reply to the abovesaid Questions, it was stated that in the Budget
announcements of 2017-18, the Government had proposed creation of Five Special
Tourism Zones, anchored on the Special Purpose vehicle. The Ministry has prepared the
draft guidelines and held the stakeholder consultations meetings with Govt/Public and
Private Stakeholders. The process for obtaining Expenditure Finance Committee’s
approval for the scheme is under process. It was further stated that the Ministry
envisages to implement the scheme on challenge modal. The Scheme is not approved

yet and no locations has been identified for development.,

16. In their Status Note furnished in March, 2022, the Ministry stated that the

Scheme for " Development of Special Tourism Zone' is in the process of formulation.

17.  Giving an update on the implementation of the Assurances during oral evidence,

the Secretary, Ministry of Tourism submitted as under:-

" In this matter we have to go to the Finance Ministry now. The Finance Minister
had announced in the Budget that there will be Five Tourism Zones. The final
draft of the scheme is ready at our level and we are now going before the

Expenditure Finance Committee"

Observations/Recommendations
18. The Committee note that three more Assurances pertaining to
Development of Tourist Circuits have been kept pending by the Ministry for
more than three years. As per Budget announcements of 2017-18 the

Government had proposed creation of Five Special Tourism Zones, anchored
on Special Purpose Vehicle. The Ministry have informed that the final draft of
the Scheme is ready at their level and now they are going before the
Expenditure Finance Committee. Notwithstanding the explanation given by

| {



the Ministry, the fact remains that the Assurance on an important issue such
as> Development of Tourism Zones with wider ramifications still remains
unfulfilled which is not acceptable to the Committee. The Committee note that
more than three years have elapsed and the Ministry are still at the concept
approval stage of the scheme. The Committee firmly believe that destination
reputation, tourist friendly environment and tourist circuits are some of the
valuable factors for the success of Tourism Industry. Further, tourist circuits
and destinations are the two most essential parameters that attract tourists
from all over the globe in turn adding to the national income of the country
alongwith potential to create jobs and employment opportunities. The
Committee feel that the development of tourist circuits in the country will go
a long way in the country in securing the tourism eco-system as a whole. As
there has already been a long delay in implementation of the Assurances, the
Committee urge the Ministry to fulfill the Assurances in a time bound manner
without any further loss of time and lay the requisite Implementation Report
expeditiously.

III. Implementation Reports

19.  As per the Statements of the Ministry of Parliamentary Affairs, Implementation
Reports in respect of the following three Assurances have since been laid on the Table of
the House on the dates as mentioned against each.

Table 2 .
SI.No | SI.No. in the SQ/USQ No. and date Date of |
Table 1 (Para No. Implementation |

| o
. |
i 8 SI.No.17 USQ No. 2269 16.03.2022 |
dated 08.07.2019 regarding |
‘Agreement to Promote Tourism' l
|
peivs — —
2, Sl. No.20 USQ No. 4643 16.03.2022 |
| dated  22.07.2019  regarding |
‘Development of Amravati Town’ 1




\ 3. Sl. No. 22 SQ No.4 dated 18.11.2019 09.02.2022
' Supplementary by Shri Rajendra
| Agrawal, M.P. regarding
"Development of New Tourism
Circuit'

NEW DELHI; RAJENDRA AGRAWAL,
CHAIRPERSON
0* _August, 2022 ’
COMMITTEE ON GOVERNMENT ASSURANCES

) 3 Shravana , 1944 (Saka)




perdix — I
GOVERNMENT OF INDIA
MINISTRY OF TOURISM

LOK SABHA
UNSTARRED QUESTION NO.12356
ANSWERED ON 23.08.2013

ALLOCATION OF LAND
12356. DR. BALIRAM:

Will the Minister of TOURISM be pleased to state:

({a) whether a large tract of land between Udyan Marg Mew Delil an
Mandir Marg, in front of Birla Mandir was allotted to the Mini=trv
Tourism;

(b) if so, the detalls and purpose thereof;

(¢} the funds provided by the Government for accomplishing ihe purp
for which the said land was allotted;

(d) whether the said land is currently under some lllegal/unauthoriza:
possession;

(e) if so, the details thereof; and

() the steps being taken by the Government for removal of [llaan
possession and develop shopping complex, parking and othe: facifli
for tourists on the said tract of land along with the prasen. “Sonw
thereof?

ANSWER
MINISTER OF STATE FOR TOURISM (INDEPENDENCE CHARGE)
(DR, K. CHIRAM.I
't; - &

(@) & (b): A plot of land measuring 3.5749 hectares was allotted ‘o
then Ministry of Tourism and Culture by the Land & Development Ofiicn
(L&DO), Ministry of Urban Development on 7-10-2003 for devsior
complex for Lok Nayak Jal Prakash Narain Library, opposite Biria Mool

(¢} An amount of Rs.1.84 crores was paid to the Minisiry o |
Development in 2003 towards the cost of land. An amount of Ra.51, 545,00
was paid to NDMC for approval of lay out plan for Lok Nayak Jai “rais
Narain Library Complex. in 2004, an amount of Rs.2.47 crores was paid &
CPWD for execution/development of Tourist Complex at the aliotied inna. |
addition, the Ministry of Culture has alsc paid Rs.2.23 Crores &= the "PW
for construction of Lok Nayak Jai Prakash Narain Memorial Librasy.

‘ {d) & (e): No, Madam.

) Ea".k_“_‘.ﬂ_ iot, LNJP Mﬂmo_rig_l_l,[l_nra_y aml ‘office amcommoda‘i
Minlstg in gomﬂlnaﬂnn_wuhathor ugenclas.
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Apport

GOVERNMENT OF INDIA
MINISTRY OF TOURISM

LOK SABHA
UNSTARRED QUESTION NO.11076
ANSWERED ON 27.07.2015

FORMULATION OF NEW TOURISM POLICY

T1076. SHRI JAI PRAKASH NARAYAN YADAV:

(a}

)

{d)

(e}

SHRI PREM DAS RAI:

SHRI VENKATESH BABU T.G.:

SHRI MANSHANKAR NINAMA:

SHRI PARBHUBHAI NAGARBHAI VASAVA:
SHRI PRATHAP SIMHA:

SHRI ASHOK MIAHADEORAO NETE:

SHRI BHAGAT SINGH KOSHYARI:

Will the Minister of TOURISM be pieased to state:

whether the Government has formulated a new tourism policy
aiong with infrastructure development to promote tourism
industry in the country and improve India's share in global
tourism;

if so, the details and the salient features of the said policy;

the funds allocated by the Government in this regard during
the last three years;

whether the Government has received any proposals from the
various State Governments to promote tourism industry in
ancient/historical/religious cities in their respective States;
and

if so, the details thereof and the present status of the said
proposals, State-wise inciuding Bihar, Rajasthan, Maharashtra
and North-East Region?

ANSWER

MINISTER OF STATE FOR TOURISM (INDEPENDENT CHARGE)

(DR. MAHESH SHARMA)

(2} to (c): The Ministry of Tourism is currently in the process of
formulating a National Tourism Policy 2015 with the aim of

positioning India as a “Must Experience” and “Must Revisit‘;’ﬂ
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destination for Global Travellers, encouraglng indians to explore
thelr own country and realising the potentlal ‘of tourism as a major
engme for ecc economm"“growth emp]oyment generatwn and poverty
allewat:on m  a reSponSIbFe Tramewerk.,

[ S e

(d) and (e); The Ministry of Tourism has launched the folliowing
hew schemes pursuant to the Budget 2014-15 announcements:

1) Swadesh Darshan for integrated Development of Tourist
Circuits around specific Themes.

2) National Mission on Piigrimage Rejuvenation and Spiritual
Augmentation Drive (PRASAD) to beautify and improve the
amenities and infrastructure at pilgrimage centres of all faiths.

Details of projects sanctioned under the above Schemes are at
annexure.
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ANNEXURE

STATEMENT IN REPLY TO PARTS (d) AND (e} OF LOK SABHA
QUESTION NO.11076 ANSWERED ON 27.07.2015

JNSTARRED

KEGARDING FORMULATION OF NEW TOURISM POLICY.

(Rs. in Crore)

[Frojects sanctioned under Swadesh Darshan

' 2014-15
ok | Name of | State Name of Project Amt,
No the Sanctioned
\ Circuit
1 | Coastal | Andhra Development of Kakinada 69.83
i Pradesh Hope Island Konaseema as
| World class coastal & Eco
i Tourism Circuit in Andhra
' Pradesh
2, | North Arunachai | Bhaulpong - Bomdila - 50.060
| East | Pradesh | Twang in Arunachal |
i- Pradesh |
i 3. | Buddhist | Bihar Cultural Centre, Bodhgaya 33.17
| Circuit
| 2011516 _ |
1 | North Manipur Development of Tourist 71.82
| East ' Circuit in Manipur: Imphai-
S | Moirang-Khongjom-Moreh
i éNorth Sikkim Development of Tourist 98.05
1' ast Circuit linking -
' Rangpo {entry)} - Rorathang
- Aritar - Phadamchen -
, | Nathang - Sherathang -
| Tsongmo - Gangtok -
‘ Phodong - Mangan -
i Lachung ~ Yumthang -
' Lachen - Thangu -
! | Gurudongmer - Mangan -
'! | Gangtok - Tumin Lingee -
: L Singtam (exit) in Sikkim
L Total 322.87

\S



(Rs. in Crore)

Projects sanctioned under PRASAD (2014-15)
S Name of Mame of the Project Amt.
No. the City Sanctioned
1. Gaya Dev. of Basic Facilities at 4.29
Vishnupad Temple, Gaya,
Bihar N
2. Puri Infrastructure Development at 50.00
Puri, Shree Jagannath Dham -
Ramachandi-Prachi River front
at Deuli - Dhauli under Mega
Circuit
3. Mathura | Mathura - Vrindavan as a Mega 14.93
Tourist Circuit (Phase-i)
4. Mathura Mathura Tourist Facilitation 9.35

Center
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GOVERNMENT OF INDIA
MINISTRY OF TOURISM

LOK SABHA

ﬂf%_ﬁg

UNSTARRED QUESTION NO.{1287

ANSWERED ON 07.12.2015

INFLOW OF TOURISTS

+1287. SHRI ARJUN MEGHWAL:

(b)

o

(d}

SHRi CHANDRA PRAKASH JOSHI:

Wiil the Minister of TOURISM be pleased to state:

whether

the Ministry

is aware that the number of

domestic/foreign tourists visiting tourist spots has decreased

in the country during the iast five years;

if so, the details thereof and the reasons therefor;

whether the Ministry has formulated any new policy to
sromote and boost the tourism sector; and

if so, the detaiis thereof?

ANSWER

MINISTER OF STATE FOR TOURISM (INDEPENDENT CHARGE)

a) and (b):

the Foreign Tourist Visits (FTVs) to various States/ Union Territories
{UTs) during each of the Iast five years are as below:

(DR. MAHESH SHARMA)

The numbor of Domestic Tourist Visits (DTVs) and

T (DTVs/FTVs in iakhs)
Year DTVs FTVs
2010 7477 179
2011 8645 195
i 2012 10450 183
2013 11425 200
2014 12801 2286




The DTVs and FTVs reveal an Increasing trend during the jast
five yoars except 2 deciine in FTVs during 2012.

{c) and {d): The Ministry of Tourism has formulated =z 4raft
Natienal Tourism Policy 2015 with the alm of positioning India as a
“Must Experience” and “Must Revisit” destination for global
travellers, whilst encouraging Indlans to explere their own country
and realise the potential of tourism as a major engine for economic
growth, empioyment generation and poverty alleviation in =
sustiainable, responsibie and Incluslve framework, to the batierment
of the community.

The Ministry of Tourism held rounds of consuitaiions to obtain
inputs for the Policy from overseas tour cperators, stakeholders in
the tourism and hospitality industries, State Governments and UT
Administrations, experts, veterans and eminent personalities in the

field of teurism. The draft Policy was also hosted on the oficial ;

websutes of the Mimstry nf Tourlsm for seeking pubi!c commants. fm

Polacy has been circulateel 1 among 33 Central Mlmstrlesmepaﬁ_men‘ts
nMr comments. -

-_—__-““_'"—‘v--—_ c—
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GOVERNMENT OF INDIA
MINISTRY OF TOURISM

LOK SABHA
UNSTARRED QUESTION NO.2084
ANSWERED ON 01.01.2018

DEVELOPMENT OF TOURISM IN ISLANDS

2084. SHRI MAHEISH GIRRI:
Wiil the Minister of TOURISM be pleased to state:

(a) whether the Government has already expressed interest in
developing about ten islands In India into global destinations;

(b) if so, the detalis thereof;

(¢} whether these islands have been identified in Lakshadweep and
Andaman and Nicobar and if so, the detaiis thereof;

(d) whether the Government has prepared actlon plan for
undertaking development works on these islands; and

(e) Iif so, the detalls thereof and if not, the reasons therefor?

ANSWER

MINISTER OF STATE FOR TOURISM (INDEPENDENT CHARGE)
(SHRI K. J. ALPHONS)

(a) to (c): Yes, Niti Aayog has Informed that they have taken up an
initiative for preparation of Concept Development Plans and Detaiied
Master Plans for holistic deveiopment of 10 islands viz. Smith island,
Ross Island, Long Island (Mai-I-tang), Avis Island and Littie Andaman
in Andaman & Nicobar and Minicoy Isiand, Bangaram (sland,
Thinnakara Isiand, Cheriyam Island and Suheli Island in Lakshadweep.

(d) & (e): Nitl Aayog has engaged Consultants for preparation of
Concept Deveiopment Plans and Detailed Master Plans for Package-i
islands (Smith, Ross, Long and Avis Isiands) in Andaman & Nicobar

and for Package-lil Isiands (Minicoy, Bangaram, Thinnakara, Cheriyam
and Suheli Islands) in Lakshadweep.

The process of awarding of work to consuitant selected through
competitive bidding for preparation of Concept Development Plans and
Detailed Master Plans for Package H Isiand le _I.Ittle Andaman in

Andaman and Nicobar is under progress.
WaREEeEw

20




76 A —

I iy 7

GOVERNMENT OF INDIA S
MINISTRY OF TOURISM

LOK SABHA
UNSTARRED QUESTION NO.2255
ANSWERED ON 24.12.2018

DEVELOPMENT OF TOURIST SITES AS ICONIC TOURISM
DESTINATIONS

2255. SHRI MALYADRI SRIRAM:
Will the Minister of TOURISM he pieased to state:

{(a} whether the Government pians to develop 10 prominent sites
as iconic tourist destinations in the country:

(b) if so, the details thereof along with the stage of identification
and deveiopment of the 10 tourism sites as iconic tourism
destinations;

(c} the criteria adopied for inclusion of iocations in iconic list; and

(d} the fund allocated and expenditure incurred in this regard
during the budget 2018-19?

ANSWER

MINISTER OF STATE FOR TOURISM (INDEPENDENT CHARGE)
(SHRI K.J. ALPHONS)

{a) and (b): Pursuant to Budget Anrncuncements of 2018-19,
Ministry of Tourism has identified folliowing 17 sites in 12 clusters in
the country for development under Iconic Tourist Sites Development
Project: Uttar Pradesh- Taj Mahal & Fatehpur Sikri; Maharashtra-
Ajanta & Eilora; Deihi- Humayun’s Tomb, Red Fort & Qutub Minar;
Goa- Colva beach; Rajasthan- Amer Fort; Gujarat- Somnath &
Dholavira; Madhya Pradesh- Khajuraho; Karnataka- Hampi; Tamil
Nadu- Mahabalipuram; Assam- Kaziranga; Keraia- Kumarakom;
Bihar- Mahabodhi.

The Ministry shali be deveioping the above sites in a holistic
manner with focus on issues concerning connectivity to the
destination, better facilities/experience for the tourists at the site,

2.



skill development, involvement of iocal community, promotion &
branding and by bringing private investment.

The WNinistry has appointed consultanis for developing the

e %ﬂ
Master pian and shelf of projects for the above sites except
—— e B M
Dholavira. The consuitants are in the process of submitting final

reports for the sites. T

(c): The sites for deveiopment were seilected on the basis of
Tourist Footfail, Geographical Distribution, Potentiali for
Development and Ease of Implementation.

—

{d): The deveiopment of Iconic Tourist Destinations is being
implemented under the ongeoing Swadesh Darshan Scheme of
Ministry of Tourism. There is no separate aliocation of funds for this
project. Tiii date, an expenditure of Rs.1.28 crore has been incurred
by the Ministry on Development of Master Plan and shelf of projects
by the consultants under the project.

o e ko gk ok



GOVERNMENT OF INDIA ’qﬂ%q{lxh W

MINISTRY OF TOURISM ~1L

LOK SABHA
UNSTARRED QUESTION NO.13218
ANSWERED ON 31.12.2018

TOURISM CIRCUITS IN RAJASTHAN UNDER SWADESH DARSHAN
SCHEME

13218. SHRI ARJUN LAL MEENA:
Will the Minister of TOURISM be pleased to state:

(a) whether the Government proposes to provide administrative
and financial approvals to develop eco-adventure circuit, tribal
circuit, desert circuit and eco-tourism circuit in Rajasthan
under Swadesh Darshan Scheme and if so, the details thereof;

(b) whether the Government proposes to issue guidelines
regarding special tourism zone for the above projects; and

(c) if so, the details thereof along with the time by which these
guidelines are likely to be issued and if not, the reasons
therefor?

ANSWER

MINISTER OF STATE FOR TOURISM (INDEPENDENT CHARGE)
(SHRI K.J. ALPHONS)

(a) to (c): The projects for deveiopment under the Swadesh
Darshan Scheme of Ministry of Tourism are identified in consultation
with the State Governments/Union Territory Administrations and are
sanctioned subject to avaiiability of funds, submission of suitable
detailed project reports, adherence to scheme guidelines and
utilization of funds released earlier. The list of projects sanctioned

to the State of Rajasthan under the above scheme is given at the
Annexure.

] In the Budget announcements of 2017-18, the Government had
proposed_creation of Five Special Tourism Zones, anchored on
Special Purpose Vehicle. The Mimstry has prepared the draft
guidelmes and held the stakeholder consultations meetings with
Govt/Public and Private Stakeholders. The process for obtaining
Ef_____‘;:emllture Finance Committee’s approval for the scheme is under-

process.
]

-

—_——
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ANNEXURE

STATEMENT IN REPLY TO PARTS (a) TO (¢} OF LOK SABHA
UNSTARRED QUESTION WNO.13218 ANSWERED ON 31.12.2018
REGARDING TOURISM CIRCUITS IN RAJASTHAN UNDER SWADESH
DARSHAN SCHEME

The list of projects sanctioned to the State of Rajasthan under the
Swadesh Darshan scheme is given below:
{Rs. in crore}

Sl. Name of Name of the Project Amount
No. | the Circuit Sanctioned
and Year

1. ( Desert Development of Sambhar Lake Town
Circuit and Other Destinations in Rajasthan
(2015-16)

2, | Krishna Integrated Development of Govind Dev .45
Circuit ji temple (Jaipur}), Khatu Shyam Ji
(2016-17) (Sikar) and Nathdwara (Rajsamand) in

Rajasthan.

3. | Spiritual Development of Churu (Salasar 93.90
Circuit Balaji)- Jaipur (Shri Samode Balaji,
(2016-17) Ghat ke Balaji, Bandhe ke Balaji)-

Alwar ~(Pandupole Hanumanji,
Bharathari)- Viratnagar (Bijak,
Jainnasiya, Ambika Temple)-
Bharatpur (Kaman Region)- Dholpur
(Muchkund) - MehandipurBalaji-
Chittorgarh (Sanwaliyaji) in Rajasthan

4. | Heritage Development of Rajsamand 99.60

Circuit (Kumbhalgarh Fort)- Jaipur (Nahargarh

(201718) |[Fort)- Alwar (BalaQuila)- Sawai
Madhopur (Ranthambore Fort and
Khandar Fort)- Jhalawar (Gagron
Fort)- Chittorgarh (Chittorgarh Fort)
Jaisalmer (JaisalmerFort)
Hanumangarh (Kalibangan, Bhatner
Fort and Gogamedi)- Jalore (Jalore
Fort)- Udaipur (Pratap Gaurav Kendra)-
Dholpur (Bagh-l-Nilofar and Purani
Chawni)- Nagaur (Meera Bai Temple)
in Rajasthan

Total 348.91
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GOVERNMENT OF INDIA dbéb\"“ _\_’:{{
MINISTRY OF TOURISM

LOK SABHA
UNSTARRED QUESTION NO.250
ANSWERED ON 24.06.2019

SANCTIONING OF GANDHI CIRCUIT

250. DR. SANJAY JAISWAL:
Will the Minister of TOURISM be pleased to state:

(a) whether the Government has sanctioned a Gandhi circuit to
commemorate centenary of Champaran Satyagraha;

(b) if so, the details along with the progress achieved so far; and

{c} the details of the funds sanctioned so far and the timeline by
which the circuit is iikely to be completed?

ANSWER

MINISTER OF STATE FOR TOURISM (INDEPENDENT CHARGE)
(SHRI PRAHLAD SINGH PATEL)

{a) to (c): The Ministry of Tourism has sanctioned the project
‘Development of Bhitiharwa - Chandrahia - Turkaulia under Rural
Circuit theme of Swadesh Darshan Scheme’ for development of East
Champaran and West Champaran districts in Bihar in the year 2017-
18 for Rs.44.65 crore and has released Rs.21.24 crore under the
project, till date. The sites taken under the project are associated
with Mahatma Gandhi and Champaran Satyagraha Movement.]The

e
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GOVERNMENT OF INDIA —
MINISTRY OF TOURISM
LOK SABHA

UNSTARRED QUESTION NO.271
ANSWERED ON 24.06.2019

TOURISM PROJECTS FOR LAKSHADWEEP

271. MOHAMMED FAIZAL P.P.:
Will the Minister of TOURISM be pleased to state:

(a) whether any new project or ongoing project is pending under
the Ministry in “Lakshadweep”;
(b) if so, the details thereof;
(c) whether any special schemes are available for the tourism
development in the Islands; and
(d) if so, the details thereof?
ANSWER

MINISTER OF STATE FOR TOURISM (INDEPENDENT CHARGE)
(SHRI PRAHLAD SINGH PATEL)

(a) to (d): The Ministry of Tourism under its scheme of Swadesh
Darshan and Assistance to Central Agency provides Financial
Assistance to State Governmenis/Union Territories/Central
Agencies for development of tourism infrastructure in the country
inciuding Islands.

The projects under the scheme are identified for development
in consultation with the State Governments/ UT Administrations and
are sanctioned subject to availability of funds, submission of
suitable detailed project reports, adherence to scheme guidelines
and utilization of funds released earlier.

The Ministry has no ongoing project in Lakshadweep under the
above schemes.|The UT Administration has submitted a proposal for
Development of Agatti, Kavaratti, Bangaram, Thinnakara lslands
under Coastal CIrcult theme of Swadesh Darshan Scheme. .

o e e e e e e R — ﬁ}
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GOVERNMENT OF INDIA
MINISTRY OF TOURISM

LOK SABHA
UNSTARRED QUESTION NO.276
ANSWERED ON 24.06.2019

DEVELOPMENT OF ISLAND TOURISM

276. SHRI D.K.SURESH:
Will the Minister of TOURISM be pleased to state:

{(a) whether the Government has any proposal for development of
island tourism in the country;

(b) if so, the details thereof;

(c) whether the Government has identified any potential island
tourism destinations in the country and if so, the details
thereof;

(d) whether the Governmenti has constituted any Committee to
study the feasibility of development of island tourism in the
country; and

(e) if so, the details thereof?

ANSWER

MINISTER OF STATE FOR TOURISM (INDEPENDENT CHARGE)
(SHRI PRAHLAD SINGH PATEL)

(a) to (c): The Holistic Development of identified islands in the
country has been taken by NITI Aayog. Under this initiative, Master
plans for sustainable development of four islands namely Long,
Aves, Smith and Ross of Andaman & Nicobar and five islands of
Lakshadweep namely Bangaram, Cheriyam, Minicoy, Suheli and
Thinnakara have been prepared.

Four tourism-based projects in Andaman & Nicobar Islands
(one each in Smith Island, Aves lIsland, Long Island and Shaheed
Dweep) and three tourism-based projects in Lakshadweep (one each
in Kadmat, Minicoy and Suheli Island) have been identified for
implementation through Public Private Partnership (PPP) mode.

27



The Ministry of Tourism has also sanctioned a project for
Rs.42.19 Crore during 2016-17 for Development of Coastal Circuit
(Long Island-Ross Smith Island- Neil Island- Havelock Island-
Baratang Island-Port Blair) in Andaman & Nicobar under the Coastal
thematic circuit of Swadesh Darshan Scheme for development of
island tourism in the country.

(d) & (e): Islands Development Agency (IDA) has been constituted
on 1* June 2017 to oversee the comprehensive development of
Islands. Further, a committee has been constituted in NITI Aayog to
recommend a romW\WMﬁﬁ
wﬂicobar Isiands in Andaman & Nicobar
- T

Islands. 1
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GOVERNMENT OF INDIA Z

MINISTRY OF TOURISM

LOK SABHA
STARRED QUESTION NO.1*121
ANSWERED ON 01.07.2019

DEVELOPMENT OF TOURIST PLACES

1*121. SHRI KAUSHALENDRA KUMAR:

(a)

(b)

(c)

(d)

(e)

Will the Minister of TOURISM be pleased to state:

whether the Government is contemplating to formulate any
special action plan for undertaking development of tourism in
Nalanda and Bodhgaya of Bihar and if so, the details thereof
and if not, the reasons therefor;

whether the Government proposes to formulate any action
plan to develop all the tourist places in the Nalanda district of
Bihar in view of its historical importance;

if so, the details thereof including the amount of funds spent
for development of historical places in the State of Bihar
during the last five years;

whether the Government is contemplating to formulate any
action plan to promote tourism in the country and if so, the
State-wise details of expenditure incurred in the country
during the last five years for promotion of tourism; and

the benefits accrued to the said States as a result thereof and

the revenue received by the Union and State Governments
therefrom?

ANSWER

MINISTER OF STATE FOR TOURISM (INDEPENDENT CHARGE)

(SHRI PRAHLAD SINGH PATEL)

(a) to (e): A statement is laid on the table of the House.

LR R L L
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STATEMENT IN REPLY TO PARTS (a) TO (e) OF LOK SABHA
STARRED QUESTION NO.t*121 ANSWERED ON 01.07.2019
REGARDING DEVELOPMENT OF TOURIST PLACES.

(a) to (c): Development and promotion of tourism is primarily the
responsibility of the concerned State Governments/Union Territory
(UT) Administrations. The Ministry of Tourism, under its scheme of
Swadesh Darshan, PRASHAD and Assistance to Central Agencies
provides financial assistance to State Governments/UT
Administrations/Central Agencies for development of tourism
infrastructure in the country.

The projects for development under the schemes are identified
in consultation with the State Governments/UT
Administrations/Central Agencles and are sanctioned subject to
submission of project proposals, their adherence to relevant
scheme guidelines, submission of suitable detailed project reports,
availabllity of funds and utilization of funds released earlier.

Nalanda and Bodhgaya are covered under the Buddhist circuit
theme of Swadesh Darshan Scheme. WMinistry has identified
Mahabodhi Temple, Bodhgaya in Bihar as one of the site for
development under the development of Iconic Tourists Sites in the
country. Gaya has also been identified as one of the cities for
development under the PRASHAD scheme. The details of projects
sanctioned by the Ministry to the State of Bihar for development of
tourism during the last five years are given at the Annexure.

(d): The WMinistry of Tourism promotes India as a holistic
destination covering its various tourism destinations and products
across different States/Unicn Territories in the counfry. As part of
its on-going activities, the WMinistry annually reieases print,
electronic, online and outdoor media campaigns in the international
and domestic markets, under the Incredible India brand-line.
Promotions are also undertaken through the Social Media accounts

A



and website of the Ministry. In addition, the Indiatourism Offices in
India and overseas disseminate information and undertake various
promotional activities with the objective of showcasing the varied
tourist destinations and products of the country. The above
activities are carried out under two schemes: (i) Domestic
Promotion and Publicity including Hospitality for promotion of
Domestic Tourism and (ii) Restructured Scheme of Overseas
Promotion and Publicity including Marketing Development
Assistance to promote Indian tourism in Overseas Markets. The
budget allocated and expenditure incurred under these two
schemes during the last five financial years is as follows: -

Domestic Promotion and Publicity including Hospitality
{Rs. in crore)

Year - Budget Expenditure
201415 135 117.79
201516 126.95 128.74"
201617 75 78.84*
201718 90 89.84
2018-19 127.40 127.34 #

Restructured Scheme of Overseas Promotion and Publicity including
Marketing Development Assistance

(Rs. in crore)

Year Budget Expenditure
2014-15 164 166.36
2015-16 190.05 170.83
201617 223 192.24
201718 273.37 271.46
201819 414.65 413.63#

* Re-appropriated
# Provisional

(e): The benefits of the ahove efforts are measured in terms of
Foreign Tourist Arrivals (FTAs), Foreign Exchange Earnings (FEEs)

JJ




and Domestic Tourist Visits (DTVs). The details of same during the

last three years are as follows:

*Provisional Estimates
#The growth has been calculated in terms of absolute total

ek kR

Year FTAs Growth FEEs Growth DTVs Growth
(in Rate (%) | (Rs.In Rate {in Rate
Million) crores) (%) | Miliion) (%)
2015 | 8.03 A5 |1,34,844| 12.0 |1431.97 | 11.60 |
2016 | 8.80 9.7 |1,54,146] 14.3 [1615.39 | 12.8
2017 | 10.04 140 [1,77,874| 154 (165249 | 23 |
2018* | 10.56 5.2 [1,04,882] 9.6 Not -
Ji\vaiiahle L ]




ANNEXURE

STATEMENT IN REPLY TO PARTS (a) TO (c) OF LOK SABHA

STARRED QUESTION NO.f*121

ANSWERED ON

REGARDING DEVELOPMENT OF TOURIST PLACES.

01.07.2018

THE DETAILS OF PROJECTS SANCTIONED UNDER SWADESH
DARSHAN AND PRASHAD SCHEMES IN BIHAR

(Rs. in crores)

S. Circuit/ Project Name Amt.
No.| Sanction Sanctioned
Year
SWADESH DARSHAN
1. | Tirthankar | Development of Tirthankar Circuit in 52.39
Circuit Bihar: Vaishali - Arrah - Masad -
2016-17 Patha - Rajgir -Pawapuri -
Champapuri
2. | Spiritual Integrated Development of 52.35
Circuit Kanwaria route: Sultanganj to '
2016-17 Deoghar
3. | Buddhist Development of Buddhist circuit- 98.73
circuit Construction of Convention Centre
2016-17 at Bodhgaya, Bihar
4. | Rural circuit | Development of Rural (Gandhi) 44.65
2017-18 Circuit: Bhitiharwa - Chandrahia -
Turkaulia
5. | Spiritual Development of Spiritual Circuit- 53.49
' Circuit Mandar Hill and Ang Pradesh
2017-18
PRASHAD .
6. |2014-15 Development of basic facilities at| 4.27
Vishnupad temple, Gaya, Bihar
7. | 201516 Development at Patna Sahib 41.54
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ORAL ANSWERS TO QUESTIONS

HON. SPEAKER : Q.No.121, Shri Kaushlendra Kumar.
(Q. 121)

At Do PIR: AT AT TEISY, TG T S 7 R & S@e R
B1....(ayT) H AT Sff 1 9urg <o § 5 e SR Iudy & I off fery & forg B8
IR TIRT o R | (caasT)

AR STET8T : AT e, i 3TT9e] TR 31aR & Ut oo |

At @iereiTs PR : eqy FEIeg, AW A gy & 5 9RT IR $ 7S AT
TE-E & T ATGiaT T arerrIT & Wied SIell & e & g o & SR [JeR
W 7 Ui AEaT-225, A 21 91, 2018 B SR $ foT ST IR WS §, 4t
TRPR TG AR & ST 38T 22

At s g uee : ey weIey, ¥ AT Wy BT GgaTS BT 918 § [ arad
¥ 48R TSR $F T F A6 13.02.2018 BT [ GIIT Fie M7 & | “TH1E TFT
o S off i BiaT 8, a8 Uou WReR & WRa & 918 fraR-Reet v g €1 9,
IeieT ‘Sl e’ 7 oM o) o/ T § @R TR U NSy IR & SR ST E |
i3 w7 9, I R IS BRI HRaTg el |
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ot PheTers PR : AFFIY Aeae Hered, ¥ qrer w Sff & oy aftertd v qo
AIET § T A% Ay &  WoTi iR TRt O &8 T Tolel € | F8l W fo e
wied o & 1 3 & T, g7 R IRRTIsSR el €, et -ty § g% ugn
31T 8 | FT ST T o+ Hex 8, fIBR qforT st €, S SR &, J7el H i
PRGT, BT &, 87 ST-FAST J A I &, T T8 W TRER Ht DIE ier R
BIcd 71dl § 1 3 BB Biced &, ot § T w4t off & ST Tmea € o
TTeiaT 31T qaiee! i gfawm & fory uiel ReTRT gieet Sier =red € |

ot wgg R 0o : 1Ty HEled, UF P WA T el © | g UIE eIt
ofT | §RPR & AR & T &9 DS 741 Bleat a1 371 & &, «Afda TRy ¢, I7
WHR TH W AR & 1,..(TT9M) IR A9 PR Fu TR R 1 {57 ymgere
UIER & T 3R aRd 2, ART SRR A Al Nl a7 61 7, 98 /T 9 37 3 | fWresar
U asf ¥ g8 i TR Fad SR 6T § | oY §9 R 7T e S &Y 89 | g8
TG ¢, I8 TAT 70T &, T8 A1 a5 |

SHRIMATI APARUPA PODDAR : Sir, in my constituency at Daspur-1 Block, in
Paschim Medinipur, there is a place known as Narajole Raj Bari which has a
historical importance and many leaders like Mahatma Gandhi, Pandit Jawaharlal
Nehru, Netaji Subhas Chandra Bose, Pandit ishwar Chandra Vidyasagar and
Khudiram Bose have visited this area many times. So, as our commitment and
respect to the patriots of this country, will the hon. Minister answer whether the
Government would sanction fund for developing Narajole Raj Bari and make it a

heritage tourist spot?
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GOVERNMENT OF INDIA “‘\J
MINISTRY OF TOURISM

LOK SABHA
STARRED QUESTION NO.1*121
ANSWERED ON 01.07.2019

DEVELOPMENT OF TOURIST PLACES

1*121. SHRI KAUSHALENDRA KUMAR:
Will the Minister of TOURISM be pleased to state:

(a) whether the Government is contemplating to formulate any
special action plan for undertaking development of tourism in
Nalanda and Bodhgaya of Bihar and if so, the details thereof
and if not, the reasons therefor;

{(b) whether the Government proposes to formulate any action
plan to develop all the tourist places in the Nalanda district of
Bihar in view of its historical importance;

(c) if so, the details thereof including the amount of funds spent
for development of historical places in the State of Bihar
during the last five years;

(d) whether the Government is contemplating to formulate any
action plan to promote tourism in the country and if so, the
State-wise details of expenditure incurred in the country
during the last five years for promotion of tourism; and

{e) the benefits accrued to the said States as a result thereof and

the revenue received by the Union and State Governments
therefrom?

ANSWER

MINISTER OF STATE FOR TOURISM (INDEPENDENT CHARGE)
{SHR! PRAHLAD SINGH PATEL)

(a) to (e): A statement is laid on the table of the House.
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STATEMENT IN REPLY TO PARTS (a) TO (e¢) OF LOK SABHA
STARRED QUESTION NO.1t*121 ANSWERED ON 01.07.2019
REGARDING DEVELOPMENT OF TOURIST PLACES.

(a) to (c): Development and promotion of tourism is primarily the
responsibility of the concerned State Governments/Union Territory
(UT) Administrations. The Ministry of Tourism, under its scheme of
Swadesh Darshan, PRASHAD and Assistance to Central Agencies
provides financial assistance to State Governments/UT
Administrations/Central Agencies for development of tourism
infrastructure In the country.

The projects for development under the schemes are identified
in consultation with the State Governments/UT
Administrations/Central Agencies and are sanctioned subject to
submission of project proposals, their adherence to relevant
scheme guidelines, submission of suitable detalled project reports,
avallability of funds and utilization of funds released earlier.

Nalanda and Bodhgaya are covered under the Buddhist circuit
theme of Swadesh Darshan Scheme. Ministry has identified
Mahahbodhi Temple, Bodhgaya in Bihar as one of the site for
development under the development of Iconic Tourists Sites in the
country. Gaya has also been identified as one of the cities for
development under the PRASHAD scheme. The details of projects
sanctioned by the Ministry to the State of Bihar for development of
tourism during the last five years are given at the Annexure.

(d): The Ministry of Tourism promotes India as a holistic
destination covering its various tourism destinations and products
across different States/Union Territories in the country. As part of
its on-going activities, the Ministry annually releases print,
electronic, online and outdoor media campalgns In the international
and domestic markets, under the Incredible India brand-line.
Promotions are also undertaken through the Sociai Media accounts

~
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and website of the Ministry. In addition, the Indiatourism Offices in
India and overseas disseminate information and undertake various
promotional activities with the objective of showcasing the varied
tourist destinations and products of the country. The above
activities are carried out under two schemes: (i) Domestic
Promotion and Publicity including Hospitality for promotion of
Domestic Tourism and (ii) Restructured Scheme of Overseas
Promotion and Publicity including Marketing Development
Assistance to promote Indian tourism in Overseas Markets. The
budget allocated and expenditure incurred under these two
schemes during the last five financial years is as follows: -

Domestic Promotion and Publicity including Hospitality
{Rs. in crore)

Year Budget Expenditure
2014-15 135 117.79
201516 126.95 128.74*
201617 75 78.84"
201718 90 89.84
201819 127.40 127.34 #

Restructured Scheme of Overseas Promotion and Publicity including
Marketing Deveiopment Assistance

(Rs. in crore)

Year Budget Expenditure
2014-15 164 166.36
2015-16 190.05 170.83
201617 223 192.24
201718 273.37 271.46
2018-19 414.65 413.63#

* Re-appropriated
# Provisional

(e): The benefits of the above efforts are measured in terms of
Foreign Tourist Arrivais (FTAs), Foreign Exchange Eamings (FEEs)

b




and Domestic Tourist Visits (DTVs). The details of same during the

last three years are as foliows:

*Provisional Estimates
#The growth has been calculated in terms of absolute total

dede gk g ek

\/\ iy

Year FTAs Growth FEEs Growth DTVs Growth

(in Rate (%) | (Rs.in Rate (in Rate

Million) crores) (%) Million) (%)

2015 | 8.03 4.5 |1,34,844( 120 [1431.97 | 11.60
| 2016 | 8.80 9.7 [1,54,146| 143 |1615.39 | 12.8
2017 | 40.04 140 |4,77,874| 154 |1652.49 | 23
2018* | 10.56 52 |1,94,882] 9.6 | Not -
i vailable



ANNEXURE

STATEMENT IN REPLY TO PARTS (a) TO (¢) OF LOK SABHA

STARRED QUESTION NO.t*121

ANSWERED ON

REGARDING DEVELOPMENT OF TOURIST PLACES.

01.07.2019

THE DETAILS OF PROJECTS SANCTIONED UNDER SWADESH
DARSHAN AND PRASHAD SCHEMES IN BIHAR

{Rs. in crores)

S. Circuit/ Project Name Amt.
No. Sanction Sanctioned
Year
SWADESH DARSHAN
1. | Tirthankar | Development of Tirthankar Circuit in 52.39
Circuit Bihar: Vaishali - Arrah - Masad -
| 2016-17 Patna - Rajgir -Pawapuri -
Champapuri
2. | Spiritual integrated Development of 52.35
Circuit Kanwaria route: Sultanganj to
201617 Deoghar
3. | Buddhist Development of Buddhist circuit- 98.73
| circuit Construction of Convention Centre
2016-17 at Bodhgaya, Bihar
4. | Rural circuit | Development of Rural (Gandhi) 44.65
2017-18 Circuit: Bhitiharwa - Chandrahia -
Turkaulia
5. | Spiritual Development of Spiritual Circuit- 53.49
Circuit Mandar Hill and Ang Pradesh
2017-18
PRASHAD
6. 201415 Development of basic facilities at 4.27
Vishnupad temple, Gaya, Bihar
7. |2015-16 Development at Patna Sahib 41.54
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ORAL ANSWERS TO QUESTIONS

HON. SPEAKER : Q.No.121, Shri Kaushlendra Kumar.

(Q.121)
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SHRIMATiI APARUPA PODDAR : Sir, in my constituency at Daspur-1 Block, in
Paschim Medinipur, there is a place known as Narajole Raj Bari which has a
historical importance and many leaders like Mahatma Gandhi, Pandit Jawaharlal
Nehru, Netaji Subhas Chandra Bose, Pandit ishwar Chandra Vidyasagar and
Khudiram Bose have visited this area many times. So, as our commitment and
respect to the patriots of this country, will the hon. Minister answer whether the
Government would sanction fund for developing Narajole Raj Bari and make it a

heritage tourist spot?
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GOVERNMENT OF INDIA “@
MINISTRY OF TOURISM

LOK SABHA

STARRED QUESTION NO.*130
ANSWERED ON 01.07.2019

STATUS OF BUDDHIST CIRCUIT PLAN

*4130. SHRI JAGDAMBIKA PAL:
SHRI G.M. SIDDESHWAR:

Will the Minister of TOURISM be pleased to state:

(a) whether it is a fact that the Government is set to expand
Buddhist tourism circuit in 21 more States and if so, the
details thereof along with the current status of the Buddhist
Circuit Pian;

{b) whether it is also a fact that the Government has identified
Stupas and Viharas in these States, around which small intra-
State Buddhist zones will be developed and if so, the details
thereof; and

(c) whether the Government has taken any decision to inciude
Kapilvastu in the Buddhist Circuit plans and if so, the details
thereof and if not, the reasons therefor?

ANSWER

MINISTER OF STATE FOR TOURISM (INDEPENDENT CHARGE)
(SHRI PRAHLAD SINGH PATEL)

(a) to (c): A statement is laid on the table of the House.
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STATEMENT IN REPLY TO PARTS (a) TO (c) OF LOK SABHA
STARRED QUESTION NO.*130 ANSWERED ON 01.07.2019
REGARDING STATUS OF BUDDHIST CIRCUIT PLAN.

(a) to {c):
identified for development under the Swadesh Darshan- Integrated

Buddhist Circuit is one of the fifteen thematic circuits

Development of Theme-Based Tourism Circuits Scheme of Ministry
of Tourlsm. All sltes in the country related to Buddhism including
Kapilvastu are covered under the Buddhist Circuit for development.

The projects for development under the above scheme are
identified in consultation with the State Governments/Union
Territory (UT) Administrations and are sanctioned subject to
submission of detailed project reports, their adherence to scheme
guidelines, availability of funds and submission of utilization

certificates for the funds released earlier.

States/UTs for development of tourism destinations

The list of projects sanctioned by the Ministry to various

including

Kapilvastu under the Buddhist circuit theme are as below:

(Amt. in crore)

S. | State/ Year Project Name Amt,
No. | of sanction Sanctioned
1. [ Madhya '_Development of Buddhist Circuit in 74.94
Pradesh Sanchi-Satna-Rewa-Mandsaur-Dhar
(2016.17) in Madhya Pradesh.
2. | Uttar Development of Srawasti, 99.97
Pradesh Kushinagar, & Kapilvastu in Uttar
(2016-17) Pradesh.
3. |Bihar Construction of Convention Centre 98.73
(2016-17) adjacent to Maya Sarovar on the
western side at Bodhgaya, Bihar i
4. |Gujarat Development of Junagadh- Gir- 35.99
(2017-18) Somnath- Bharuch-Kutch-

ARl g




MoRTH

Bhavnagar- Rajkot- Mehsana in
Gujarat
5. |Andhra Development of Buddhist Circuit: 52.34
Pradesh Shalihundam-Thotlakonda-
(2017-18) Bavikonda- Bojjanakonda-
Amravati- Anupu in Andhra Pradesh
under the theme of Buddhist Circuit
of Swadesh Darshan Scheme
6. |Development | Development of Wayside Amenities 19.75
of Wayside |in Uttar Pradesh and Bihar at
Amenities Varanasi-Gaya; Gorakhpur-
{(Sub- Kushinagar; Kushinagar-Gaya-
Scheme) Kushinagar; Lucknow-Ayodhya-
(2018-19) Lucknow in coilahoration with

Total

361.97
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GOVERNMENT OF INDIA X1y
MINISTRY OF TOURISM e
LOK SABHA
UNSTARRED QUESTION NO.1477
ANSWERED ON 01.07.2019

FORMATION OF FIVE SPECIAL TOURISM ZONES

1477. DR. SHASHI THAROOR:
Will the Minister of TOURISM be pleased to state:

(a) whether the Government proposes to set up Special Tourism
Zones in partnership with State Governments;

(b) if so, the details thereof and the locations identified for this
purpose, State/UT-wise;

(c) whether these special zones will be anchored as Special
Purpose Vehicles (SPVs) that will be set up in partnership with
the States as announced in Union Budget for 2017-18 and if so,
the details thereof;

(d) the funds allocated and expenditure incurred in this regard;
and

(e) the percentage of utiiization of the funds released for the
creation of the Five Special Tourism Zones?

ANSWER

MINISTER OF STATE FOR TOURISM (INDEPENDENT CHARGE)
(SHR!I PRAHLAD SINGH PATEL)

(a) to (e): Pursuant to Budget announcements of 2017-18, the
Ministry of Tourism has initiated action on formulation cheme

guidelines for deveiopment of five Special Tourism Zones in the
country anchored on SPV (Special Purpose Vehicle) in partnership
with the states. The Ministry envisages to implement the scheme o

challenge model. o

The scheme is not approved yet and no locations has been
e - _r—"'-“__'__'_-__d_-__ __—-_ﬂ‘——».__
identified for development.
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GOVERNMENT OF INDIA —

MINISTRY OF TOURISM

LOK SABHA
UNSTARRED QUESTION NO.4780
ANSWERED ON 22.07.2019

SETTING UP OF TOURISM HUBS
4780. SHRI ANIL FIROJIYA:
Will the Minister of TOURISM be pleased to state:

(a} whether the Government proposes to set up tourism hubs in
various States of the country and if so, the details thereof,
State/UT-wise including Madhya Pradesh;

(b) whether the Government has received proposals from the
State Governments in this regard; and

{c) if so, the details along with the present status thereof and the
action taken by the Government on such proposals?

ANSWER

MINISTER OF STATE FOR TOURISM (INDEPENDENT CHARGE)
(SHRI PRAHLAD SINGH PATEL)

(a) to (c): Ministry of Tourism under Swadesh Darshan Scheme-
integrated Development of Theme Based Tourlst Circuits provides
financial assistance to State Governments/UT Administrations/
Central Agencies for development of tourism infrastructure and
facilities Iin the country including Madhya Pradesh. Under the
scheme fifteen thematic circuits have been identified for
development namely; North-East Circuit, Buddhist Circuit,
Himalayan Circuit, Coastal Circuit, Krishna Circuit, Desert Circuit,
Tribal Circuit, Eco Circuit, Wildlife Circuit, Rural Circuit, Spiritual
Circuit, Ramayana Circuit, Heritage Circuit, Eco Circuit, Tirthankar
Circuit.

The projects under the above scheme are identified for
development in consultation with the State Governments/Union
Territory Administrations and are sanctioned subject to availability
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of funds, submisslon of suitable Detailed Project Reports, adherence
to scheme guidelines and utilization of funds released earlier.
Submission of project proposal by the State Governments/ Union
Termritory Administrations and Its sanctioning is a continuous
process. The State-wise list of 77 projects sanctioned under the
above scheme is given at Annexure. All the projects are at various
stages of implementation/completion.

In_addition to _above, Pu nt to Budget announcements of

2017-18 the Ministry of Tourism has initiated action on formulation
of scheme guidelines for development of five Special Tourism Zones
in the country.‘jEntire country is covered under this scheme and in
the draft scheme guldelines it is proposed that the scheme will
work on challenge mode.
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ANNEXURE

STATEMENT IN REPLY TO PARTS (a) TO (c) OF LOK SABHA UNSTARRED

QUESTION NO.4780 ANSWERED ON 22.07.2019 REGARDING SETTING UP
OF TOURISM HUBS

THE STATE-WISE DETAILS OF PROJECTS SANCTIONED UNDER SWADESH
DARSHAN SCHEME

e (Rs. in crores)

g.' State/lUT | Name of th('{ﬂame of the Project | Amount ~Amount

s Circuit Sanctioned released
| Year 2014-15

]1. Arunachal North-East Development of 49.77] 39.81
Pradesh Circuit Mega Circuit at
Bhalukpong-
Bomdila and
Tawang in
Arunachal
Pradesh.
2. | Andhra Coastal Development of 67.84 64.44
Pradesh Circuit Kakinada Hope
Island Konaseema
as World Class
Coastal & Eco
Tourism Circuit in
[ Andhra Pradesh

Total of 2014-15 | 117.61 104.25

| Year 201516

3. | Manipur North-East Development of 72.23 61.32
Circuit Tourist Circuit in
Manipur: Imphal-
Khongjom

4. | Sikkim North-East Development of 98.05 78.44
Circuit Tourist Circuit
linking Rangpo
(entry) *
Rorathang- Aritar-
Phadamchen-
Nathang-
Sherathang-
Tsongmo-

I Gangtok-Phodong-
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Mangan- Lachung-
Yumthang- Lachen-
Thangu-
Gurudongmer-
Mangan- Gangtok-
TuminLingee-
Singtam (exit) in
Sikkim.

Uttarakhand

Eco Circult

integrated
Development of
Eco-Tourism,
Adventure Sports,
Associated
Tourism related
infrastructure for
Development of
Tehri Lake &
Surroundings as
New Destination-
District Tehri,
Uttarakhand.

70.92

64.30

6.

Rajasthan

Desert
Circuit

Development of
Sambhar Lake
Town and Other
Destinations in
Rajasthan under
Desert Circuit.

63.96

51.17

Nagaland

Tribal Circuit

Development of
Tribal Circuit
Peren- Kohima-
Wokha, Nagaland

97.36

77.89

Madhya
Pradesh

Wildlife
Circuit

Development of
Wildlife Circuit at
Panna- Mukundpur-
Sanjay- Dubri-
Bandhavgarh-
Kanha- Mukki-
Pench in Madhya
Pradesh.

92.22

73.78

Andhra
Pradesh

Coastal
Circuit

Development of
Coastal Tourism
Circuit in Sri Potti

59.70

47.76




T

Sriramalu Nellore
under Swadesh
Darshan Scheme in
Andhra Pradesh.

10.

Telangana

Eca Circuit

Integrated
Development of
Eco Tourism
Circuit in
Mahaboobnagar
district,

Telangana.

91.62

73.30

11.

Kerala

Eco Circuit

Development of
Pathanamthitta-

Gavi- Vagamon-
Thekkady as Eco
Tourism Circuit in
Idduki and
Pathanamthitta

Districts in Kerala.

76.55

61.24

12.

Mizoram

North East
Circuit

Integrated
Development of
New Eco Tourism
under Swadesh
Darshan-North
East Circuit at
Thenzawl & South
Zote, District
Serchhip and
Reiek, Mizoram.

94.91

75.92

13.

Assam

Wildlife
Circuit

Development of
Manas- Probitora-
Nameri-

Kaziranga- Dibru-
Saikhowa as
Wildlife Circuit in
Assam.

95.67

76.54

14.

Puducherry

Coastal
Circuit

Development of
Union Territory of
Puducherry as
Tourist Circuit
under Swadesh
Darshan Scheme

85.28

61.82

(_::,/)
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(Coastal Circuit)

15.| Arunachal North East Integrated 97.14 77.71
Pradesh Circuit Development of
New Adventure
Tourism in
Arunachal Pradesh
16.| Tripura North East Development of 99.59 74.15
Circuit North East Circuit :
Agartala -
Sipahijala -
Melaghar - Udaipur
- Amarpur-
Tirthamukh-
Mandirghat-
Dumboor- Narikel
Kunja-
Gandachara-
Ambassa in
Tripura
17.; West Bengal | Coastal Development of 85.39 61.96
Circuit Beach Circuit:
Udaipur- Digha-
Shankarpur-
Tajpur-
Mandarmani-
Fraserganj-
Bakkhlai- Henry
Island in West
Bengal
18.| Chhattisgarh | Tribai Circuit | Development of 99.21 73.29
Tribal Tourism

Circuit in Jashpur-
Kunkuri- Mainpat-
Ambikapur-
Maheshpur -
Ratanpur- Kurdar-
Sarodadadar-
Gangrel-
Kondagaon-
Nathiya
Nawagaon-

Jagdalpur-




Chitrakoot-

Tirthgarh in
E X Chhattisgarh.
19.| Maharashtra l Coastal Development of 8217 12.79
Circuit Sindhuduryg
Coastal Circuit in
Maharashtra under
Swadesh Darshan
| Scheme.
Total of 2015-16 | 1461.97 | 1103.38
Year 2016-17 - |
20. Goa Coastal Development of 99.99 79.99
Circuit Coastal Circuit
(Sinquerim-Baga,
l Anjuna-Vagator,
~ Morjim-Keri,
Aguada Fort and
Aguada Jail) in
Goa.
21.) Jammu & Himalayan Integrated 82.97 41.48
Kashmir Circuit Development of
' Tourism
Infrastructure
Projects in the
| State of Jammu
| and Kashmir.
22.| Telangana Tribal Circuit | Integrated 83.88 65.27
Development of
Mulugu-
Laknavaram-
Medavaram-
Tadvai- Damaravi-
Mallur- Bogatha
Waterfalls as
Tribal Circuit in
Telangana.
23. Meghalaya North East Development of 99.13 79.31
Circuit Umium (Lake
View), U Lum
Sohpethneng-
Mawdiangdiang -
Orchid Lake |

=%

/-




Resort, Meghalaya.

24. Madhya Buddhist Development  of 74.94 54.51 |
Pradesh Circuit Buddhist Circuit in
Sanchi-Satna-
Rewa-Mandsaur-
Dhar in Madhya
Pradesh.
25.| Kerala Spiritual Development of 99.99 20.00
Circuit Sabarimala -
Erumeli-Pampa-
Sannidhanam as a
Spiritual Circuit in
District
Pathanamthitta,
Kerala.
26.| Manipur Spiritual Development of 53.80 40.14
Circuit Spiritual Circuit -
Shri Govindajee
Temple, Shri Bijoy
Govindajee Temple
- Shri Gopinath
Temple -~  Shri
Bungshibodon
Temple -  Shri
Kaina Temple,
Manipur.
27.| Gujarat Heritage Development  of 85.01 42.13
Circuit Heritage Circuit in
Ahmedabad-
Rajkot- Porbandar
-Bardoli- Dandi in
Gujarat.
28. Haryana Krishna Development of 97.35 70.60
Circuit Tourism
Infrastructures at
places related to
Mahabharata in
Kurukshetra,
Haryana.
29. Rajasthan Krishna Integrated 91.45 45.72
Circuit Deveiopment of

Govind Dev i




temple (Jaipur),
Khatu Shyam Ji
(Sikar) and
Nathdwara
(Rajsamand) in
Rajasthan.
30.| Sikkim North East Development of 95.32 73.22
circuit Tourist Circuit
Linking Singtam-
Maka- Temi-
Bermoik Tokel-
Phongia- Namchi -
Jorthang-
Okharey-
Sombaria-
Daramdin-
Jorethang- Melli
(Exit) in Sikkim.
31.| Madhya Heritage Development of 92.97 57.06
Pradesh circuit Heritage Circuit
(Gwalior - Orchha -
Khajuraho -
Chanderi -
Bhimbetka -
Mandu) Madhya
Pradesh
32.| Kerala Spiritual Development of 92.22 72.42
.CErcuit Sree Padmanabha
Arnamula-
| Sabrimala-as a
| Spirituai Circuit in
| Kerala
33. Bihar I’l‘irthankar Development  of 52.39| 26.19 |
circuit Tirthankar Circuit:
l Vaishali- Arrah-
r Masad- Patna-
Rajgir- Pawapuri-
i Champapuri in
| Bihar.
34.| Bihar Spiritual Integrated 52.35 26.17
circuit Development of
Route:

Kanwaria

-



Sultanganj -
Dharmshala-
Deoghar under
Spiritual circuit in
Bihar.

35.

Odisha

Coastal
circuit

Development of
Gopalpur, Barkul,
Satapada and
Tampara as
Coastal circuit in
Odisha.

76.49

37.61

36.

Nagaland

Tribal circuit

Development
of Tribal
circuit
(Mokokchunyg
-Tuensang-
Mon) in
Nagaland

99.67

78.09

37.

Uttarakhand

Heritage
circuit

Integrated
Development of
Heritage Circuit in
Kumaon Region -
Katarmal -
Jogeshwar-
Baijnath-Devidhura
in Uttarakhand.

79.13

40.97

38.

Jammu &
Kashmir

Himalayan
Circuit

Integrated
Development of
Tourist Facilities
at Jammu-Rajouri-
Shopian-Pulwama
under
Himalayan Circuit
theme in JE&K.

96.38

48.19

39.

Jammu &
Kashmir

Himalayan
Circuit

Integrated

Development of
Tourist Facilities
under the
Construction of
Assets in lieu of
those Destroyed in
Floods in 2014

90.96

74.70




T under PM | JoT i
Development
| Package for J&K
40. Jammu & | Himalayan | Integrated 97.82 44.5
Kashmir Circuit Development of
Tourist facilities at
‘ Mantalai-
Sudhmahadev- _
Patnitop under |
‘ Himalayan Circuit
Theme in J&K.
41, Jammu & Himalayan Integrated 96.39 48.19
Kashmir Circuit Development of
Tourist Facilities
I at Anantnag-
Kishtwar-
Pahalgam -
l Daksum - Ranjit ‘
| Sagar Dam under '
' Himalayan Circuit
|' Theme in J&K. LB
42, Jammu & E Himalayan Integrated 96.93 45.51 1 _
Kashmir Circuit Development of
Tourist Facilities
at Gulmarg-
| Baramulla-
| Kupwara-Leh ’
i Circuit under -
Himalayan Circuit
. Theme in J&K.
43.| Uttar Buddhist Development of 99.97 45.03
Pradesh Circuit Buddhist Circuit -
Srawasti,
Kushinagar,
&Kapiivastu in
Uttar Pradesh.
44.) Uttar | Ramayana Development of 69.45 52.17
Pradesh | Circuit Chitrakoot  and
Shringverpur as
Ramayana Circuit
| in Uttar Pradesh
| 45.| Andaman & | Coastal Development of 42.19 8.44
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Nicobar
Islands

Circuit

Coastal Circuit
(Long Island-Ross
Smith Island- Neil
Island- Havelock
Island- Baratang
Island-Port Blair) in
Andaman &
Nicobar under
Coastal thematic
circuit of Swadesh
Darshan Scheme.

46.

Tamil Nadu

Coastal
Circuit

Development of
Coastal Circuit
(Chennai-

Mamamallapuram -
Rameshwaram -
Manpadu -
Kanyakumari) in
Tamili Nadu under
Swadesh Darshan
Scheme

99.92

49.96

a7.

Uttar
Pradesh

Spiritual
Circuit

Development of
Spiritual Circuit
(Shahjahanpur-
Basti- Ahar-
Aligharh-Kasgunj-
Sarosi-Pratapgarh-
Unnao-Kaushambi-
Mirzapur-Gorakpur-
Kairana-
Doamriyagunj-
Bagpat-Barabanki-
Azamgarh)

68.39

54.71

48.

Uttar
Pradesh

Spiritual
Circuit

Development of
Spiritual Circuit -
li(Bijnor- WMeerut-

Kanpur- Kanpur
Dehat- Banda-
Ghazlpur-

Salempur- Ghosi-
Balia- Ambedkar
Nagar- Aligarh-

63.77

50.33




Fatehpur-
Mahoba-

Sonbhadra-
Chandauli-
Mishrikh- Bhadohi)
in Uttar Pradesh
under Swadesh
Darshan Scheme

Deoria-

Uttar
Pradesh

Heritage
Circuit

Development of
Heritage
Circuit(Kalinjar
Fort (Banda)-
MarharDham
{(SantKabir Nagar)-
ChauriChaura,
Shaheed
(Fatehpur)-
Mavahar Sthal
{Ghosi)- Shaheed
Smarak (Meerut) in
Uttar Pradesh
under Swadesh
Darshan Scheme

Sthal

34.82

18.76

50.]

Bihar

Buddhist
Circuit

Development of
Buddhist circuit-
Construction of
Convention Centre
at Bodhgaya,
Bihar

98.73

19.75 |-

51, Assam

Heritage
Circuit

Development of
Tezpur - Majuli -
Sibsagar as
Heritage Circuit in
Assam under
Swadesh Darshan
scheme

98.35

19.67

52.

Himachal
Pradesh

Himalayan
Circuit

Integrated
Development of
Himalayan Circuit:
Kiarighat, Shimla,
Hatkoti, Manali,
Kangra,

86.85

19.95
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Dharamshala, Bir,
Palampur, Chamba

53.

Mizoram

Eco Circuit

Development of
Eco-Adventure

Circuit Aizawl -
Rawpuichhip -
Khawhphawp -
Lengpui — Durtlang
- Chatlang-
Sakawrhmultuaitia
ng - Muthee -
Beratlawng -
Tuirial Airfield -
Hmuifang under
Eco circuit theme
of Swadesh
Darshan Scheme

99.07

49.53

54.

Rajasthan

Spiritual
Circuit

Development of
Spiritual  Circuit-
Churu (Salasar
Balaji)- Jaipur
(Shri Samode
Balaji, Ghat ke
Balaji, Bandhe ke
Balaji)- Alwar
(Pandupole
Hanumaniji,
Bharathari)-
Viratnagar (Bijak,
Jainnasiya,
Ambika Temple)-
Bharatpur (Kaman
Region)- Dholpur
{Muchkund) -
MehandipurBalaji-
Chittorgarh
{(Sanwaliyaji) in
Rajasthan under
Swadesh Darshan
scheme

93.90

46.95

55.

Gujarat

Heritage
Circuit

Development of

98.61

79.85

Heritage circuit:




(
|
E
{

=
1

Vadnagar-

Modhera and Patan

in Gujarat under
Swadesh Darshan
Scheme

-

]||
|
|

—_—

| Year 2017-18

Total of 2016-17

3041.55 | 1727.09 |
|

he
1

.

Bihar

Rural Circuit

Development of
Gandhi Circuit:
Bhitiharwa-

Chandrahia-

Turkaulia in Bihar
under Rural Circuit
theme of Swadesh
Darshan Scheme

44.65 21.24

57.

Coastal
Circuit

Development
Coastal Circuit |I:
Rua De Orum
Creek - Don Paula -
Colva - Benaulim in
Goa under
Swadesh Darshan
Scheme

ofr

99.35 19.87

.| Gujarat

| Buddhist
circuit

Development of
Buddhist circuit:
Junagadh- Gir
Somnath- Bharuch-
Kutch- Bhavnagar-
Rajkot- Mehsana in
Gujarat under
Swadesh Darshan
scheme

35.99 7.20
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| 59. ?Mucherw

eritage
rcuit

(20

Development of
Heritage Circuit in
Puducherry under
Swadesh Darshan
Scheme.

66.35 13.27

60.

Puducherry

Spiritual
: Circuit

Development of
Spiritual Circuit in
Puducherry under
Swadesh Darshan
Scheme

40.68 19.26

To



61.

Rajasthan

Heritage
Circuit

Development of
Heritage Circuit
{Rajsamand
(Kumbhalgarh
Fort)- Jaipur
(Nahargarh Fort)-
Alwar (BalaQuila)-
Sawai Madhopur
(Ranthambore Fort
and Khandar
Fort)- Jhalawar
(Gagron Fort)-
Chittorgarh
(Chittorgarh Fort)
Jalsalmer
(JaisalmerFort)
Hanumangarh
{Kalibangan,
Bhatner Fort and
Gogamedi)- Jalore
(Jalore Fort)-
Udaipur (Pratap
Gaurav Kendra)-
Dholpur {Bagh-i-
Nilofar and Purani
Chawni)-
Nagaur(Meera Bai
Smarak) in
Rajasthan under
Swadesh Darshan
Scheme.

99.60

49.80 |

62.

Telangana

Heritage
Circuit

Development of
Heritage  Circuit:
Qutub Shahi
Heritage Park-
Paigah Tombs-
Hayat Bakshi
Mosque-

Raymond's Tomb
in Telangana under
Swadesh Darshan
Scheme

99.42

44.83

— L



’?3. Bihar Spiritual
I Circuit

Development of
Mandar HIll & Ang
Pradesh under
Spiritual Circuit
theme of Swadesh
Darshan Scheme.

53.49

10.70

64.| Madhya Eco Circuit
Pradesh

|
|
|
|
|
|

Development of
Gandhlsagar Dam-
Mandleshwar Dam-
Omkareshwar
Dam- Indira Sagar
Dam- Tawa Dam-
Bargi Dam- Bheda
Ghat- Bansagar
Dam- Ken River
under Eco circuit
theme of Swadesh
Darshan Scheme

99.62

73.56

65.| Uttar Ramayana
Pradesh Circuit

b

Development of
Ayodhya under

Ramayana Circuit
theme of Swadesh
Darshan Scheme

133.31

66.65

66.| Andhra Buddhist
Pradesh Circuit
1

Development of
Buddhist Circuit:
Shalihundam-
Thotlakonda-
Bavikonda-
Bojjanakonda-
Amravati- Anupu in
Andhra Pradesh
under the theme of
Buddhist Circuit of
Swadesh Darshan
Scheme

52.34

i
10.47

Total of 2017-18

824.8

336.85 |

Year 2018-19

67.' Maharashtrﬂ Spiritual
| | Circuit

|
L |

| Development of

Waki- Adasa-
Dhapewada-
Paradsingha-

Chota Taj Bagh-

54.01

o-oo




Telankhandi- Girad
in Maharashtra

68. - Development | Development of 19.75 0.00
of Wayside Wayside Amenities
Amenities in Uttar Pradesh
(Sub- and Bihar at
Scheme) Varanasi-Gaya;
Lucknow-Ayodhya-
Lucknow;
Gorakhpur-
Kushinagar;
Kushinagar-Gaya-
Kushinaga in
collaboration with
MoRTH
69.| Uttar Spiritual Development of 14.52 0.00
Pradesh Circuit Jewar-Dadri-
Sikandrabad-
Noida-Khurja-
Banda in Uttar
. Pradesh
70.| Jharkhand Eco Circuit Development of 52.72 0.00
Eco Circuit: Dalma-
Chandil- Getalsud-
Betla national
park- Mirchaiya-
Netarhat in
Jharkhand
71.| Tripura North East Development of 65.00 0.00
circuit North East circuit:
Surma Cherra-
Unakoti- Jampui
Hills- Gunabati-
Bhunaneshwari-
Matabari-
Neermahal-
Boxanagar- Chotta
khola- Pilak-
Avangchaarra in
Tripura
72.| Punjab Heritage Development of 99.95 0.00
Circuit Heritage Circuit:




| Anandpur Sahib -

Fatehgarh Sahib
Chamkaur Sahib -
Ferozpur -
Amritsar - Khatkar
Kalan - Kalanour -
Patiala in Punjab

73.! Kerala Rural Circuit

Development of
Rural Circuit:
Malanad Malabar
Cruise Tourism
Project in Kerala

80.37

0.00

74.| Kerala 1 Spiritual

Development
Sivagiri Sree
Narayana Guru
Ashram-
Arruvipuram-
Kunnumpara Sree
Subrahmania-
Chembazhanthi
Sree Narayana
Gurukulam

69.47

0.00 |

75.! Kerala | Spiritual
| | Circuit

|
|
|
| |
|
|
I
|
|

|

Deveiopment of
Kasaragod,
Wayanad, Kannur,
Kozhikode,
Paiakkad,
Mallapuram,
Thrichur,
Ernakulam, ldukki,
Kottayam,
Allaphuza,
Pathananamithitta,
Kollam,

Trivandrum

85.23

0.00

| 76.]M_e_ghalaya__ m!:)l'th East

| Circuit

Development of
West Khasi Hills
(Nongkhlaw- Krem
Tirot - Khudoi &
Kohmang Falls -
Khri River-
Mawthadraishan,

84.97

0.00




Shillong), Jaintia
Hills (Krang Suri
Falls- Shyrmang-
looksi), Garo Hills
(Nokrek Reserve,
Katta Beel, Siju
Caves)

77,

Uttar
Pradesh

Spiritual
Circuit

Development of
Gorakhnath
Temple(Gorakhpur)
y Devipattan
Temple

(Bairampur) and
Vatvashni Temple
(Domariyagunyj)

21.16

0.00

Total of 2018-19

647.15

0.00

GRAND TOTAL TILL DATE

6093.08

3271.57
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GOVERNMENT OF INDIA
MINISTRY OF TOURISM

LOK SABHA
STARRED QUESTION NO.*204

ANSWERED ON 08.07.2019

RELIGIOUS TOURIST CIRCUITS

*204. SHRI REBATI TRIPURA:

(a)

(b)

(c)
(d)
(e)

SHRI VIJAY KUMAR DUBEY:
Will the Minister of TOURISM be pleased to state:

whether the Government has any proposal to establish more
religious tourist circuits besides Ramayana and Buddhist
Circuits;

if so, the details thereof, State/UT-wise, specially in the North-
Eastern States and Uttar Pradesh;

if not, the reasons therefor;

whether there has been any progress so far in this regard; and
if so, the details thereof?

ANSWER

MINISTER OF STATE FOR TOURISM (INDEPENDENT CHARGE)

(SHRI1 PRAHLAD SINGH PATEL)

(a) to {(e): A statement is laid on the table of the House.
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STATENMENT IN REPLY TO PARTS (a) TO (e) OF LOK SABHA
STARRED QUESTION NO.*204 ANSWERED ON 08.07.2019
REGARDING RELIGIOUS TOURIST CIRCUITS.

(a) to (e): Ministry of Tourism under its Swadesh Darshan Scheme-
Integrated Development of Theme Based Tourist Circuits is
developing tourism infrastructure in the identified circuits, across
the country, having tourlst potentlal in a planned and prioritized
manner. Under the scheme fifteen thematic circuits have been
identified for development including themes covering all the
religious/spiritual sites in the country, namely: Spiritual Circuit,
Ramayana Circuit, Krishna Circuit, Buddhist Circuit, Tirthankar
Circuit and Sufi Circuit.

In addition to above, Ministry is developing tourism
infrastructure at identified pilgrimage and heritage destinations
under its PRASHAD Scheme. Ministry has identified 41 sites in 25
states for development under the scheme namely Amaravati and
Srisailam (Andhra Pradesh), Kamakhya (Assam), Parasuram Kund
(Lohit District, Arunachal Pradesh), Patna and Gaya (Bihar),
Balmeshwari Devi Temple (Rajnandgaon, Chhattisgarh), Dwarka and
Somnath (Gujarat), Gurudwara Nada Saheh, Panchkula (Haryana),
Maa Chintpurni (Una, Himachal Pradesh), Hazratbal and Katra
(Jammu & Kashmir), Deogarh and Parasnath (Jharkhand),
Chamundeshwari Devi, Mysuru (Karnataka), Guruvayoor, St. Thomas
International Shrine, (Malayattoor); Cheraman Juma Mosque
(Thrissur, Kerala), Omkareshwar and Amarkantak (Madhya
Pradesh), Bahedpara, West Jaintia Hillls and Schra (Meghalaya),
Aizwal (Mizoram), Kohima and Mokokchung Districts (Nagaland),
Trimbakeshwar (Maharashtra), Purl (Odisha), Amritsar (Punjab),
Ajmer (Rajasthan), Kanchipuram and Vellankani (Tamil Nadu),
Tripura Sundari (Tripura), Varanasi and Mathura (Uttar Pradesh),
Badrinath, Kedarnath, Gangotri and Yamunotri (Uttarakhand) and
Belur (West Bengal).



The projects under the above schemes are identified for
development in consultation with the State Governments/ Union
Territory Administrations and are sanctioned subject to availability
of funds, submission of suitable Detailed Project Reports, adherence
to scheme guidelines and utilization of funds released earlier. The
details of the projects sanctioned under the above schemes in
various states including North Eastern States and Uttar Pradesh are
annexed. The projects  are at various stages of
implementation/completion.

kkkkkEW



ANNEXURE

STATEMENT IN REPLY TO PARTS (a) TO (e) OF LOK SABHA STARRED
QUESTION NO.*204 ANSWERED ON 08.07.2019 REGARDING RELIGIOUS
TOURIST CIRCUITS.

THE DETAILS OF PROJECTS SANCTIONED UNDER SWADESH DARSHAN

SCHEME
(Rs. in crores)
S. State/ Project Name Amt. Amt.
No.| Sanction Sanctioned | Released
Year
SPIRITUAL CIRCUIT
1. | Kerala Development of Saharimala - 99.99 20.00
(2016-17) Erumeli-Pampa-Sannidhanam
In District Pathanamthitta
2. | Manipur Development of  Spiritual 53.80 40.14
(2016-17) Circuit - Shri Govindajee
Temple, Shri Bijoy Govindajee
Temple - Shri Gopinath
Temple - Shri Bungshibodon
Temple - Shri Kaina Temple
3. |Kerala Development of Sree 92.22 72.42
(2016-17) Padmanabha Arnamula-
Sabrimala
4. |(Bihar Integrated Development of 52.35 26.17
(2016-17) Kanwaria Route: Sultanganj -
Dharmshala- Deoghar
5. | Uttar Development of Shahjahanpur- 68.39 54.71
Pradesh Allahabad-Basti- Ahar-
(2016-17) Aligharh-Kasgunj-Sarosi-
Pratapgarh-Unnao-Kaushambi-
Mirzapur-Gorakpur- Kairana-
Doamriyagunj- Bagpat-
Barabanki- Azamgarh
6. | Uttar Development of Bijnor- 63.77 50.33
Pradesh Meerut- Kanpur- Kanpur
(2016-17) Dehat- Banda- Ghazipur.
Salempur- Ghosi- Balia-
Ambedkar Nagar- Aligarh-
Fatehpur- Deoria- Mahoba-
Sonbhadra- Chandauli-




l

1
L

| Mishrikh- Bhadohi

7.

Rajasthan
(2016-17)

! Development of Churu
| (Salasar Balaji)~ Jaipur (Shri
ISamode Balaji, Ghatke Balaji,
| Bandheke Balaji)- Alwar
‘ {Pandupole Hanumaniji,
. Bharathari)- Viratnagar (Bijak,
| Jainnasiya, Ambika Temple)-
| Bharatpur (Kaman Region)-
| Dholpur (Muchkund) -
| Mehandipur Balaji- Chittorgarh
{Sanwailyaji)

93.90

Puducherry
(2017-18)

Development of Spiritual
Circuit in Puducherry

40.68

19.26 ]

Bihar
(2017-18)

| Dvelopment of Mandar

:Development Hill & Ang

| Pradesh

53.49

|
10.70 !

(2018-19)

Maharashtrai Development of Waki- Adasa-

| Dhapewada- Paradsingha-

' Chota Taj Bagh- Telankhandi-

Girad

Uttar
Pradesh
(2018-19)

|[)ca\.ir«.-lc:nplntﬂ.-ni: of Jewar-Dadri-
| Sikandrabad-Noida-Khurja-
Banda

—

54.01

0.00

14.52

13. | Kerala

Kerala
(2018-19)

 Development Sivagiri Sree
| Narayana Guru Ashram-
 Arruvipuram- Kunnumpara
| Sree Subrahmania-

| Chembazhanthi Sree Narayana
| Gurukulam

69.47

(2018-19)

| Development of Kasaragod,
| Wayanad, Kannur, Kozhikode,
 Palakkad, Mallapuram,
| Thrichur, Ernakulam, ldukki,
| Kottayam, Allaphuza,
| Pathananamithitta, Kollam,
| Trivandrum

85.23

| 14.

Uttar
Pradesh
(2018-19)

‘[ Development of Gorakhnath
| Temple(Gorakhpur),

J Devipattan Temple
! (Balrampur) and Vatvashni
| Temple (Domariyagunj)

21.16

0.00

R—————
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RAMAYANA CIRCUIT

15. | Uttar Development of Chitrakoot 69.45 52.17
Pradesh and Shringverpur
(2016-17)
16. | Uttar Development of Ayodhya 133.31 66.65
Pradesh
(2017-18)
KRISHNA CIRCUIT
17. | Haryana Development of Tourism 97.35 70.60
(2016-17) Infrastructures at  places
related to Mahabharata in
Kurukshetra
18. | Rajasthan | Integrated Development of 91.45 45.72
(2016-17) Govind Dev ji temple (Jaipur),
Khatu Shyam Ji (Sikar) and
Nathdwara (Rajsamand)
BUDDHIST CIRCUIT
19. | Madhya Development of Sanchi-Satna- 74.94 54.51
Pradesh Rewa-Mandsaur-Dhar
(2016-17)
20. [ Uttar Development of Srawasti, 99.97 45.03
Pradesh Kushinagar & Kapilvastu
(2016-17) N
21. | Bihar Construction of Convention 98.73 19.75
(2016-17) Centre adjacent to Maya
Sarovar on the western side at
Bodhgaya
22. | Gujarat Development of Junagadh- Gir- 35.99 7.20
(2017-18) Somnath- Bharuch-Kutch-
Bhavnagar- Rajkot- Mehsana
23. | Andhra Development of Shalihundam- 52.34 10.47
Pradesh Thotlakonda- Bavikonda-
{(2017-18) Bojjanakonda- Amravati.
Anupu in Andhra Pradesh
TIRTHANKAR CIRCUIT
24, | Bihar Deveiopment of Jain Circuit: 52.39 26.19
(2016-17) Vaishali-Arrah-Masad-Patna-
Rajgir-Pawapuri-Champapuri N




THE DETAILS OF PROJECTS SANCTIONED UNDER PRASHAD SCHEME
(Rs. in crores)

SI.t State | Name of the Project Amount |Amount
No. [ b _ _ . | Sanctioned |Reieased|
| Year 2014-15
1 | Bihar Development of basic facilities 4,27 2.91
at Vishnupad tempie, Gaya,
l | ' Bihar
| 2 |Odisha Infrastructure Development at 50.00 10.00
Puri, Shree Jagannath Dham-
\ Ramachandi-Prachi River front
at Deuli under Mega Circuit
3 |Uttar Development of Mathura- 14.93 10.38
Pradesh Vrindavan as Mega Tourist
o Circuit (Ph-ll) i
I 4 |Uttar Construction of Tourist 9.36 7.36
Pradesh Facilitation Centre at
gl Vrindavan, Distt. Mathura
Year 2015-16
5 |Andhra Development of Amaravati 28.36 22.69
Pradesh Town, Guntur District as a
Tourist Destination |
6 | Assam Development of Kamakhya 30.71 22.03 |
Temple and Pilgrimage
Destination in and around
| Guwahati Jl
7 | Bihar Deveiopment at Patna Sahib 41.54 33.23
8 | Punjab Development of Karuna Sagar 6.40 6.40
Valmiki Sthal at Amritsar B
9 | Rajasthan Integrated Development of 40.44 19.41
Pushkar/Ajmer
10 | Uttarakhand | Integrated Development of 34.78 27.83
Kedarnath
41 | Uttar Development of Varanasi 20.40 16.32
Pradesh -
Year 2016-17
| 12 |Gujarat | Development of Dwarka 26.23|  6.85
| 13 | Gujarat Pilgrimage  amenities  at 37.44 26.51!
Somnath
14 | Jammu & | Development at Hazratbal, 42.02 25.45‘
Kashmir |

32



15 | Kerala Development at Guruvayur 46.14 36.91 |
Temple
16 | Tamilnadu Development of Kanchipuram 16.48 8.24
17 | Tamilnadu Development of Vellankani 5.60 2.59
18 |West Bengal | Development of Belur 30.03 23.39
Year 2017-18
19 | Madhya Development of Omkareshwar 40.67 18.76
Pradesh
20 | Uttar Cruise Tourism in River Ganga, 10.72 514
Pradesh Varanasi
21. Maharashtra | Development of 37.81 8.49
Trimbakeshwar
22 |Uttar Development of Varanasi 44.60 10.21
Pradesh Under Prashad Scheme - Il
23 |Andhra Development of  Srisailam 47.45 37.96
Pradesh Temple in Andhra Pradesh
under PRASHAD scheme
Year 2018-19
24 Uttarakhand | Development of Infrastructure 39.24 11.77
for Pilgrimage Facilitation in
Badrinath Ji Dham
{(Uttarakhand)
25 Gujarat Development of Promenade at 44.59 13.77
Somnath,
26 |Uttar Development of Govardhan, 39.74 0.0
Pradesh Mathura
27 (Jharkhand Development of Baldyanathji 39.13 0.0
Dham, Deoghar
28 |[Nagaland Development of Pilgrimage 25.26 0.0
Facilities in Nagaland
Total 854.34! 414.60
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GOVERNMENT OF INDIA
MINISTRY OF TOURISM

LOK SABHA
STARRED QUESTION NO.*207
ANSWERED ON 08.07.2019

ECO-TOURISM PROJECTS

*207. SHRI RAJIV PRATAP RUDY:

(a)
(b)

{c)

(d)

(e)

Wiil the Minister of TOURISM be pleased to state:

the measures taken by the Government to promote Eco-tourism in
the country, particularly in Bihar;

whether the State Government of Bihar has requested for additional
sanction of Central funds to carry out various tourism projects in
the State;

if so, the details thereof and the measures taken by the Union
Government in this regard;

the details of the projects/ proposals received and sanctioned
inciuding eco-tourism projects along with the financial assistance
provided to various States including Bihar; and

the details of the measures taken by the Government to promote

Tourism along with the revenue generated during the last four
years, year-wise?

ANSWER

MINISTER OF STATE FOR TOURISM (INDEPENDENT CHARGE)

(SHRI PRAHLAD SINGH PATEL)

(a) to {e): A Statement is iaid on the Table of the House.

Thhhfhhid

3Y



STATEMENT IN REPLY TO PARTS (a) TO (e) OF LOK SABHA STARRED
QUESTION NO.*207 ANSWEREDP ON 08.07.2019 REGARDING ECO-
TOURISM PROJECTS

(a) to (d): The Ministry of Tourism has identified Eco Tourism as one of
the Niche Tourism Products for promotion and development in the
country including Bihar with an objective to promote India as a year
round destination and to attract tourists with specific interest for
ensuring repeat visits for the unique products in which India has a
comparative advantage vis-a-vis competing destinations.

Ministry is promoting eco-tourism as part of Incredible India 2.0
Campaign in domestic and overseas markets. Ministry of Tourism is also
releasing specific media campaigns for promoting tourism destinations
including Bihar. The tourist attractions are also being showcased on the
Incredible India website. These destinations and niche tourism products
are also being promoted on regular basis by India tourism offices in
exhibitions and fairs held in India and abroad.

Ministry of Tourism under its schemes of Swadesh Darshan and
PRASHAD provides financial assistance to State Governments/UT
Administrations/ Central Agencies for development of tourism
infrastructure and facilities in the country. Submission of project
proposals by the State Governments and its sanctioning is a continuous
process. The projects for development under the schemes are identified
in consultation with the State Governments /UT Administrations /Central
Agencies and are sanctioned subject to submission of project proposals,
their adherence to relevant scheme guidelines, submission of suitable
detailed project reports, availability of funds, and utilization of funds
released earlier. Based on above criteria Ministry has sanctioned 7
projects to Bihar for Rs. 347.42 crores under above schemes. In addition
to above, the State Government of Bihar has submitted three proposals
under Eco, Ramayana and Buddhist Circuit of Swadesh Darshan Scheme.
The details of projects sanctioned by the Ministry under the above
schemes including Eco Circuit in the country since its launch are given at
the Annexure.

-
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(e): The above initiatives of the Ministry are expected to enhance
tourist experience and increase tourist footfalls which in turn would help
to augment revenue and jobs in tourism sector. The impact of the efforts
of the Ministry are measured in terms of Foreign Tourist Arrivals (FTAs),
Foreign Exchange Earnings (FEEs) and Domestic Tourist Visits (DTVs).
The details of same during the last four years are as follows:

Year FTAs l FEEs DTVs
(in Miilion) {Rs. in crores) (in Million)
2015 8.03 1,34,844 1431.97
2016 8.80 1,54,146 1615.39
2017 10.04 1,77,874 1652.49
2018* 10.56 | 1,94,882 1852.38
*Estimated
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ANNEXURE
STATEMENT IN REPLY TO PARTS (a) TO (d) OF LOK SABHA STARRED

QUESTION NO.*207 ANSWERED ON 08.07.2019 REGARDING ECO-TOURISM
PROJECTS '

DETAILS OF PROJECTS SANCTIONED UNDER SWADESH DARSHAN
SCHEME

{Rs. in crore)

Sl. | State/UT Name of the | Name of the Project - Amount

No. Circuit Sanctioned

2014-15

4. |Arunachal XNorth-East Development of Mega 49.77
Pradesh Circuit Circuit at Bhalukpong-

Bomdila and Tawang in
Arunachal Pradesh.

2. |Andhra Coastal Development of Kakinada 67.84
Pradesh Circuit Hope Island Konaseema as
World Class Coastal & Eco
Tourism Circuit in Andhra
Pradesh

Total of 2014-15 117.61

201516 J

3. | Manipur North-East Deveiopment of Tourist 72.23
Circuit Circuit in Manipur: Imphal-
Khongjom

4. | Sikkim North-East Development of Tourist 98.05
Circuit Circuit linking Rangpo
(entry) — Rorathang- Aritar-
Phadamchen- Nathang-
Sherathang- Tsongmo-
Gangtok-Phodong- Mangan-
Lachung-Yumthang-
Lachen- Thangu-
Gurudongmer- Mangan-
Gangtok-Tuminlingee-
Singtam (exit) in Sikkim.

5. |Uttarakhand | Eco Circuit | Integrated Development of 70.92
Eco-Tourism, Adventure
Sports, Assoclated Tourism
related Infrastructure for
Development of Tehri Lake




W ' Destination-District Tebhri, E
Uttarakhand.
6. | Rajasthan Desert Development of Sambhar 63.96
Circuit Lake Town and Other
Destinations in Rajasthan
under Desert Circuit.
7. | Nagaiand ‘Tﬁbal Circuit | Development of Tribal 97.36
Circuit Peren- Kohima-
_ Wokha, Nagaland
8. | Madhya Wildlife Development of Wiidlife 92.22
Pradesh ‘ Circuit Circuit at Panna- ,
Mukundpur- Sanjay- Dubri- .
| Bandhavgarh- Kanha-
f Mukki- Pench in Madhya |
| Pradesh. J
9. |Andhra ' Coastal Development of Coastal| 59.70 |
Pradesh ' Circuit Tourism Circuit in Sri Potti
| | Sriramalu Neilore under \
- Swadesh Darshan Scheme \
8 in Andhra Pradesh.
10. | Telangana Eco Circuit Integrated Development of 91.62 ﬂ
Eco Tourism Circuit in ]
Mahaboobnagar district,
Telangana. J
11. | Kerala Eco Circuit Development of 76.55 _
Pathanamthitta- Gavi- |
Vagamon- Thekkady as Eco 1
Tourism Circuit in Idduki
and Pathanamthitta \
Districts in Kerala.
12. | Mizoram North East | Integrated Development of 94.91
Circuit New Eco Tourism under
Swadesh Darshan-North
East Circuit at Thenzawi &
South Zote, District
Serchhip and Reiek,
Mizoram.
13. | Assam Wildlife Development of Manas- 95.67
Circuit Probitora- Nameri-
Kaziranga- Dibru-
Saikhowa as Wildlife Circuit
| in Assam. '
| 14. | Puducherry | Coastal Development of Union 85.28
| | Circuit Territory of Puducherry as

J8




Tourist Circuit under
Swadesh Darshan Scheme
(Coastal Circuit)

15.

Arunachal
Pradesh

North
Circuit

East

Integrated Development of
New Adventure Tourism in
Arunachal Pradesh

97.14

186.

Tripura

North
Circuit

East

Development of North East
Circuit : Agartala -
Sipahijala - Melaghar -
Udaipur . Amarpur-
Tirthamukh- Mandirghat-
Dumboor- Narikel Kunja-
Gandachara- Ambassa in
Tripura

99.59

17-

West Bengal

Coastal
Circuit

Beach
Digha-

Development of
Circuit: Udaipur-
Shankarpur- Tajpur-
Mandarmani- Fraserganj-
Bakkhlai- Henry Island in
West Bengal

85.39

18.

Chhattisgarh

Tribal Circuit

Development of  Tribal
Tourism Circuit in Jashpur-
Kunkuri- Mainpat-
Ambikapur- Maheshpur -
Ratanpur- Kurdar-
Sarodadadar- Gangrel-
Kondagaon- Nathiya
Nawagaon- Jagdalpur-
Chitrakoot- Tirthgarh in
Chhattisgarh.

99.21

19.

Maharashtra

Coastal
Circuit

Development of Sindhudurg
Coastal Circuit in
Maharashtra under
Swadesh Darshan Scheme.

82.17

Total of 2015-16

1461.97

2016-17

20.

Goa

Coastal
Circuit

Development of Coastal
Circuit (Sinquerim-Baga,
Anjuna-Vagator,
Keri, Aguada Fort
Aguada Jail) in Goa.

and

Morjim- |

99.99

21.

Jammu &
Kashmir

Himalayan
Circuit

Integrated Development of
Tourism Infrastructure

82.97




.

Jammu and Kashmir.

22. | Telangana

|
[ Tribal Circuit
!

23. | Meghalaya

Integrated Development of
Mulugu-Laknavaram-

Medavaram- Tadvai-
Damaravi- Mallur- Bogatha

Waterfalls as Tribal circult_

in Telangana.

83.88

North
Circuit

East

24. | Madhya

Pradesh

Buddhist
Circuit

Development of
(Lake View), 1 ¥)
Sohpetbneng-
Mawdiangdiang - Orchid
Lake Resort, Meghalaya.

Umium
Lum

99.13

Development of Buddhist
Circuit in Sanchi-Satna-
Rewa-Mandsaur-Dhar in
Madhya Pradesh.

74.94

25. | Kerala

Spiritual
Circuit

.

Development of Sabarimala
- Erumeli-Pampa-
Sannidhanam as a Spiritual
Circuit in District
Pathanamthitta, Kerala.

99.99

L .

Manlipur

Spiritual
Circuit

Development of Spiritual
Circuit - Shri Govindajee
Tempie, Shri Bijoy
Govindajee Temple - Shri
Gopinath Temple - Shri
Bungshibodon Temple -
Shri Kaina Temple,
Manipur.

53.8 !

Heritage
Circuit

Development of Heritage
Circuit in Ahmedabad-
Rajkot- Porbandar -Bardoli-
Dandi in Gujarat.

85.01

|
28. J Haryana

Krishna
Circuit

Development of Tourism
Infrastructures at places
related to Mahabharata in
Kurukshetra, Haryana.

97.35

29. | Rajasthan

Krishna
Circuit

Integrated Development of
Govind Dev ji temple
(Jaipur), Khatu Shyam Ji
(Sikar) and Nathdwara
{(Rajsamand) in Rajasthan.

91.45 |

Sikkim
s

North East
| circuit

Development of Tourist
Circuit Linking Singtam-

95.32

Yo



Maka- Temi-Bermoik Tokel-
Phongia- Namchi -
Jorthang- Okharey-
Sombaria-Daramdin-
Jorethang- Melli (Exit) in
Sikkim.

31. | Madhya Heritage Development of Heritage 92.97
Pradesh circuit Circuit (Gwalior - Orchha -
Khajuraho - Chanderi -
Bhimbetka - Mandu)
Madhya Pradesh
32, | Kerala Spiritual Development of Sree 92,22
Circuit Padmanabha Arnamula-
Sabrimala-as a  Spiritual
Circuit in Kerala
33. | Bihar Tirthankar Development of Tirthankar 52.39
circuit Circuit: Vaishali- Arrah.
Masad- Patna- Rajgir-
Pawapuri- Champapuri in
Bihar.
34. | Bihar Spiritual Integrated Development of 52.35
circuit Kanwaria Route:
Sultanganj - Dharmshala-
Deoghar under Spiritual
circuit in Bihar,
35. [ Odisha Coastal Development of Gopalpur, 76.49
circuit Barkul, Satapada and
Tampara as Coastal circuit
: in Odisha.
36. | Nagaland Tribal circuit | Development of Tribal 99.67
circuit {Mokokchung-
Tuensang-Mon) in Nagaland
37. | Uttarakhand | Heritage Iintegrated Development of 79.13
circuit Heritage Circuit in Kumaon
Region -~ Katarmal -
Jogeshwar-Baljnath-
Devidhura in Uttarakhand.
38. | Jammu & | Himalayan Integrated Development of 96.38
Kashmir Tourist Facilities at

Circuit

Jammu-Rajouri-Shopian-
Pulwama under
Himalayan Circuit theme in
JEK.




'19_

Jammu
Kashmir

Himalayan
Circuit

'_lntegrated Development of
Tourist Facilities under the
Construction of Assets in
lieu of those Destroyed in
Floods in 2014 under PM
Development Package for
JE&K

90.96

40.

Jammu
Kashmir

|
|

Himalayan

| Cireuit

41.

Jammu
Kashmir

Iintegrated Development of
Tourist facilities at
Mantalai- Sudhmahadev-
Patnitop under Himaiayan
Circuit Theme in J&K.

97.82

Himalayan
Circuit

Integrated Development of
Tourist Facilities at
Anantnag- Kishtwar-
Pahalgam - Daksum - Ranjit
Sagar Dam under
Himalayan Circuit Theme in
JEK.

96.39 |

Jammu
Kashmir

Uttar
Pradesh

Himalayan
Circuit

Integrated Development of
Tourist Facilities at
Gulmarg-Baramulla-
Kupwara-Leh Circuit under
Himalayan Circuit Theme in
JE&K.

96.93

Buddhist
Circuit

Development of Buddhist
Circuit - Srawasti,
Kushinagar, &Kapilvastu in
Uttar Pradesh.

Uttar
Pradesh

Ramayana
Circuit

Development of Chitrakoot
and Shringverpur as
Ramayana Circuit in Uttar
Pradesh

69.45

B N pe P SISO | e

99.97

|
|

45.

Nicobar
Islands

Andaman &

Coastal
Circuit

Development of
Circuit (Long island-Ross
Smith Island- Neil Island-
Havelock Island- Baratang
Island-Port Blair) in
Andaman & Nicobar under
Coastal thematic circuit of
Swadesh Darshan Scheme.

Coastal

42.19

46. | Tamil Nadu

!
l

Coastal
Circuit

Development of Coastal
Circuit (Chennai-

Mamamallapuram -

99.92
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Rameshwaram - Manpadu -1

Kanyakumari) in Tamil
Nadu under Swadesh
Darshan Scheme
47. | Uttar Spiritual Development of Spiritual 68.39
Pradesh Circuit Circuit (Shahjahanpur-
Basti- Ahar-Aligharh-
Kasgunj-Sarosi-Pratapgarh-
Unnao-Kaushambhi-
Mirzapur-Gorakpur-
Kairana- Doamriyagunj-
Bagpat-Barabanki-
Azamgarh) N
48, | Uttar Spiritual Development of Spiritual 63.77
Pradesh Circuit Circuit -ll{Bijnor- Meerut-
Kanpur- Kanpur Dehat-
Banda- Ghazipur- Salempur-
Ghosi- Balia- Ambedkar
Nagar- Aligarh- Fatehpur-
Deoria- Mahoba- Sonbhadra-
Chandauli- Mishrikh-
Bhadohi) in Uttar Pradesh
under Swadesh Darshan
Scheme
49. | Uttar Heritage Development of Heritage 34.82
Pradesh Circuit Circuit(Kalinjar Fort
(Banda)- MarharDham
(SantKabhir Nagar)-
ChauriChaura, Shaheed
Sthal (Fatehpur)- Mavahar
Sthal (Ghosi)- Shaheed
Smarak (Meerut) in Uttar
Pradesh under Swadesh
Darshan Scheme
50. | Bihar Buddhist Development of Buddhist 98.73
Circuit circuit- Construction of
Convention Centre at
Bodhgaya, Bihar
51. | Assam Heritage Development of Tezpur - 98.35
Circuit Majuli - Sibsagar as
Heritage Circuit in Assam
under Swadesh Darshan
i ls‘»cheme

Lo ¥ I . ]
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’ Pradesh

Circuit

Himalayan Circuit:
Kiarighat, Shimla, Hatkoti,
Manali, Kangra,
Dharamshala, Bir,
Palampur, Chamba

23.

Mizoram

Eco Circuit

Development of Eco-
Adventure Circuit Aizawl -
Rawpuichhip -
Khawhphawp - Lengpui -
Durtiang ~ Chatlang-
Sakawrhmuituaitiang -
Muthee - Beratlawng -
Tuirial Airfieid - Hmuifang
under Eco circuit theme of
Swadesh Darshan Scheme

99.07

Rajasthan

Spiritual
Circuit

Development of Spirituai
Circuit- Churu (Salasar
Balaji)- Jaipur (Shri
Samode Balajiy Ghat ke
Balaji, Bandhe ke Balaji)-
Alwar (Pandupole
Hanumaniji, Bharathari)-
Viratnagar (Bijak,
Jainnasiya, Ambika
Temple)- Bharatpur (Kaman
Region)- Dholpur
(Muchkund) =
MehandipurBalaji-

Chittorgarh (Sanwaiiyaji} in
Rajasthan under Swadesh
Darshan scheme

93.90

55.

Gujarat

Heritage
Circuit

Development of Heritage
circuit: Vadnagar- Modhera
and Patan in Gujarat under
Swadesh Darshan Scheme

98.61

Total of 2016-17

3041.55

201718

56.

Bihar

Rural Circuit

Development of Gandhi
Circuit: Bhitiharwa-
Chandrahia- Turkaulia iIn
Bihar under Rurai Circuit
theme of Swadesh Darshan
Scheme

44. 65

57I

Goa

Coastal

Development of Coastal

99.35

N



Circuit

Circuit 1l: Rua De Orum
Creek - Don Paula -Colva -
Benaulim in Goa wunder
Swadesh Darshan Scheme

58.

Gujarat

Buddhist
circuit

Development of Buddhist
circuit: Junagadh- Gir
Somnath- Bharuch-Kutch-
Bhavnagar- Rajkot-
Mehsana in Gujarat under
Swadesh Darshan scheme

59.

Puducherry

Heritage
Circuit

] Development of Heritage
Circuit in Puducherry under
Swadesh Darshan Scheme.

35.99

66.35

60.

61.

Puducherry

Spiritual
Circuit

Development of Spiritual
Circuit in Puducherry under

Rajasthan

62.

Telangana

Heritage
Circuit

Swadesh Darshan Scheme

,Development of Heritage
Circuit (Rajsamand
(Kumbhalgarh Fort)- Jaipur
(Nahargarh Fort)- Alwar
(BalaQuila)~ Sawal
Madhopur (Ranthambore
Fort and Khandar Fort)-
Jhalawar (Gagron Fort)-
Chittorgarh (Chittorgarh
Fort) Jaisalmer
(JaisalmerFort)
Hanumangarh (Kalibangan,
Bhatner Fort and
Gogamedi)- Jaiore (Jalore
Fort)- Udaipur (Pratap
Gaurav Kendra)- Dholpur
(Bagh-i-Nilofar and Purani

Smarak) in Rajasthan under
Swadesh Darshan Scheme.

Chawni)- Nagaur(Meera Bai

40.68

99.60

Heritage
Circuit

Development of Heritage
Circuit: Qutub Shahi
Heritage Park- Paigah
Tombs- Hayat Bakshi
Mosque- Raymond's Tomb
in Telangana under

99.42

Swadesh Darshan Scheme

=23 A




64!

Circuit

& Ang Pradesh under
Spiritual Circuit theme of
Swadesh Darshan Scheme.

Madhya
Pradesh

Eco Circuit

Development of
Gandhisagar Dam-
Mandleshwar Dam-
Omkareshwar Dam- Indira
Sagar Dam- Tawa Dam-
Bargi Dam- Bheda Ghat-
Bansagar Dam- Ken River
under Eco circuit theme of
Swadesh Darshan Scheme

99.62

65.

Uttar
Pradesh

Ramayana
Circuit

Deveiopment of Ayodhya
under Ramayana Circuit
theme of Swadesh Darshan
Scheme

133.31

Andhra
Pradesh

Buddhist
Circuit

Development of Buddhist
Circuit: Shaiihundam-
Thotlakonda- Bavikonda-
Bojjanakonda- Amravati-
Anupu in Andhra Pradesh
under the theme of
Buddhist Circuit of
Swadesh Darshan Scheme

52.34

Total of 2017-18

824.8

2018-19

67.

Maharashira

Spirituai
Circuit

68.

Deveiopment of Waki- ]
Adasa- Dhapewada-
Paradsingha- Chota Taj
Bagh- Telankhandi- Girad in

Maharashtra

54.01

Development
of Wayside
Amenities
(Sub-
Scheme)

Development of Wayside
Amenities in Uttar Pradesh
and Bihar at Varanasi-Gaya;
Lucknow-Ayodhya-
Lucknow; Gorakhpur-
Kushinagar; Kushinagar-
Gaya- Kushinaga in
collaboration with MoRTH

19.75

69.

Uttar
Pradesh

Spirituai
Circuit

Deveiopment of Jewar-
Dadri-Sikandrabad-Noida-
Khurja-Banda in Uttar
Pradesh

14.52

| 70.

| Jharkhand

Eco Circuit

Development of Eco Circuit: |

52.72

<




71.

Daima- Chandil- Getalsud-
Betla . national park-
Mirchaiya- Netarhat in
Jharkhand

Tripura

North
circuit

East

72,

Punjab

Heritage
Circuit

Development of North East
circuit: Surma Cherra-
Unakoti- Jampui Hilis-
Gunahati-Bhunaneshwari-
Matabari- Neermahal-
Boxanagar- Chotta khola-
Pilak- Avangchaarra in
Tripura

Development of HeritageT
Circuit: Anandpur Sahib -
Fatehgarh Sahib -
Chamkaur Sahib - Ferozpur
- Amritsar - Khatkar Kalan
- Kalanour - Patiala in
Punjab

65.00

99.95

73.

74.

Kerala

Rural Circuit

Development of Rural
Circuit: Malanad WMalabar
Cruise Tourism Project in
Keraia

Kerala

Spiritual
Circuit

lNarayana Gurukulam

Development Sivagiri Sree
Narayana Guru Ashram-
Arruvipuram- Kunnumpara
Sree Subrahmania-

Chembazhanthi Sree

75.

Kerala

Spiritual
Circuit

Development of Kasaragod,
Wayanad, Kannur,
Kozhikode, Palakkad,
Mallapuram, Thrichur,
Ernakulam, 1dukki,
Kottayam, Aitiaphuza,
Pathananamithitta, Kollam,
Trivandrum

80.37

69.47

85.23

76.

Meghalaya

North
Circuit

East

Development of West Khasi
Hilis (Nongkhlaw- Krem
Tirot - Khudoi & Kohmang
Falls - Khri River-
Mawthadraishan, Shiilong),
Jaintia Hilis (Krang Suri

- — - LN PO Y

84.97




Garo Hills (Nokrek Reserve,
Katta Beel, Siju Caves)

77. | Uttar Spiritual Development of Gorakhnath 21.16
Pradesh Circuit Temple(Gorakhpur),
Devipattan Temple
(Balrampur) and Vatvashni
Temple (Domariyagunj)
Total of 2018-19 647.15
GRAND TOTAL TILL DATE | 6093.08

de e de ek ok ok
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SHRI MANISH TEWARI: Hon. Speaker, Sir, if you peruse the answer which has
been given by the hon. Minister, he has essentially divided tourism into two
categories — circuits and destinations. Each of these destinations has the potential

of becoming a circuit on its own. The question which 1 would like to ask the hon.

Vo



Minister is this. What is the reasonable basis of classification of tourism
destinations into circuits and destinations, and does it not constitute a non-
optimisation of the use of resource for the promotion of tourism?
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SHRI SUDIP BANDYOPADHYAY: Sir, in the reply, some circuits have been
announced which cover Spiritual Circuit, Ramayana Circuit, Krishna Circuit,
Buddhist Circuit, Tirthankar Circuit and Sufi Circuit. When | was the Chairman of

the Railway Standing Committee, | placed and submitted a Report to the House. It
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consists of fourism promotion and pilgrim circuit, where we very broadly
discussed this issue in particular. My question is whether the Government intends
to induct Jyotirling Circuit, Jain Circuit, Christian circulf, Famous Temple Circuit
and Sikh Circuit in the list to establish more religious fourism circuits,

Tourism is connected b_roadly with the Railway Ministry. if Railways do not
extend their support, the tourism proposals cannot be fulfilied. So, my question is,
whether the Minister of Tourism can make a coordinate with them and set up a
committee to formulate and see that these proposals are implemented quickly. If
necessary, | can give the Report to the hon. Minister. He ¢an go through my
Report.

At mEre Rig U IR ety HERT, A JaEd ST 6eH B BT IS TRY §
3N A ITBT T I FRATE |

SIht AFTHRT o fTT TR <ATe, iifes 151 orTa & fob 8l =1 el fone oft oy
YE IR & | R & 15 Gfde § | dlg dfde, adia dide, S 995 & R 8, $9C,
7! afkey, frer, e, weum oRae, @ STR O ATel-$e U 3o & uRuer § | 1w
grior aRmer &, S RER o Tie off & duRe s @ R 4 § 1 e ki
areAfede gy, Jeht uRkeer, defas auer, STl aRue ok g7 St ufiue & 1

A arede off, A I 15 Fidhe €, Ry off eI smemfore ok aiepios o
g, ST STerT & | 4 o1u SrgTe H 3% a7 ot ey off | SRt & i et 7% e 3@ B,
S ot TAR QR a1 Wi enfies SRS 8, Rt 3 P R F AT IR 8 6
ST H & Tl W E, I forg S RIS AISHT 5 et e (T 8 | effehT S

Lo



Y WO F9Y DE &, T T T TGS B & | 81 7T SHRY FORIei| BT TN §,
ST TR TRphr & St 58 €, 97 ! gay anfive s mar |
£fY eTfIR Yo ey : X7 & e -SRI & AR A T e
ot wTe Rig Uee : 5 srege oft, B Yo iR e, ST & AT Sr-SfifERe v
g | 5@ & P & 5 fia & N9 o Gorfther 8, A 7 Paet Yot T, giod Tt
HATETT S Yo, T Ufae, R fHrer, ofiv of o e R I B, 9 s &
PI-37TEAET BT & iR & T8 a7 A1e7erT &b oo Skt B |
AT STEAET: T2 207 S At Il SR Bl ST 1§ | ] $h Gk o
EECERd
ot Il v ) wEiey, § o At e o, F9ifh e HE U Uy & 9
Suh! SR <1 & | T2 91 TRV A WaftT @ | ST S gt o 2002 &Y giferdt
4188 &, 98 W= B % — Interface between Tourism and Nature.” R & S5 f&adt &
<IERIAT & ‘Wi iR yafeRwr & e N | e, 9 uH F oo 9 9w AT 8, g
T & {5 4R & @l < forg gt gRew 7l 8, araife Ay i srr o em fo @ R
A gdie o gD get gReH  3H1ueh UIRT WRRT & fob El?, < qR 99 &7 ST ST
ol e &, @ifdT e wieT & AW &R @ ol gt gReT T8 & | 39 o fte
Y <@ BN |

HEIed, ST R 7 e Sifte, foy 87 feer & oy ot & 1 e e, EmeT
3N T A T S € | AR F 0 & Rien arvr B, Wt e, wreR ok i & dig
e & | 7 foeepy siter A off g STl 2 1 Sifewa 6t wem 1500 8, R 5 &

0§



Dolphins are endangered species 3R &7 TR 1Y eI & 9-UT8 &, 786 &, aERT & |
1 € A 781 o1 & [ T H vget aR T S & v R o, | Seei et ot i
Githe T T & | ST 37 T B 9 o B gy e 3 forg ot wive 3 ST Wl
& 1 AT 3 Tef < I A ST o e ® anft 9 o 500 RIS BU 3116 Ul 3 Y
& 3R H (R SRR & Fa1S BT PaT T & 19 3T ¢Ro a1 AT oft aRms ammg &7
Te, RER # 5T RET & T IR 3Tt o 0@ +ft ooy A8 mar § | v s aTRIT e ¥
HeIed, 5 gt dae ISTeRV T # i S S s vl &, e o A
urs Sht 8, a8 W TROH 7 8 | TR el R o7 A G857 U JAT AT I o |
A T ST 1 ARG o SO e ¥ SR R o, oy 7 fRgar of 71 7 3 waR
T diRprall BT ok R ARG F o fF el ¥ g7 @ E, Al 93 wver F T8
31T & 5 YIRS WRBR F 5 Faley § waR I Giien Qe o ot &2 9 9,
2018 @1 U TG @Y T IRT TREHR D AT o | 99 off F TR & qht &
STYeIRGT & U ST § Al SR G 791 G1T Gleep? T & &l o & o BN
TRER T TE TR R GIBR H AT & | SHBT S A ST 8, 379 981 & | 8 39
U TR AT AT | SHPT T I TRGH o <, ReAad gReq a= < a1 91 o
=i e &, i fiar & Bt 3 o of SR ¢Rew & AT R 11 &Y, 98 T ey |
afe & 1 2t eROT &, A Aeiey, AT AUy e & 6 GROr # 89 arel QIFgR He,
&1 3! TR & R I SR & 99 ST 39T theeh Wied KT §, B 3
AT A 7E FE {5 S W] SRara WR SFHIE &g R S = |
ot vigre RiE et : ARy areder S, off Ioite A weT 9ga aie dive § ok W
forar <ff & 1 ST 9T IR O R AT & 1 H S AT it wear o et qar gepar ) S

Nold



M ford &1, F B9R FH1GT W Haiftrr 8T & | I GAl DY g AT FAHRIT B WS
fear & | 399 @ w7 w8 e Wiy |

Y ST AT Pl 35 3T SRSH DI A1y [TBIR T DIg I & | (& GHd 9
3T T, 7 SeTR ef § 3R T 987 § B IR IR E | g o & & st IR
At 39 3Ry T a1 el off 7 S 5T GRS & B Fa 38 8, FoRTeT 3y SeoRg R
Y8 €, TUH ITRIEUS, ST 3R BReT & | QT 8 & b I8 Aot 8 I gall &, TS
T 2015-16 ¥ & & | ¥ 2015-16 ¥ TS IR ITEUS B AT W4T 47, AT B
e war &, et T faur mr & 1 § anuet srTST Y SaT WehaT €, T 9T e § |
....(TFE) RER & AT U= 37T T, S9G SaTd 3§+ 30 BT & ... (SIIgT)
A} TS AT TST: T3 BT IR A S b 1] 0w & IR 7 AT = g ... (eym)
o1 veTe Rig oo : Helay, g9 o & 5 9o & H1E PR € < 98 P T &,
offeh=T 8T 317U ATeT A el § o 5+ Srarer fam & 1 39 veey siamer < o ol ot a7
&8 e 8, 98 Tel ¢ | clfdhT ISP a1E g H 9l GRee T, S H El & b e
® Y H @ UF AT &, 3T ST I8 IRAF PE 6 © | 3R 9T TR $HI TP
SR =81 G, &) I HRars 72 arl |
At ISt WA WSl Heled, § HeT & yeel U¥ SINeTR I <Al & | ... (SIFHT) & A
TH B9 & 91% ... (SYaHT)
A et : CofisT A 1g TS |

...(cTauT)
Y I YT WS): 3R AN 39 e S Surniid T8 o & o) g8 Saerw

BT AHET ' | ...(TqHT)

10)



T

HTART STETET : Tl M9 ey |

A TN T @S IR T8 FRIGT 4ol & SR AfEeR! 58 FRl & IR F WHpR
IR Bl IR & T A7 T8 e FTAHETE | .. (&9em)

AT LT : TAIST HFH1 AR | 37T O] 5 370 T T S g8 A oTgiT |
At oere R wee : areme S, PR 9 R HeRg B U oFT & 6 Ser TR fear
T &, 3FR IS AT & A I8 9T W A 3G Tl & 3R G0 ot < Hebey § | oifert gt
W SRR 8, TR A AT E |

sfrrely garnferr: srewer off, AR <o 7 Refifvra giee SRee 9ga 2, T dr
R IR H H | TR 3R §fewe afbe & arr-are oo |fbe off oie e user
QeCTeter ora T off | Rt AT, geead, Mee, SRAFT SR Jamg e & 1 T8
R 9 SR ARy o wReivr % Y ager &Y 9 o &, Rt ase A gt & &
TN T FR a3 Adt +ff frerht ¥ 1 AT a8 we F 957 & Sao & @ S %
fawet afar Qe H o PO ST FEI €3N &, doit & off 78 &1 WE1 § ok g% e dre
HI I 8l 5311 & | & &) 1 Aedl g for ourr |fche F il ¥ 3fR G5 W 3™ Ger
R & IR W FIT TDR 7 §B el 87

Y ugTs RiT wed : areuey Weley, H uger ol W wiel & SR A Pal off fh xR weer
IS BT T U B, IR WA B, 991 HEAT § T8l 1 uel &1 8 | EAN 1S o
GISHT 9T AVHR & FiR 81 BT & | DO Tfhe & FeRT &1 o7 a7 gara &I G,
BT RIS TOTT SRR HRRT 1R garer @ fora &, wifet oo widhe & e @bt ol
e Iet <8 B, Fif 9T B IR e BT o 5 S uger fped &t 8, S




Rt STy &2 &, S BRUT F T F SR BHIAT IS © | SN & RAIE emelt, & o
T PR Rty R | .. (SaT)
AT HEUE < U1 G, AT |



pordbix =%y
A7)

GOVERNMENT OF INDIA
MINISTRY OF TOURISM

LOK SABHA
STARRED QUESTION NO.*204
ANSWERED ON 08.07.2019

RELIGIOUS TOURIST CIRCUITS

*204. SHRI REBATI TRIPURA:

(a)

(b)

(c)
(d)
(e)

SHRI VIJAY KUMAR DUBEY:
Will the Minister of TOURISM be pleased to state:

whether the Government has any proposal to establish more
religious tourist circuits besides Ramayana and Buddhist
Circuits;

if so, the details thereof, State/UT-wise, specially in the North-
Eastern States and Uttar Pradesh;

if not, the reasons therefor;

whether there has been any progress so far in this regard; and
if so, the details thereof?

ANSWER

MINISTER OF STATE FOR TOURISM (INDEPENDENT CHARGE)

(SHRI PRAHLAD SINGH PATEL)

(a) to (e): A statement is laid on the table of the House.
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STATEMENT IN REPLY TO PARTS (a) TO (e} OF LOK SABHA
STARRED QUESTION NO.*204 ANSWERED ON 08.07.2019
REGARDING RELIGIOUS TOURIST CIRCUITS.

{a) to {(e): Ministry of Tourism under its Swadesh Darshan Scheme-
Integrated Development of Theme Based Tourist Circuits is
developing tourism infrastructure in the identified circuits, across
the country, having tourist potential in a planned and prioritized
manner. Under the scheme fifteen thematic circuits have been
Identified for development including themes covering all the
religious/spiritual sites in the country, namely: Spiritual Circuit,
Ramayana Circuit, Krishna Circuit, Buddhist Circuit, Tirthankar
Circuit and Sufi Circuit.

In addition to above, Ministry is developing tourism
infrastructure at identified pilgrimage and heritage destinations
under its PRASHAD Scheme. Ministry has identified 41 sites in 25
states for development under the scheme namely Amaravati and
Srisailam (Andhra Pradesh), Kamakhya (Assam), Parasuram Kund
(Lohit District, Arunachal Pradesh), Patna and Gaya (Bihar),
Balmeshwari Devi Temple (Rajnandgaon, Chhattisgarh), Dwarka and
Somnath (Gujarat), Gurudwara Nada Saheb, Panchkula {Haryana),
Maa Chintpurni (Una, Himachal Pradesh), Hazratbal and Katra
(Jammu & Kashmir), Deogarh and Parasnath (Jharkhand),
Chamundeshwari Devi, Mysuru (Karnataka), Guruvayoor, St. Thomas
international Shrine, (Malayattoor), Cheraman Juma Mosque
(Thrissur, Kerala); Omkareshwar and Amarkantak (Madhya
Pradesh), Babedpara, West Jaintia Hills and Sohra (Meghalaya),
Aizwal (Mizoram), Kohima and Mokokchung Districts (Nagaland),
Trimbakeshwar (Maharashtra), Puri (Odisha), Amritsar (Punjab),
Ajmer (Rajasthan), Kanchipuram and Vellankani (Tamil Nadu),
Tripura Sundari (Tripura), Varanasi and Mathura (Uttar Pradesh),
Badrinath, Kedamath, Gangotri and Yamunotri (Uttarakhand)} and
Belur (West Bengal).



The projects under the above schemes are identified for
development in consuitation with the State Governments/ Union
Territory Administrations and are sanctioned subject to avallabllity
of funds, submission of suitable Detailed Project Reports, adherence
to scheme guidelines and utilization of funds released earlier. The
details of the projects sanctioned under the above schemes in
various states including North Eastern States and Uttar Pradesh are
annexed. The projects are at various stages of
implementation/completion.
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ANNEXURE

STATEMENT IN REPLY TO PARTS (a) TO (e) OF LOK SABHA STARRED
QUESTION NO.*204 ANSWERED ON 08.07.2019 REGARDING RELIGIOUS
TOURIST CIRCUITS.

THE DETAILS OF PROJECTS SANCTIONED UNDER SWADESH DARSHAN

SCHEME
{Rs. in crores)
S. State/ Project Name Amt. Amt.
No.| Sanction Sanctioned | Released
Year g
SPIRITUAL CIRCUIT
1. [Kerala Development of Sabarimala - 99,99 20.00
(2016-17) Erumeli-Pampa-Sannidhanam
in District Pathanamthitta
N
2. | Manipur Development of  Spiritual 53.80 40.14
(2016-17) Circuit -~ Shri Govindajee
Temple, Shri Bijoy Govindajee
Temple - Shri Gopinath
Temple - Shrl Bungshibodon
Temple - Shri Kaina Temple
3. | Kerala Development of Sree 92.22 72.42
(2016-17) Padmanabha Arnamula-
Sabrimala
4. |Bihar Integrated Development of 52.35 26.17
(2016-17) Kanwaria Route: Suitanganj -
Dharmshala- Deoghar
5. | Uttar Development of Shahjahanpur- 68.39 54.71
Pradesh Aliahabad-Basti- Ahar-
(2016-17) Allgharh-Kasgunj-Sarosi-
Pratapgarh-Unnao-Kaushambi-
Mirzapur-Gorakpur- Kairana-
Doamriyagunj- Bagpat-
Barabanki- Azamgarh
(6. |Uttar Development of Bijnor- 63.77 50.33
Pradesh Meerut- Kanpur- Kanpur
(2016-17) Dehat- Banda- Ghazipur-
Salempur- Ghosi- Balia-
Ambedkar Nagar- Aligarh-
Fatehpur- Deoria- Mahoba-
Sonbhadra- Chandauli-




Mishrikh- Bhadohi

J"l‘emple {(Domariyagunj)

Iy

7. |Rajasthan |Development of Churu 93.90 46.95
(2016-17) (Salasar Balaji)- Jaipur (Shri
| Samode Balaji, Ghatke Balaji,
Bandheke Balaji)- Alwar
(Pandupole Hanumaniji,
Bharathari)- Viratnagar (Bijak,
Jainnasiya, Ambika Temple)-
Bharatpur (Kaman Region)-
Dholpur (Muchkund) -
Mehandipur Balaji- Chittorgarh
i (Sanwaliyaji)
8. |Puducherry | Development of  Spiritual 40.68 19.26
(2017-18) Circuit in Puducherry
9. | Bihar Dvelopment of Mandar 53.49 10.70
(2017-18) Development Hill & Ang
| Pradesh
10. | Maharashtra Development of Waki- Adasa- 54.01 0.00
(2018-19) Dhapewada- Paradsingha-
| | Chota Taj Bagh- Telankhandi-
I Girad
11. | Uttar Development of Jewar-Dadri- 14.52 0.00
Pradesh Sikandrabad-Noida-Khurja-
| | (2018-19) Banda
12. | Kerala Development Sivagiri Sree 69.47 0.00
(2018-19) Narayana Guru Ashram-
Arruvipuram- Kunnumpara
! Sree Subrahmania-
| Chembazhanthi Sree Narayana
Gurukulam
13. | Kerala Development of Kasaragod, 85.23 0.00
(2018-19) Wayanad, Kannur, Kozhikode,
Palakkad, Mallapuram,
Thrichur, Ernakulam, ldukki,
Kottayam, Allaphuza,
Pathananamithitta, Kollam,
| Trivandrum
14. | Uttar Development of Gorakhnath 21.16 0.00
Pradesh Temple(Gorakhpur),
(2018-19) Devipattan Temple
(Balrampur) and Vatvashni




i RAMAYANA CIRCUIT

e

PS. Uttar Development of Chitrakoot
Pradesh and Shringverpur
(2016-17)
16. | Uttar Deveiopment of Ayodhya
Pradesh
(2017-18)
KRISHNA CIRCUIT
17. | Haryana Development of Tourism 97.35 70.60
(2016-17) Infrastructures at  places
related to Mahabharata in
Kurukshetra
18. | Rajasthan |Integrated Development of 91.45 45.72
(2016-17) Govind Dev ji temple (Jaipur),
Khatu Shyam Ji (Sikar) and
Nathdwara (Rajsamand)
BUDDHIST CIRCUIT
19. | Madhya Development of Sanchi-Satna- 74.94 54.51
Pradesh Rewa-Mandsaur-Dhar
(2016-17)
20. | Uttar Deveiopment of Srawasti, 99.97 45.03
Pradesh Kushinagar & Kapilvastu
(2016-17)
21. | Bihar Construction of Convention 98.73 19.75
(2016-17) Centre adjacent to Maya{
Sarovar on the westemn side at
Bodhgaya
22. | Gujarat Development of Junagadh. Gir-l 35.99 7.20
(2017-18) Somnath- Bharuch-Kutch-
Bhavnagar- Rajkot- Mehsana
23. | Andhra Deveiopment of Shalihundam- 52.34 10.47
Pradesh Thotlakonda- Bavikonda- l
(20417-18) Bojjanakonda- Amravati-
Anupu in Andhra Pradesh
TIRTHANKAR CIRCUIT '
24. | Bihar Development of Jain Circuit:{ 52.39 26.19
(2016-17) Vaishali-Arrah-Masad-Patna-
N Rajgir-Pawapuri-Champapuri




THE DETAILS OF PROJECTS SANCTIONED UNDER PRASHAD SCHEME

(Rs. in crores)

|SL| state | Name of the Project Amount Amourﬂ
No. N Sanctioned |Released
| Year 2014-15 |
1 | Bihar —_ﬁ'JeVelopment of basic facilities 4.27 2.91
| at Vishnupad temple, Gaya,
‘_ Bihar ' |
| 2 | Odisha Infrastructure Deveiopment at 50.00 10.00
| Puri, Shree Jagannath Dham-
1 Ramachandi-Prachi River front
] at Deuli under Mega Circuit
[ 3 |uttar Development of Mathura- 14.93 10.38
Pradesh Vrindavan as Mega Tourist
, Circuit (Ph-11)
i 4 | Uttar Construction of Tourist 9.36 7.36 |
'l Pradesh Facilitation Centre at '
| | Vrindavan, Distt. Mathura
Year 2015-16
5 |Andhra Development of Amaravati 28.36 22.69
Pradesh Town, Guntur District as a
Tourist Destination
| 6 | Assam Development of Kamakhya 30.71 22.03
t Temple and Pilgrimage |
Destination in and around ‘
l . Guwahati ,.
| 7 |Bihar Development at Patna Sahib 41.54| 33.23 |
| 8 |Punjab Development of Karuna Sagar 6.40 6.40
_ Valmikl Sthal at Amritsar
| 9 TR::lj-.'-x.v.l:hau-: integrated Development of 40.44 19.41 |
Pushkar/Ajmer
10 | Uttarakhand | Integrated Development of 34.78 27.83
Kedarnath
11 | Uttar Development of Varanasi 20.40 16.32
Pradesh ]
| Year 2016-17
12 | Gujarat | Development of Dwarka 26.23 6.85 |
13 | Gujarat Pilgrimage amenities at 37.44 26.51 |
Somnath ]
| 14 | Jammu Development at Hazratbal, 42.02 25.45 .
\ Kashmir |

L'



15 | Kerala Development at Guruvayur 46.14| 36.91
Temple
16 | Tamilnadu Development of Kanchipuram 16.48 8.24
17 | Tamilnadu Development of Vellankani 5.60 2.59
18 | West Bengal | Development of Belur 30.03 23.39
Year 201718
19 | Madhya Development of Omkareshwar 40.67 18.76
Pradesh
20 | Uttar Cruise Tourism in River Ganga, 10.72 514
Pradesh Varanasi
21. Maharashtra | Development of 37.81 8.49
Trimbakeshwar
22 |[Uttar Development: of  Varanasi 44.60 | 10.21
Pradesh Under Prashad Scheme - i
23 (Andhra Development of Srisailam 47.45 37.96
Pradesh Temple in Andhra Pradesh
_ | under PRASHAD scheme
Year 2018-19
24 Uttarakhand | Development of Infrastructure 39.24 11.77
for Pilgrimage Facilitation in
Badrinath Ji Dham
(Uttarakhand)
25 |Gujarat Development of Promenade at 44.59 13.77
Somnath,
26 |Uttar Development . of Govardhan, 39.74 0.0
Pradesh Mathura
27 (Jharkhand Development of Baldyanathji 39.13 0.0
Dham, Deoghar
28 |Nagaland Development of Pilgrimage 25.26 0.0
Facilities in Nagaland
| Total 854.34 | 414.60
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GOVERNMENT OF INDIA
MINISTRY OF TOURISM

LOK SABHA
STARRED QUESTION NO.*207
ANSWERED ON 08.07.2019

ECO-TOURISM PROJECTS

*207. SHRI RAJIV PRATAP RUDY:

(a)

(b)

(c)

(d)

(e)

Will the Minister of TOURISM be pleased to state:

the measures taken by the Government to promote Eco-tourism in
the country, particularly in Bihar;

whether the State Government of Bihar has requested for additional
sanction of Central funds to carry out various tourism projects in
the State;

if so, the details thereof and the measures taken by the Union
Government in this regard;

the details of the projects/ proposals received and sanctioned
including eco-tourism projects along with the financial assistance
provided to various States including Bihar; and

the details of the measures taken by the Government to promote

Tourism along with the revenue generated during the last four
years, year-wise?

ANSWER

MINISTER OF STATE FOR TOURISM (INDEPENDENT CHARGE)

{SHRI PRAHLAD SINGH PATEL)

(a2) to (e): A Statement is laid on the Table of the House.

khkhhhhkdk
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STATEMENT IN REPLY TO PARTS (a) TO (e) OF LOK SABHA STARRED
QUESTION NO.*207 ANSWERED ON 08.07.2019 REGARDING ECO-
TOURISM PROJECTS

(a) to (d): The Ministry of Tourism has identified Eco Tourlsm as one of
the Niche Tourism Products for promotion and development in the
country inciuding Bihar with an objective to promote India as a year
round destinatlon and to attract tourists with specific interest for
ensuring repeat visits for the unique products in which India has a
comparative advantage vis-a-vis competing destinations.

Minlistry Is promoting eco-tourism as part of Incredible India 2.0
Campaign in domestic and overseas markets. Ministry of Tourism is also
releasing specific media campaigns for promoting tourism destinations
including Bihar. The tourist attractions are aiso being showcased on the
Incredible India website. These destinations and niche tourism products
are also being promoted on regular basis by India tourism offices in
exhibitions and fairs held in India and abroad.

Ministry of Tourism under its schemes of Swadesh Darshan and
PRASHAD provides financial assistance to State Govermments/UT
Administrations/ Central Agencies for development of tourism
infrastructure and faciiities in the country. Submission of project
proposals by the State Governments and its sanctioning is a continuous
process. The projects for deveiopment under the schemes are identified
in consultation with the State Governments /UT Administrations /Central
Agencies and are sanctioned subject to submission of project proposals,
their adherence to relevant scheme guidelines, submission of suitable
detailed project reports, avaiiability of funds, and utilization of funds
reieased earlier. Based on above criteria Ministry has sanctioned 7
projects to Bihar for Rs. 347.42 crores under above schemes. In addition
to above, the State Government of Bihar has submitted three proposals
under Eco, Ramayana and Buddhist Circuit of Swadesh Darshan Scheme.
The detalls of projects sanctioned by the Ministry under the above
schemes including Eco Circuit in the country since its launch are given at
the Annexure.



(e): The above Iinitiatives of the Ministry are expected to enhance
tourist experienoe and increase tourist footfalls which in turn would help
to augment revenue and jobs in tourism sector. The impact of the efforts
of the Ministry are measured in terms of Foreign Tourist Arrivals (FTAs),
Foreign Exchange Eamings (FEEs) and Domestic Tourist Visits (DTVs).
The details of same during the last four years are as follows:

Year | FTAs ] FEEs DTVs
(in Miliion) {Rs. in crores) (in Million)
2015 | 8.03 1,34,844 1431.97
2016 " 8.80 1,54,146 1615.39
2017 10.04 1,77,874 1652.49 |
2018* | 10.56 1,94,882 1852.38 |
*Estimated

e dhd
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ANNEXURE

STATEMENT IN REPLY TO PARTS (a) TO (d) OF LOK SABHA STARRED
QUESTION NO.*207 ANSWERED ON 08.07.2019 REGARDING ECO-TOURISM
PROJECTS

DETAILS OF PROJECTS SANCTIONED UNDER SWADESH DARSHAN
SCHEME

{Rs. in crore)

Si.
No.

State/UT

Name of the
Clrcuit

Name of the Project

Amount
Sanctioned

2014-15

1.

Arunachatl
Pradesh

North-East
Circuit

Deveiopment of Mega
Circuit at Bhalukpong-
Bomdila and Tawang in
Arunachal Pradesh.

49.77

2.

Andhra
Pradesh

Coastal
Circuit

Development of Kakinada
Hope Island Konaseema as
World Class Coastal & Eco
Tourism Circuit in Andhra
Pradesh

67.84

Total of 201415

117.61

201516

3.

Manipur

North-East
Circuit

Development of Tourist
Circuit in Manipur: Imphal-
Khongjom

72.23

4.

Sikkim

North-East
Circuit

Development of Tourist
Circuit linking Rangpo
(entry) — Rorathang- Aritar-
Phadamchen- Nathang-
Sherathang- Tsongmeo-
Gangtok-Phodong- Mangan-
Lachung-Yumthang-
Lachen- Thangu-
Gurudongmer- Mangan-
Gangtok-TuminLingee-
Singtam (exit) in Sikkim.

98.05

5.

Uttarakhand

Eco Circuit

Integrated Development of
Eco-Tourism, Adventure
Sports, Associated Tourism
related Infrastructure for
Development of Tehri Lake

70.92




| * Destination-District Tehri,
| Uttarakhand.
6. | Rajasthan Desert Deveiopment of Sambhar 63.96
Circuit Lake Town and Other
Destinations in Rajasthan
| under Desert Circuit.
7. | Nagaland ]Tribai Circuit | Development of  Tribai 97.36
| Circuit Peren- Kohima-
. : Wokha, Nagaland
8. |Madhya | Wildlife Development of Wildlife| 92.22
Pradesh Circuit Circuit at Panna-
Mukundpur- Sanjay- Dubri-
Bandhavgarh- Kanha-
Mukki- Pench in Madhya
Pradesh.
| 9. | Andhra Coastai Development of Coastal 59.70
| Pradesh Circuit Tourism Circuit in Sri Potti
Sriramaiu Nellore under
Swadesh Darshan Scheme
in Andhra Pradesh.
| 10. | Telangana Eco Circuit | Integrated Development of 91.62
Eco Tourism Circuit in
Mahaboobnagar district,
Telangana.
11. | Keraia Eco Circuit Development of 76.55
Pathanamthitta- Gavi-
Vagamon- Thekkady as Eco
Tourism Circuit in Idduki
and Pathanamthitta
Districts in Kerala.
12, | Mizoram North East | Integrated Development of 94.91
Circuit New Eco Tourism under
Swadesh Darshan-North
East Circuit at Thenzawl &
South Zote, District
Serchhip and Relek,
Mizoram.
13. | Assam Wildlife Development of Manas- 95.67
Circuit Probitora- Nameri-
| Kaziranga- Dibru-
Saikhowa as Wildlife Circuit
in Assam.
14. | Puducherry | Coastal Development of Union 85.28
Circuit Territory of Puducherry as

(2

—




Tourist Circuit under
Swadesh Darshan Scheme
(Coastal Circuit)

15.

Arunachal
Pradesh

North
Circuit

East

integrated Development of
New Adventure Tourism in
Arunachal Pradesh

97.14

16.

Tripura

North
Circult

East

Development of North East
Circuit Agartala -
Sipahijala - Melaghar -
Udaipur - Amarpur-
Tirthamukh- Mandirghat-
Dumboor- Narikel Kunja-
Gandachara- Ambassa in
Tripura

99.59

17.

West Bengal

Coastal
Circuit

Beach
Digha-

Development of
Circuit: Udaipur-
Shankarpur- Tajpur-
Mandarmani- Fraserganj-
Bakkhiai- Henry Island in
West Bengal

85.39

18.

Chhattisgarh

Tribal Circuit

Development of Tribal
Tourism Circult in Jashpur-
Kunkuri- Mainpat-
Ambikapur- Maheshpur -
Ratanpur- Kurdar-
Sarodadadar- Gangrel-
Kondagaon- Nathlya
Nawagaon- Jagdalpur-
Chitrakoot- Tirthgarh in
Chhattisgarh.

99.21

19.

Maharashtra

Coastal
Circult

Development of Sindhudurg
Coastai Circuit in
Maharashtra under
Swadesh Darshan Scheme.

82.17

Total of 2015-16

1461.97

201617

20.

Goa

j Coastal

Circuit

Development of Coastal
Circuit (Sinquerim-Baga,
Anjuna-Vagator, Morjim-
Keri, Aguada Fort and
Aguada Jail) in Goa.

99.99

21.

Jammu &
Kashmir

Himalayan
Circuit

Integrated Development of
Tourism Infrastructure

- - md = -

82.97




Jammu and Kashmir.

-2. | Telangana

Tribal Circuit

integrated Development of
Mulugu-Laknavaram-
Medavaram- Tadvai-
Damaravi- Mallur- Bogatha
Waterfalls as Tribal Circuit
in Telangana.

83.88

23. | Meghalaya

! North
Circuit

East

Development of
(Lake View), V)
Sohpetbneng-
Mawdiangdiang - Orchid
Lake Resort, Meghalaya.

Umium
Lum

99.13

24, | Madhya
Pradesh

| Buddhist
Circuit

Development of Buddhist
Circuit in Sanchi-Satna-
Rewa-Mandsaur-Dhar in
Madhya Pradesh.

74.94

25. | Kerala

Spiritual
Circuit

Development of Sabarimala
- Erumeli-Pampa-
Sannidhanam as a Spiritual
Circuit in District
Pathanamthitta, Kerala.

99.99

26. | Manipur

Spiritual
Circuit

Development of Spiritual
Circuit - Shri Govindajee
Temple, Shri Bijoy
Govindajee Temple ~ Shri
Gopinath Temple - Shri
Bungshibodon Temple -
Shri Kaina Temple,
Manipur.

53.80

27. | Gujarat

Heritage
Circuit

Development of Heritage
Circuit in Ahmedabad-
Rajkot- Porbandar -Bardoli-
Dandi in Gujarat.

85.01

28. | Haryana

Krishna
Circuit

Development of Tourism
Infrastructures at places
related to Mahabharata in
Kurukshetra, Haryana,

97.35

29. Rajasthan

Krishna
Circuit

Integrated Development of
Govind Dev jJi temple
(Jaipur), Khatu Shyam Ji
(Sikar) and Nathdwara
(Rajsamand) in Rajasthan.

91.45

30. ’| Sikkim

I

| North
| circuit

East

Development of Tourist
Circuit Linking Singtam-

95.32

l2¢



Maka- Temi-Bermoik Tokel-
Phongia- Namchi -
Jorthang- Okharey-
Sombaria-Daramdin-
Jorethang- Melli (Exit) in
Sikkim.

Jammu-Rajouri-Shopian-
Pulwama under
Himalayan Circuit theme in
JEK.

31. | Madhya Heritage Development of Heritage 92.97
Pradesh circuit Circuit (Gwalior - Orchha -
Khajuraho - Chanderi -~
Bhimbetka - Mandu)
Madhya Pradesh
32. | Kerala Spiritual Development of Sree 92.22
Circuit Padmanabha Arnamula-
Sabrimala-as a Spiritual
Circuit in Kerala
33. | Bihar Tirthankar Development of Tirthankar 52.39
circuit Circuit: Vaishali- Amah-
Masad- Patna- Rajgir-
Pawapuri- Champapuri in
Bihar.
34. | Bihar Spiritual Integrated Development of 52.35
circuit Kanwaria Route:
Sultanganj - Dharmshala-
Deoghar under Spiritual
circuit in Bihar.
35. | Odisha Coastal Development of Gopalpur, 76.49
circult Barkul, Satapada and
Tampara as Coastal circuit
in Odisha.
36. | Nagaland Tribal circuit { Development of  Tribal 99.67
circuit (Mokokchung-
Tuensang-Mon) in Nagaland
37. | Uttarakhand | Heritage Integrated Development of 79.13
clrcuit Heritage Circuit in Kumaon
Region - Katarmal -
Jogeshwar-Baijnath-
_ Devidhura in Uttarakhand.
38. | Jammu & | Himalayan Integrated Development of 96.38
Kashmir Circuit Tourist Facilities at




39.

Jammu &
Kashmir

Himalayan
Circuit

Integrated Development of
Tourist Facilities under the
Construction of Assets in
lieu of those Destroyed in
Floods in 2014 under PM
Development Package for
JEK

90.96

Jammu A
Kashmir

Himalayan
Circuit

integrated Development of
Tourist facilities at
Mantalai- Sudhmahadev-
Patnitop under Himalayan
Circuit Theme in J&K.

97.82

41.

Jammu &

Kashmir

Himalayan
Circuit

Integrated Development of
Tourist Facilities at
Anantnag- Kishtwar-
Pahalgam - Daksum - Ranjit
Sagar Dam under
Himalayan Circuit Theme in
JEK.

96.39

 42.

Jammu &
Kashmir

Himalayan
Circuit

Integrated Development of
Tourist Facilities at
Guimarg-Baramulla-
Kupwara-Leh Circuit under
Himalayan Circuit Theme in
JEK.

96.93

Uttar
Pradesh

Buddhist
Circuit

Development of Buddhist
Circuit - Srawasti,
Kushinagar, &Kapilvastu in
Uttar Pradesh.

99.97

Uttar
Pradesh

Ramayana
Circuit

Development of Chitrakoot
and Shringverpur as
Ramayana Circuit in Uttar
Pradesh

69.45

45.

Andaman &
Nicobar
Islands

Coastal
Circuit

Development of Coastal
Circuit (Long Island-Ross
Smith isiand- Neil Island-
Havelock Island- Baratang
Island-Port Blair) in
Andaman & Nicobar under
Coastal thematic circuit of

Swadesh Darshan Scheme.

42.19

Tamil Nadu

Coastal
Circuit

e .

Development of Coastal
Circuit (Chennai-
Mamamallapuram -

99.92




Rameshwaram - Manpadu -
Kanyakumari) in Tamil
Nadu under Swadesh
Darshan Scheme

47.

Uttar
Pradesh

Spiritual -

Circuit

Development of Spiritual
Circuit (Shahjahanpur-
Bastl- Ahar-Aligharh-
Kasgunj-Sarosi-Pratapgarh-
Unnao-Kaushambi-
Mirzapur-Gorakpuy-
Kairana- Doamriyagunj-
Bagpat-Barabanki-
Azamgarh)

68.39

48.

Uttar
Pradesh

Spiritual
Circuit

Development of Spiritual
Circuit -lI(Bijnor- Meerut-
Kanpur- Kanpur Dehat-
Banda- Ghazipur- Salempur-
Ghosi- Balia- Ambedkar
Nagar- Aligarh- Fatehpur-
Deoria- Mahoba- Sonbhadra-
Chandauli- Mishrikh-
Bhadohi) in Uttar Pradesh
under Swadesh Darshan
Scheme

63.77

49,

Uttar
Pradesh

Heritage
Circuit

Development of Heritage
Circuit{Kalinjar Fort
(Banda)- MarharDham
(SantKabir Nagar)-
ChauriChaura, Shaheed
Sthal (Fatehpur)- Mavahar
Sthal (Ghosi)- Shaheed
Smarak (Meerut) in Uttar
Pradesh under Swadesh
Darshan Scheme

34.82

50.

Bihar

Buddhist
Circult

Development of Buddhist
circult- Construction of
Convention Centre at
Bodhgaya, Bihar

98.73

51.

Assam

Heritage
Circuit

Development of Tezpur -~
Majuli -~ Sihsagar as
Heritage Circuit in Assam
under Swadesh Darshan
scheme

98.35




[ Pradesh

Circuit

Himalayan Circuit:
Kiarighat, Shimla, Hatkoti,
Manali, Kangra,
Dharamshala, Bir,
Palampur, Chamba

53.

Mizoram

Eco Circuit

Development of Eco-
Adventure Circuit Aizawl -
Rawpuichhip -
Khawhphawp -~ Lengpui -
Durtlang - Chatlang-
Sakawrhmuituaitlang -
Muthee -~ Beratlawng -
Tuirial Airfield - Hmuifang
under Eco circuit theme of
Swadesh Darshan Scheme

99.07

54.

'_Rajasthan

Spiritual
Circuit

Development of Spiritual
Circuit- Churu (Salasar
Balaji)- Jaipur (Shri
Samode Balaji, Ghat ke
Balaji, Bandhe ke Balaji)-
Aiwar (Pandupole
Hanumanyji, Bharathari)-
Viratnagar (Bijak,
Jainnasiya, Ambika
Temple)- Bharatpur (Kaman
Region)- Dholpur
(Muchkund) -
MehandipurBalaji-

Chittorgarh (Sanwaliyaji) in
Rajasthan under Swadesh
Darshan scheme

93.90

55.

Gujarat

Heritage
Circuit

Development of Heritage
circuit: Vadnagar- Modhera
and Patan in Gujarat under
Swadesh Darshan Scheme

98.61

Total of 2016-17

3041.55

2017-18

56.

Bihar

Rural Circuit

Development of Gandhi
Circuit: Bhitiharwa-
Chandrahia- Turkaulia in
Bihar under Rural Circuit
theme of Swadesh Darshan
Scheme

44.65

|

57.

Goa

Coastal

Development of Coastal

99.35 ]

28



Circuit

Circuit II: Rua De Orum
Creek - Don Paula -Colva -
Benaulim in Goa under
Swadesh Darshan Scheme

58.

Gujarat

Buddhist
circuit

Development of Buddhist
circuit: Junagadh- Gir
Somnath- Bharuch-Kutch-
Bhavnagar- Rajkot-
Mehsana in Gujarat under
Swadesh Darshan scheme

35.99

59.

Puducherry

Heritage
Circuit

Deveiopment of Heritage
Circuit in Puducherry under
Swadesh Darshan Scheme.

66.35

60.

Puducherry

Spiritual
Circuit

Development of Spirituai
Circuit in Puducherry under
Swadesh Darshan Scheme

40.68

61.

Rajasthan

Heritage
Circuit

Development of Heritage
Circuit (Rajsamand
(Kumbhalgarh Fort)- Jaipur
(Nahargarh Fort)- Alwar
(BalaQuila)- Sawai
Madhopur (Ranthambore
Fort and Khandar Fort)-
Jhalawar (Gagron Fort)-
Chittorgarh (Chittorgarh
Fort) Jaisalmer
(JaisalmerFort)

Hanumangarh (Kalibangan,
Bhatner Fort and
Gogamedi)- Jalore (Jalore
Fort)- Udaipur (Pratap
Gaurav Kendra)- Dholpur
(Bagh-i-Nilofar and Purani
Chawni)- Nagaur(Meera Bai
Smarak) in Rajasthan under
Swadesh Darshan Scheme.

99.60

62.

Telangana

Heritage
Circuit

Development of Heritage
Circuit: Qutub Shahi
Heritage Park- Paigah
Tombs- Hayat Bakshi
Mosque- Raymond’'s Tomb

99.42

in Telangana under
Swadesh Darshan Scheme
g —_— -~ " wa_ __m [ N A ok Afcmendeuw EEINE E2 AQ




| Circuit

| & Ang Pradesh
Spiritual Circuit theme of
Swadesh Darshan Scheme.

]
under

64.

Madhya
Pradesh

Eco Circuit

Development of
Gandhisagar Dam-
Mandleshwar Dam-
Omkareshwar Dam- Indira
Sagar Dam- Tawa Dam-
Bargi Dam- Bheda Ghat-
Bansagar Dam- Ken River
under Eco circuijt theme of
Swadesh Darshan Scheme

99.62

65.

Uttar
Pradesh

Ramayana
Circuit

Development of Ayodhya
under Ramayana Circuit
theme of Swadesh Darshan
Scheme

133.31

Andhra
Pradesh

Buddhist
Circuit

Development
Circuit:
Thotlakonda-
Bojjanakonda-
Anupu in Andhra
under the theme of
Buddhist Circuit of
Swadesh Darshan Scheme

of Buddhist
Shalihundam-
Bavikonda-
Amravati-
Pradesh

52.34

Total of 2017-18

824.8

2018-19

67.

Maharashtra

Spiritual
Circuit

Development of Waki-
Adasa- Dhapewada-
Paradsingha- Chota Taj
Bagh- Telankhandi- Girad in

Maharashtra

54.01

68.

Development
of Wayside
Amenities
(Sub-
Scheme)

Development of Wayside
Amenities in Uttar Pradesh
and Bihar at Varanasi-Gaya;
Lucknow-Ayodhya-
Lucknow:; Gorakhpur-
Kushinagar; Kushinagar-
Gaya- Kushinaga in
collaboration with MoRTH

19.75

| 69,

Uttar
Pradesh

Spiritual
Circuit

Development of Jewar-
Dadri-Sikandrabad-Noida-
Khurja-Banda in Uttar
Pradesh

14.52

70.

Jharkhand

Eco Circuit

Development of Eco Circuit:

52.72

[ Jo




Chandil- Getalsud-
national park-
Netarhat in

Dalma-
Betla

Mirchaiya-
Jharkhand

71.

Tripura

North
circuit

East

Development of North East
circuit: Surma Cherra-
Unakoti- Jampui Hills-
Gunabati-Bhunaneshwari-
Matabari- Neermahal-
Boxanagar- Chotta khola-
Pilak- Avangchaarra in
Tripura

65.00

72'

Punjab

Heritage
Circuit

Development of Heritage
Circuit: Anandpur Sahib -
Fatehgarh Sahib -
Chamkaur Sahib - Ferozpur
~ Amritsar - Khatkar Kalan
- Kalanour - Patiala in
Punjab

99.95

73.

Kerala

Rurat Circuit

Development of Rurali
Circuit: Malanad Malabar
Cruise Tourism Project in
Kerala |

80.37

74.

Kerala

Spiritual
Circuit

Development Sivagiri Sree
Narayana Guru Ashram-
Arruvipuram- Kunnumpara
Sree Subrahmania-
Chembazhanthi

Narayana Gurukuiam

Sree

69.47

75.

Kerala

Spiritual
Circuit

Development of Kasaragod,
Wayanad, Kannur,
Kozhikode, Palakkad,
Mallapuram, Thrichur,
Ernakulam, 1dukki,
Kottayam, Allaphuza,
Pathananamithitta, Kollam,
Trivandrum

85.23

76.

Meghalaya

North
Circuit

East

Development of West Khasi
Hills (Nongkhlaw- Krem

Tirot - Khudoi & Kohmang

Falls - Khri River-
Mawthadraishan, Shillong),
Jaintia Hills (Krang Suri

- - _=a

84.97




Garo Hills (Nokrek Reserve,
Katta Beel, Siju Caves)

Uttar Spiritual Development of Gorakhnath 21.16
Pradesh Circuit Temple(Gorakhpur),
Devipattan Temple
(Balrampur) and Vatvashni
L e Temple (Domariyagunj)
Total of 2018-19 647.15
GRAND TOTAL TILL DATE | 6093.08
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(Q. 204 and 207)

AT SEIEH: TG G T8aT a1 e § s v & |
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ORI FTIET iR FgRT ekt affer € | 35 st 98- dfhe-aRee § 1
Y vreerg Rig wee: IR areae S, & AR GeRT @7 YRaare SR § SfR IewT
SYTE R 5, I Tl I T4 IB <@ € | e vy oft 95T sremT 9B &, St A
S IR AL | I TRt BT S IR AT quT 8 |

a¥ 2015-16 ¥ FRcer, Ul @, Rgd 9 7 R ® §, TR, T,
faey & oy 99.50 e T smeifen g7 9, R & 74.15 3R o0 Refiwr & I €1

a§ 2018-19 ¥, Ay ¥ GEARNY, @K, THYS Bed, P, Jamer],
AR, TR 785w, SISt Bl iR ey saal & fawrg & oy 65 Fe vu Wiga
& | 39 10 T5 TP & TR TR R 70 RE S T S 8 e ¥ | S & aw
3T S, 9 4 R &
AT et BYRT : AR, AR SR 9 IE & b anft v e giew &1 gedick <aw e
R T8I & | ST 5 3f) 3t off ¥ s {5 Segi e Refior &A1 O o= faare | &)
by g § 1% Atel-dee ¥ o off Wi 85 €, 999 o™y & fog @y 18 78 o 82



o werg Rig uee : areas oY, ST s H7 armads JersT I g [ ond gemRr Higw
@B g A a7 1 IR & IS TR THHT St 3T, B9 S g S
Rl = T | 897 310 R® & 65 RIS TUY e fru E |

3yeziel il H AT e T SR AR A’y Bl I8 BRI AT Fedl §
e AT et 2R §, 7 Al i A 9 2016-17 F FHIAT T A7 | TS FLHR | TR IR
IS RIS ST, oY 5 S Jell bl o T T & | FIgR et aieR ot of 51 e o
TRIT &, I8 URTE AT & & | IR U et ot IR SR ¥ | S IeehT STeTR S,
T & S W A B B | |
At foforr TR g9 : A1 e S, # Sioet eraTs < g o U el R St
arveffang aRTeR & | F A wE off o off goaTe e €, R 59 99 o 25 Id1 &6
41 g1 TIAT UR WS & & F IO TH AN Sa] SH SF AT NI IR & 39
S R ST T A dgm H ey aer A g |

A sveder oft, # ot ATe | g HAT S H 0 BRAT g | TR
M 97 a8 & ¥, ST 59 <0 F ARG BR, Jurer FHT F o gan # | I8 et AT
oy ar o qant & o5 eeTRT o Ueel eRall AT P OiE W IT gU | T I W O
T AR 95 1 &, S Q-aR 8 8 | Ghus! § G AR} 8, 998 afs o § 1 3 geRI
sf &1 yuT uRifdier SRR e gu E |

AT oreaer oY, ot Mee 3ferT I Ul R PEiFFR T A a ifeea g,
AT Tt dig Wfhe TR ok afife werer &1 g¢ off 3997 2, wewr R givan 5
El ot 77 T B, O ST U € DR & | 60 a8t F O A A 997 <97 9T Acged oA,
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J PR oA FUT &8 & TH WD T T dieg Aiobe YRAT BT Heed el THeT T |
....(CTTHTT) 9T BY 59 Q2 Y S T R SR TR JIET Sff el ST e 53
AR | ,..(TqGTT) SR 5 & P HETT Pl THSDY HARTC T §aATE ITGST 9 Pl DB
febam | ...agr) § oo gedt Al g w5 Ol enfieATest WERRT @t
U=gaTe 31 §, el dltes T g1 & 918 IR IS B A A1 At dieret 2T,
o & v Af¥der Bicrer PR THUR Bt < HT M IR [BATR | ... ()
aTEzET SfY, 3MUSh AT J AR R FE S & 3Ry vy & {5 R & & wewr
T FHSTEBR IR T Ht Sff 3 g et qee w1t vl arieamersit Herw A
AL BaTS g 3R Afwme Dol IR T 47 & aiffe wd iR dig afthe
URaT & 4T BT ST oF A ST 58 ST &, T AT HAT off 399 78 T Qrfeh
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HIFIY A : T HET, ol 3¢ 3T 53 1Y |
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£t vgre g gar ; areme o, groag | F SR WA aaed o ol geg 9 e
PRl &, Ire TS I W BT 8 | H GRig § Ugel I A1 BT e < g e A
2016-17 ¥ dg yRue % 17 99,97 FRIT TG, TR T 100 BRIS TR T gU
2, FORT | B 45 FRIS TUY 12T 8 | SRafers At ey 597 9T & Wena 81 15 a8t
T TRT A 19 =1 T&T & 3R I8 7y 7 3 SRR =T ERTT |

STEET SN, AR eI = g 4T ¥ 1 T i e aRue SR oI | F
3T AT N §9 Ao AR 0w 7RIey | 975 Iea g i ondt smearfones uiuer 8,
 oft T R

A OR wiegios 8 iR fiae off i 81 T €, 39 99 99 @1 i
o T & | 9187 A 9alv WareT & Wy & 19 91a A U8 oE I fAr s | IeE 9
& TET IR YU I U IFR T @ 8, A I e el wore & | o e &
TET AT A 9UH UGE VTl & | 9 Y TR I SRR ¥ BN U 31, &
DT U BRN 3AR G I AT IR T |
A frora TR g3 TR e oft, # STud JTeT W AR gde Wl S F U T
YT ATERT § 3TN IR PO AT ATedl § |
AT SR W1 S8y, AT 3110 33 18T | 319wy U 9 Hidr § R war |
SHR! MANISH TEWARI: Hon. Speaker, Sir, if you peruse the answer which has
been given by the hon. Minister, he has essentlally divided tourism into two
categories — circuits and destinations. Each of these destinations has the potential

of becoming a circuit on its own. The question which | would like to ask the hon.
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Minister is this. What is the reasonable basis of classification of tourism
destinations into circuits and destinations, and does it not constitute a non-
optimisation of the use of resource for the promotion of tourism?

ot wrgre Rig ueer: T arege TEIGY, § HFHTT GaT BT QTR I TEdT § R
e I! THSRT At BN o AT el & ST Bl des s¥iew et ¥ AR W)
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ITTRT WA el &1 HeberT & | T I A1 917 Tay T8 & 5 w5 e & qr e
STt Rl 2T TRT e BT 1T R | T TIFAT hY 97T e 8, S Y I 9] & iR
39 9fde & oremEr o v Rl U g, env oft o € 6 o forg vt &
v $T SRove & | Ty 919 Bt PIS AT S 8, 98 Fibe A R 8, I0H
SATET B A S G BN b R I URAT Bl 85 SMESiUewIE S & b a8 g Sk
& | T3 7 € 5 Afdhe & diw & o 98 o 9&dT £ 1 3FR WSy WRaR T8 Al 99 B
PAde PRp U Gyemel BT agT WAk § | TeT UG AN BT BRYT & | TIRI &
AISHIT €, T ST AT SR SR e 9 I § 1 T waee &9 e #
Afde @ foram § 1 & SR AT woret &t o w8 # ik s AT I T SReR YT
DI AT S & &) & ST PR & |

SHRI SUDIP BANDYOPADHYAY: Sir, in the reply, some circuits have been
announced which cover Spiritual Circuit, Ramayana Circuit, Krishna Circuit,
Buddhist Circuit, Tirthankar Circuit and Sufi Circuit. When | was the Chairman of

the Railway Standing Committee, | placed and submitted a Report to the House. it
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consists of tourism promotion and pilgrim circuit, where we very broadly
discussed this issue in particular. My question is whether the Government intends
to induct Jyotiriing Circuit, Jain Circuit, Christian circuit, Famous Temple Circuit
and Sikh Circuit in the list to establish more reiigious tourism circuits,

Tourism is connected broadly with the Railway Ministry. If Railways do not
extend their support, the tourism proposals cannot be fulfilled. So, my guestion is,
whether the Minister of Tourism can make a coordinate with them and set up a
committee to formulate and see that these proposals are implemented quickly. If
necessary, | can give the Report to the hon. Minister. He can go through my
Report.
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< &2 €, 98 Wi & f& - ‘Interface between Tourism and Nature.” f & <9 feel
SIERIAT §- ‘T iR wafaRer & 99 7 | Heie, 39 9 7 IO S 9%R R §, g9
e 8 b faeR & i & forg st g =18 8, araifas &9 <t ey fobar o 6 ¥ R
Qe & giReIvr § gopl ey H 31U IIRT HeaTd & f 78F?, A OX 0 &7 31U 9T
ar fear &, eifes fdem & wieT & 9/ W e o 31 Rew 78 & 1 3 o it A
G ST & |

FEIeE, g W) 7 aRig Sifew, R 5 fagR <A e & | I8 T, HrERT
3R T org SR & 1 wRa A o & R AR 8, Y T, R iR T & e ¥
Reerey & | uE foeeT et § off o Sl 8 1 Sifew=w & dem 1500 8, By a8
MR W E, geM oy €, SR oIy €, SeRRRT Sy #, SoRme oy |

- /39



r
L

Dolphins are endangered species 3R F&f U g1 B A 7191018 &, 8@ &, ORI & |
T IE T AL ST & o 51 H Igett I FAT O A T T o, A Sl aet o b
i G SO & | 99 O F[2t U B TEI T 6 gept gRow o forg oft Wi & Sy S
& | 37T {4 & ST A T fob AR F 31l qeb ST 500 RIS U 1S ¥rod] H 1Y
& 31k § PV TR W H4IE BRI P T § 1o 3ot oo AT ST At GRS 3470 <1
TTe, TRER & 30T TRYH & 917 IR 31 T U6 Y 597 el 47 & | T8 PIg oTRIT 781 8 |
TEIeY, § THPT HaeT IATERT T B | Seum ST TS T 8, Sl o
org ST 2, 78 off S o & | AR ST R 37 Sa a1 9] HedT AT o o |
AR AT o 7 1 AR B 3 98T A 9o o o, fory gy o 1 7 39 R
BT STl BT ofaR [ WRA A fUwer A |l I o 80 g, AT g3 9 §
3T & T IRE R & oo sRife § IeR I A e 8wt 87 9 A,
2018 3T T TG P {7 ARG TRAR B & o | o A H PR F "B &
SREBTRAT % W WA g A EHT T AT G7AT WieThR T FH 5T & & o e
SR BT YT TR SRS TRPR H ST & | FHDT Sl A1 §Gei 7 81, AT FaoT & 1 7 39
Yee oR TG AT | ST 31T 3T e o <, Refifoea ger o € a1 e i
oRem #R &, Aif fIeR & @ | A A 31 TR & A1 I¥ ST 81, 98 ST el |
afe o Ae T o &, A 7eiew, BRT 319Y 3wE 2 6 |Ror F 8 Al /R
e 31 TRST F f¥eor § T & T T1T 51 Theed! e S €, B St
AT W HE AR Ry ST ST YRR 0K STRTGH & R RAT 9 |
ot veTe RiE wdd : TR areme oft, ot ofie vy w3 9ga aRts wiwe € ok R
oy oft & | 9o 95T AR T IR T B | § 3 ol Y S oy ST e ot g ) S o

| MO



Ao oy &, 9 89RO 9 WA el O | I 9 @ g WaferT FATery @l O
T € | 399 IS 9 T 8T A1y |

A AT 37U P o gT GRS Bl oy [NER BT DI IR & | (b A T
T T, 7 SR 3rrft & &R 7 987 & I IR ST & | g o1l & fob fwely I
o 59 SRy IE AneT wE off 5 S g SRYH B B T W@ 8, IaT AT Soera AR
& 8, 99 ITRIETS, T SR e § | UT T8 § b e epTel 81 % g3 §, T8
7§ 2015-16 ¥ 9 § | I 2015-16 H U SR STRIETS P {2347 7T o1, AT D
T ran B, S &7 Ry 131 8 | § st apErSe ot e e §, TRI ool el € |
....(cTaYT) RER A A O RIT o, U A H H4 AU HET § .. (TIE)
37T IO HaATd W) UH ol TN 7 S ob g1 [avg & aR 7 far wr & .. (@aym)
st ware Rig geer : Aeley, T3 o B 5 9o & Pis IRUT S O 98 BE oA
T 93 SIues ATeTH { e & b H Sl R § | 39 vl Jae < o iR Wi aw
E 36 &, 98 Wel & | oifte 6P a1e wiaTe H A aReci o1, S # Pt & T I
& F N U U ITT 8, I TP I YRS PE V8 § | 3PN AT WHR Pl TWE |
SR 8T Jmet, A 3T wRarE 8 erfl |
£t Tt ST WY FeYw, ¥ G b gee U SteTR W AT E | .. (FgH) T §
HIH 89 & 915 ... (STT9T)
HIFIT TS : Coflal AT Haw |

....(TTYT)
ST ST WA Bl 2R ARIBRT 39 3R B Suefie &) Hed & a7 I8 faos

DIHMATE | ... (TIHT)

Yy



- AT STETET : ST A 6 |

A g YA BSY: 3R T8 JfedT e & SR MRt 39 Jfust & 9R ¥ SR
Y BT AR 778 & A T8 e $TAMT 8 1 ... (S0auT)
AT JTETET : CeA TS AT TG | 31 AT 37U T4 T 91T B eiforeeT |
At ware RiE uee : oTegel oY, SR AFFT 9avd @ (T o & 37 Se! RIS &
TIT B, 3FR ST! e & Y I8 Uee IR Al /I Havc & 3] qeT ot < o 2 | ofet 71
I AFTERI B, TE AT B |

\/sﬁq-c?r%:rwﬂ%ﬁr: STeTer S, B e 7 Refforrr gee SReners 1gq §, @ dn
TR FTR T=e F | TR0 iR gfEwe |fdbe & arerarey g |fde |t are 9Tt gser
wecfectar fasa 72 o 1 R AT, A, U, SRS 3R AT Wi § | UE
e £ R T ERAT 35 g At &1 A 2 &, R a7 @ ot a5
FTR T TR el 1 At o Rrerch & 1 QT s e g 8 i B < & e
ﬁﬁﬁwﬁwﬁmwmﬂﬁgsﬂﬁ,ﬁﬁﬁﬁﬁaﬁ?@w HE AP
o et T & | 8 rdh ST 1R & P o e 3 R & 97K T 0 e e
LrneE el b
iﬁﬁwm#w@m‘é’?J
ot Te Rig gee : s Feiey, HY Ugel Wi o u & ST § weT o f IR weer

-

T —

TS BART el ST &1, e ‘ST &, JT WAl 96! o1 e <67 & | F g R
FITT 5T ERBR & G T2 I & | UM Fidhe H FRT BT [T 41 I&TI BT 1,
B TITS AISHT 3 SRR HYRT 3R 4R &Y {1 8, @ifthT oum &fdhe & b &Y arefy
T =6 W 8, Tl FH1g O ST Siiee B of f WY veed fad & ¢ B, S




feperY IfeT g% &, 9 PRu § B ﬁwwzaqvlqcaﬂé’a”lﬁﬁé’fﬁqﬁé&ﬂ?ﬁ atrarﬁr
LU R E RN e

———————— e
——

&I AR ReAST PR . ()

—
!

| O e ; I HE, W INT |
.. {TTIT)



- ’T';Vfgfd.b( -—,m
L

GOVERNMENT OF INDIA
MINISTRY OF TOURISM

LOK SABHA
UNSTARRED QUESTION NO.2269
ANSWERED ON 08.07.2019

AGREEMENT TO PROMOTE TOURISM
2269. DR. UMESH G. JADHAV:
Will the Minister of TOURISM be pleased to state:

{a) whether the Government has signed agreements for
partnerships with other countries to promote tourism in India;

(b) if so, the details thereof, country-wise;

(c) whether the number of tourists from these countries have
increased during the last two years; and

(d) if so, the details thereof?

ANSWER

MINISTER OF STATE FOR TOURISM (INDEPENDENT CHARGE)
(SHRI PRAHLAD SIHGH PATEL)

(a) & (b): The signing of Agreements/Memorandum of Understanding
(MoUs) with various countries is an ongeing process and the
Ministry of Tourism has signed Agreements/MoUs in the field of
tourism cooperation with other countries and multilateral fora.
Details of MoUs/Agreements/Letter of Intent (Lol) signed with
various countries for bilaterai and multilateral cooperation in the
field of Tourism may be seen at Annexure-l.

The main objective of such Agreements/MoUs signed by the
Ministry of Tourism is primarily to promote tourism between both

sides. The important components of the Agreements/MoUs include
the foliowing:

i) Exchange of information and data related to tourism.

.’(/9



fi) Cooperation between tourism stakeholders including
hotels & Tour operators.

ifi) Exchange of visits of Tour Operators/Media/Opinion
Makaers for promotion of twe way tourism,

iv) Exchange programmes for cooperation in Human
Resource Development.

V) Investment in the Tourism and Hospitality sector.

vi) Exchange of experience in the areas of promotion,
marketing, destination development and management.

vii) Participation in travel fairs/exhibitions in each other’s
country.

(c) & (d): The tourist arrival figures for the year 2016 and 2017
from the countries with whom the Ministry of Tourism has entered
in to Agreement/MoU may be seen at Annexure-ll. The nationality-
wise Foreign Tourist Amrivals during the year 2018 is not ye

available. j T
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ANNEXURE-1

STATEMENT IN REPLY TO PARTS (a) AND (b) OF LOK SABHA

UNSTARRED QUESTION NO.2269 ANSWERED ON

REGARDING AGREEMENT TO PROMOTE TOURISM.

08.07.2019

Agreements /| Memorandum of Understanding Signed with foreign
countries by the Ministry of Tourism

Sl. Tl Name of the country with | MoU / Agreement Date of

No | whom MoU/ { Lel signature
'. Agreement/Protocols singed ;
‘I 1. |iraq Protocol 25.10.1986
T 2. | Portugal Agreement 29.07.1991
L_-‘:i._ | Syria _— Agreement 08.10.1991 |
. 4. |lIsrael Agreement 18.05.1993
: 5. | Singapore Agreement | 24.01.1994
; 6. | Russia "_:) Agreement 30.06.1994 |
| 7. |iran - MoU 18.04.1995 |
| 8. |Mexico | Agreement 28.03.1996 |
9. [cyprus | Agreement 07.11.1996 |
| 10. | Greece Agreement 13.01.1998 |
[11. [ Indonesia MoU 08.02.2000 |
12, italy - Agreement 26.06.2000 |
(13| sriLanka MoU 23.01.2004
I 14, | Brazil :—j s Agreement 25.01.2004 ‘]|
| 15. | Serbia i B MoU | 02.1 1.2004 |
'L‘IG. | Poland Agreement r 25.04.2009 _]
| 17. | Malaysia MoU | 27.10.2010 |
ll 18. | ASEAN e MoU 12.01.2012 |
19, | Mauritius MoU 12.03.2013
[?a_. | Japan B Memorandum 22.01.2014
21, |Australia MoU 18.11.2014
j 22. [Nepal il MoU 25.11.2014




23. | France Lol 09.04.2015
24. | China Agreement 15.05.2015
25. | Tanzania MeoU 19.06.2015
26. | Turkmenistan MoU 11.07.2015
27. | Egypt MoU 24.08.2015
28. | U.A.E. MoU 03.09.2015
29. | Cambodia MeU 16.09.2015
30. | Maldives MoU 10.04.2016
31. | Qatar Mou 05.06.2016
32. | South Africa Mol 08.07.2016
33. | Kyrgyzstan MoU 20.12.2016
34. | Oman MoU 11.02.2018
35. | Bulgaria MoU 05.09.2018
36. | Malta MoU 17.09.2018
37. | Romania MoU 19.09.2018
38. | Colombia MoU 04.10.2018
39. | Uzbekistan Agreement 01.10.2018
40. | Korea MOU 05.11.2018
41. | Argentina NMoU 18.02.2019
42. | Saudi Arabia MoV 20.02.2019
43. | Croatia MoU 26.03.2019
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ANNEXURE-II

STATEMENT IN REPLY TO PARTS (c) AND (d) OF LOK SABHA
UNSTARRED QUESTION NO. 2269 ANSWERED ON 08,07.2019
REGARDING AGREEMENT TO PROMOTE TOURISM.

Tourist arrival figures from the countries with whom Ministry of
Tourism has signed Agreements / Memorandum of Understanding

[ 81 } Name of the Arrival in | Arrival in Growth

' No | country 2016 2017 %age in

I' ' 2017 over
et T N 2016

| 1. _ lraq 48227 56230 | 16.59
2. | Portugal 54439 66378 21.93

' 3. |  syria | 6267 5108 -13.49@{
A | 1srael | 59231 58131 1.86 |
5. |  singapore® | 1636_8_8__j|h 175852 |  7.43

| 6. |  Russia | 227749 278904 | 2246

| 7. |  Wram | 39184 42641 8.82 |
| 8. | Mexico 15689 18114 1546 |
| 9 | Cyprus 1621 1856 14,50 |
| 10. | Greece 9048 10286 13.68 _1
1. |  Indonesia* | 35084 43973 25.34
112, | mtaly | 95417 111915 | 17.29 |
' 13. |  sSrilanka | 297418 | 303590 2,08 |
' 14. |  Brazil | 21289 | 24453 14.86 |
T : e ;
l_‘IE._]L___ Serbia | 3673 4378 19.19 |
| 16. | Poland | 25706 | 28674 11.55 |
| 17. | Malaysia * 301961 322126 | 6.68 |
18, |  ASEAN | 745868 | 824575 | 10.55 |
| 19. | Mauritius | 34280 | 37706 9.99

| 20. | Japan | 208847 222527 6.55 |
' 21. |  Australia 293625 324243 | 10.43
22, | Nepai | 161097 164018 1.81 |
| 23. | France __hi 238707 249620 457 |
| 24, | China | 251313 | 247235 1.62 |
|25, |  Tanzania | 23026 | 22261 3.32 |
26, | Turkmenistan | 14302 17653 23,43
27. | = Egypt | 20864 20528 -1.61
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28. U.A.E. 67165 67238 0.11
29, Cambodia * 2593 5334 105.71
30. Maldives 67457 66150 -1.94
31. Qatar 7486 6963 -6.99
32. South Africa 52636 57060 8.40
33. Kyrgyzstan 3429 4048 18.05
34. Oman 105705 107217 1.43
35. Bulgaria 6271 5288 -15.68
36. Malta 937 1358 44.93
37. Romania 9936 11844 19.20
38, Colombhia 5749 7043 22.51
39. Uzbekistan 21605 23257 7.65
40. ' Korea 111076 142383 28.19
a1. Argentina 12308 14875 20.86
42, Saudi Arabia 61605 52976 -14.01
43. Croatia 3314 3593 8.42
TOTAL 3936892 4259602 8.20

*These countries have also been included in the ASEAN group of

countries.
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GOVERNMENT OF INDIA M\X
MINISTRY OF TOURISM

LOK SABHA
STARRED QUESTION NO.1*306
ANSWERED ON 15.07.2019

CENTRALLY SPONSORED TOURISM PROJECTS

1*306. SHRI PRAVEEN KUMAR NISHAD:

(a)

(b)

(c)

(d)

(e)

SHRI AJAY NISHAD:
Will the Minister of TOURISM be pieased to state:

the details of various schemes being implemented in the
tourism sector during the last three years and the current year
along with the targets fixed, achievements made so far,
State/UT-wise including Uttar Pradesh, Bihar and Deihi;
the State-wise list of approved Centrally sponsored tourism
projects started in the country during the last four years;
the norms being adopted for providing financial assistance to
various tourism projects in various States/Union Territories by
the Government;
whether the Government has provided financial assistance as
per the proposals received from States during the last three
years and if so, the details thereof, State-wise; and
the other steps taken by the Government to promote tourism
in the country?

ANSWER

MINISTER OF STATE FOR TOURISM (INDEPENDENT CHARGE)

(SHRI PRAHLAD SINGH PATEL)

(a) to (e): A statement is laid on the table of the House.
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STATEMENT IN REPLY TO PARTS (a) TO (e) OF LOK SABHA
STARRED QUESTION NO.1*306 ANSWERED ON 15.07.2019
REGARDING CENTRALLY SPONSORED TOURISM PROJECTS.

(a): The Ministry of Tourism functions as the nodal agency for
development of tourism in the country. It coordinates and
supplements the efforts of the State Governments /Union Territory
Administrations by developing tourism infrastructure, promoting
India as preferred destination, facilitating tourists visiting India,
putting in place a system of facilitating training and providing
professional education to generate manpower to meet requirement
of the tourism and hospitality industry. The above efforts are carried
out through following schemes of the Ministry:

1. Tourism Infrastructure

a. Swadesh Parshan- Integrated Development of Theme-Based
Tourist Circuits

b. PRASHAD- National Mission on Pilgrimage Rejuvenation and
Spiritual, Heritage Augmentation Drive

e¢. Assistance to Central Agencies for Infrastructure Development

d. Assistance for Large Revenue Generating Projects

2. Promotion and Marketing

a. Overseas Promotion and Pulilicity inciluding Market
Development Assistance

bh. Domestic Promotion and Publicity including Hospitality

c. Market Research

d. Assistance for Information Technology Pevelopment

3. Skill Development and Capacity Building

a. Asslstance to IHMs/ FCIs/IITTM/ NCHMCT
b. Capacity Buliding for Service Providers



The impact of the efforts of the Ministry are measured in terms
of Foreign Tourist Arrivals (FTAs), Foreign Exchange Earnings
(FEEs) and Domestic Tourist Visits (DTVs), the state-wise detaiis of
FTAs and DTVs including that in Uttar Pradesh, Bihar and Delhi are
given at Annexure A. The FEEs for the last four years are as follows:

" " Year FEEs (Rs. in crores) ]
2015 ' 1,34,844
2016 iy " 1,54,146 .
2017 1,77,874
3 2018* 1,94,882
*Estimated

(b) to (d): Ministry of Tourism under its schemes of Swadesh
Darshan, PRASHAD and Assistance to Central Agencies provides
financial assistance to State Governments/UT
Administrations/Central Agencies for development of tourism
infrastructure and facilities in the country. The projects under the
above schemes are identified for deveiopment in consultation with
the State Governments/Union Territory Administrations and are
sanctioned subject to availability of funds, submission of suitable
Detailed Project Reports, adherence to scheme guidelines and
utilization of funds released earlier. Submission of project proposal
by the State Governments/Union Territory Administrations and its
sanctioning is a continuous process. The State-wise list of projects
sanctioned under the above schemes is given at Annexure B.

(e): The Ministry of Tourism promotes India as a holistic destination
under the Incredible India brand-line. The Ministry of Tourism, as
part of its on-going activities, releases print, electronic, online and
outdoor media campaigns in the international and domestic markets
to promote various tourism destinations and products of the
counfry. Promotions are also undertaken through the Social Media
accounts and website of the Ministry.
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ANNEXURE

STATEMENT IN REPLY TO PART (a) OF LOK SABHA STARRED QUESTION
NO.1*306 ANSWERED ON 15.07.2019 REGARDING CENTRALLY SPONSORED
TOURISM PROJECTS

THE STATE-WISE DETAILS OF FTAs AND DTVs INCLUDING THAT IN UTTAR
PRADESH, BIHAR AND DELHI

Sr. | States/UTs | DTV 2015 | FTV |DTV 2016 FTV |DIvVap7| FTV DTV 2018 FTV
2015 2016 (P} 2017 (P} (E} 2018 (E)
1. | A&N 296684 14674 | 384552 | 15466 | 471919 | 15313 | 498279 15242
Islands
2, Snddhra 121591054 | 237854 [153163354(341764 | 165433898} 271362 | 194767874| 281083
radesh
3. | Arunachal 352067 5705 385875 | 6598 444005 7147 512436 7653
Pradesh
4, | Assam 5491845 | 24720 | 5160599 | 19456 | 6052667 | 21760 | 4912987 15702
5. | Bihar 28029118 | 923737 | 28516127 (1010531] 32414063 |1082705| 33621613 | 1087971
6. | Chandigarh | 1073842 29538 | 1182504 | 31549 | 1425781 | 31832 | 1538796 39681
7. Ghhattisgarh | 18327841 6394 | 16534471 9220 | 12231935| 6655 | 19329501 14399
8, Dadra & | 527782 1797 580074 1891 614182 1908 609435 1608
Nagar
Haveli
9, Daman & | 790911 5858 826201 5669 858131 5535 898824 5694
Diu
10. | Delhi 25258051 (2379169| 28460832 2520083 29114423 |2740502| 29114423 | 2740502
1. | Goa 4756422 | 541480 | 5650061 | 680683 | 6895234 | 842220 ; 7081559 933841
12. | Gujarat 36288463 | 284973 | 42252909 | 343752 | 48343121 | 448853 | 54369873 | 513113
13. | Haryana 7305496 | 303118 | 7382995 | 331291 | 6050325 | 193381 | 4888952 73977
14, | Himachal 17125045 | 406108 | 17997750 | 452770 | 19130541 | 470992 | 14843278 | 356563
Pradesh
15. |Jammu & | 9145016 | 58568 | 9414579 | 63207 | 14235473 | 79765 | 17076315 | 139520
Kashmir
16. | Jharkhand 33079530 | 167785 | 33389286 | 169442 | 33723185 | 170987 | 35014239 | 175801
17. | Karnataka 119863942 | 636502 129762600: 461752 | 179980191 498148 | 214306456 543716
18. | Kerala 12465571 | 977479 | 13172536 /1038419| 14673520 |1091870| 15604661 | 1096407
19. [Lakshadweep| 17241 1173 8716 753 6620 1027 6620 1027
20. | Madhya 77975738 | 421365 (150490339 363195 | 78038522 | 359119 | 83969799 | 375476
Pradesh
21. | Maharashtra | 103403934 4408916{116515801/4670049|118191539/5078514| 119191539 5078514
22_ | Manipur 146169 3260 150638 | 3064 153454 3497 153454 3497
23. | Meghalaya 751165 8027 830887 | 8476 990856 | 12051 | 1198340 18114
24, | Mizoram 66605 798 67238 942 67772 1155 76551 866
25. | Nagaland 64616 2769 58178 3260 63362 4166 101588 5010
26. | Odisha 11786117 | 66971 | 12842766| 76361 | 14011229 | 100014 | 15208540 | 110818
27. | Puducherry | 1297192 | 106153 | 1398289 | 117437 | 1531972 | 131407 | 1616660 141133
28. | Punjab 25796361 | 242367 | 38703326 659736 | 40293352 [1108635| 44595061 | 1200969
29. | Rajasthan 35187573 (1475311 41495115(1513729] 45916573 [1609963 | 50235643 | 1754343
30. | Sikkim 705023 38479 | 747343 | 66012 | 1375854 | 49111 | 1426127 71172




. L‘z. Telengana 94516316 |126078 95160830 [166570 |85266596 [251846 |92878329 | 318154 |
| 33, | Tripura 363172  [34886 370618 (36780 |398669 69899 (414388 | 102861
|34, | Uttar 204888457 [3104062 [213544204/3156812233977619(3556204 | 285079848 3780752

Pradesh
35. | Uttarakhand | 29496938 105882 (30505363 [117106 34359989 1133725 (35609650 [151320 |
136, | West 70193450 (1489500 |74460250 |1528700 79687645 (1574915 |85718565 | 161705
Bengal -
Total 1431973794 &3326153 615388619)24714503| 1652485357 26886638[!852379579 7392559

P: Provisional
E: Estimated
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ANNEXURE B

STATEMENT IN REPLY TO PARTS (b) TO (d) OF LOK SABHA STARRED
QUESTION NO.{*306 ANSWERED ON 15.07.2019 REGARDING CENTRALLY
SPONSORED TOURISM PROJECTS

THE STATE-WISE DETAILS OF PROJECTS SANCTIONED UNDER VARIOUS
SCHEMES OF MINISTRY OF TOURISM

1. SWADESH DARSHAN SCHEME

(Rs. in crores)

Sl
Nc.

State/UT

Name of the
Circuit

Name of the Project

Amount
Sanctioned

201516

1.

Manipur

North-East
Circuit

Development of Tourist
Circuit in Manipur: Imphal-
Khongjom

72.23

2.

Sikkim

North-East
Circuit

Development of  Tourist
Circuit linking Rangpo
(entry) - Rorathang- Aritar-
Phadamchen- Nathang-
Sherathang- Tsongmo-
Gangtok-Phodong- Mangan-
Lachung-Yumthang-
Lachen- Thangu-
Gurudongmer- Mangan-
Gangtok-TuminLingee-
Singtam (exit) in Sikkim.

98.05

3.

Uttarakhand

Eco Circuit

integrated Development of
Eco-Tourism, Adventure
Sports, Associated Tourism
related Infrastructure for
Development of Tehri Lake
& Surroundings as New
Destination-District Tehri,
Uttarakhand.

70.92

Rajasthan

Desert
Circuit

Development of Sambhar
Lake Town and Other
Destinations in Rajasthan
under Desert Circuit.

63.96

5.

Nagaland

Tribal Circuit

Tribal
Kohima-

Development of
Circuit Peren-
Wokha, Nagaland

97.36

Madhya

Wildlife

Development of Wildlife

92.22




'T_Andhra

. E——

Pradesh

Mukundpur- Sanjay- Dubri-
Bandhavgarh- Kanha-
Mukki- Pench in WMadhya
Pradesh.

Coastal
Circuit

Development of Coastal
Tourism Circuit in Sri Potti
Sriramalu Nellore under
Swadesh Darshan Scheme
in Andhra Pradesh.

59.70

Telangana

Eco Circuit

Integrated Deveiopment of
Eco Tourism Circuit in
Mahaboobnagar district,
Telangana.

91.62

Kerala

Eco Circuit

Deveiopment of
Pathanamthitta- Gavi-
Vagamon- Thekkady as Eco
Tourism Circuit in Ildduki
and Pathanamthitta
Districts in Kerala.

76.55 |

10.

Mizoram

North East
Circuit

Integrated Development of
New Eco Tourism under
Swadesh Darshan-North
East Circuit at Thenzawl &
South Zote, District
Serchhip and Reiek,
Mizoram.

94.91

11.

Assam

Wildlife
Circuit

Development of Manas-
Probitora- Nameri-
Kaziranga—- Dibru-
Saikhowa as Wildlife Circuit

in Assam.

95.67

.
12. | Puducherry

Coastal

Circuit

Development of Union
Territory of Puducherry as
Tourist Circuit under
Swadesh Darshan Scheme
{Coastai Circuit)

13.

Arunachal
Pradesh

North East
Circuit

Iintegrated Development of
New Adventure Tourism in
Arunachal Pradesh

85.28

97.14

14,

Tripura

North East
Circuit

| Dumboor-

Development of North East
Circuit . Agartala -
Sipahijala - Melaghar -
Udaipur - Amarpur-
Tirthamukh- Mandirghat-
Narikel Kunja-

99.59

fSc



Gandachara— Ambassa in
Tripura
15. | West Bengal | Coastal Development of Beach 85.39
: Circuit Circuit: Udaipur- Digha-
Shankarpur- Tajpur-
Mandarmani- Fraserganj-
Bakkhlai- Henry Island in
West Bengal
16. | Chhattisgarh | Tribal Circuit | Development of Tribal 99.21
Tourism Circuit in Jashpur-
Kunkuri- Mainpat-
Ambikapur- Maheshpur -
Ratanpur- Kurdar-
Sarodadadar- Gangrel-
Kondagaon- Nathiya
Nawagaon- Jagdalpur-
Chitrakoot- Tirthgarh in
Chhattisgarh.
17. | Maharashtra | Coastal Development of Sindhudurg 82.17
Circuit Coastal Circuit in
Maharashtra under
Swadesh Darshan Scheme.
Total of 2015-16 1461.97
201617
18. | Goa Coastal Development of Coastal 99.99
Circuit Cireuit (Sinquerim-Baga,
Anjuna-Vagator, Morjim-
Keri, Aguada Fort and
Aguada Jail) in Goa.
19. | Jammu & Himalayan Integrated Development of 82.97
Kashmir Circuit Tourism Infrastructure
Projects in the State of
Jammu and Kashmir.
20. | Telangana Tribal Clrcuit | Integrated Development of 83.88
Mulugu-Laknavaram-
Medavaram- Tadvai-
Damaravi- Mallur- Bogatha
Waterfalls as Tribal Gircuit
in Telangana.
21. | Meghalaya North East Development of Umium 99.13
Circuit (Lake View), U Lum
Sohpetbneng-
Mawdiangdiang - Orchid
Lake Resort, Meghalaya.

- .




Pradesh

Circuit

23.

?erala

Spiritual__
Circuit

| Circuit in  Sanchi-Satna-
\ Rewa-Mandsaur-Dhar in
| Madhya Pradesh.

Development of Sabarimala
- Erumeli-Pampa-
Sannidhanam as a Spiritual
Circuit in District
Pathanamthitta, Kerala.

99.99 |

24,

Manipur

| 25.

Gujarat

Spirituai
Circuit

Development of Spiritual
Circuit - Shri Govindajee
Temple, Shri Bijoy
Govindajee Temple - Shri
Gopinath Temple - Shri
Bungshibodon Temple -
Shri Kaina Temple,
Manipur.

53.80

Heritage
Circuit

Development of Heritage
Circuit in Ahmedabad-
Rajkot- Porbandar -Bardoli-
Dandi in Gujarat.

85.01

26.

Haryana

l Krishna
Circuit

’2_'_7._

Rajasthan

28.

Sikkim

Development of Tourism
Infrastructures at places
related to Mahabharata in
Kurukshetra, Haryana.

97.35

integrated Development of
Govind Dev ji temple
(Jaipur}), Khatu Shyam Ji
(Sikar) and Nathdwara
(Rajsamand) in Rajasthan.

91.45

North East
circuit

Development of Tourist
Circuit Linking Singtam-
Maka- Temi-Bermoik Tokei-
Phongia- Namchi -
Jorthang- Okharey-
Sombaria-Daramdin-
Jorethang- Melli (Exit) in
Sikkim.

95.32

29,

| Madhya
Pradesh

TSR L | ——

Heritage
circuit

Development of Heritage
Circuit (Gwalior - Orchha -
Khajuraho -~ Chanderl -
Bhimbetka ~ Mandu)
Madhya Pradesh

92.97

30.

Kerala

Spiritual
Circuit

Development
Padmanabha
Sabrimala-as

of Sree
Arnamula-
a Spiritual

92.22

-



Clrcuit in Kerala

31.

Bihar

Tirthankar
circuit

Development of Tirthankar
Circuit: Vaishali- Arrah-
Masad- Patna- Rajgir-
Pawapuri- Champapuri in
Bihar.

52.39

32.

Bihar

Spiritual
circuit

Integrated Development of
Kanwaria Route:
Sultanganj - Dharmshala-
Deoghar under Spiritual
circuit in Bihar.

52.35

33.

Odisha

Coastal
circuit

Development of Gopalpur,
Barkul, Satapada and
Tampara as Coastal circuit
in Odisha.

76.49

34.

Nagaland

Tribal circuit

Development of Tribal
circuit (Mokokchung-
Tuensang-Mon) in
Nagaland

99.67

35-

Uttarakhand

Heritage
circuit

Integrated Development of
Heritage Circuit in Kumaon
Region - Katarmal -~
Jogeshwar-Baijnath-
Devidhura in Uttarakhand.

79.13

36.

Jammu &
Kashmir

Himalayan
Circuit

integrated Development of
Tourist Facilities at
Jammu-Rajouri-Shopian-
Pulwama under
Himaiayan Circuit theme in
JE&K.

96.38

37.

Jammu &
Kashmir

Himalayan
Circuit

Integrated Development of
Tourist Facilities under the
Construction of Assets in
lieu of those Destroyed In
Floods in 2014 under PM
Development Package for
JEK

90.96

38.

Jammu &
Kashmir

Himalayan
Circuit

Integrated Development of
Tourist facilities at
Mantalai- Sudhmahadev-
Patnitop under Himalayan
Circuit Theme in J&K.

97.82

39.

Jammu &
Kashmir

Himalayan
Circuit

Iintegrated Development of
Tourist Facilities at

96.39




Pahalgam - Daksum - Ranjit
Sagar Dam under
Himalayan Circuit Theme in
JEK.

40.

Jammu &
Kashmir

Himalayan
Circuit

integrated Development of
Tourist Facilities at
Gulmarg-Baramulla-
Kupwara-Leh Circuit under
Himalayan Circuit Theme in
JEK.

96.93

41.

Uttar
Pradesh

Buddhist
Circuit

Development of Buddhist
Circuit - Srawasti,
Kushinagar, &Kapilvastu in
Uttar Pradesh.

99.97

42.

Uttar
Pradesh

Ramayana
Circuit

Development of Chitrakoot
and Shringverpur as
Ramayana Circuit in Uttar
Pradesh

69.45

43.

Andaman &
Nicobar
Isiands

Coastal
Circuit

Development of Coastal
Circuit (Long Island-Ross
Smith Island- Neil Island-
Havelock Island- Baratanyg
Island-Port Blair) in
Andaman & Nicobar under
Coastal thematic circuit of
Swadesh Darshan Scheme.

42.19

44.

Tamil Nadu

Coastal
Circuit

Development of Coastal
Circuit (Chennai-
Mamamallapuram =
Rameshwaram - Manpadu -
Kanyakumari) in Tamil
Nadu under Swadesh
Darshan Scheme

99.92

Uttar
Pradesh

Spiritual
Circuit

Development of Spiritual
Circuit {(Shahjahanpur-
Basti- Ahar-Aligharh.
Kasgunj-Sarosi-Pratapgarh-
Unnao-Kaushambi-
Mirzapur-Gorakpur-
Kairana- Doamriyagunj-
Bagpat-Barabanki-
Azamgarh)

68.39

46.

Uttar
Pradesh

Spiritual
Circuit

Development
Circuit
Kanpur-

of Spiritual
-1i{Bijnor- Meerut-
Kanpur Dehat-

63.77

€0




Banda- Ghazipur- Salempur-
Ghosi- Balia- Ambedkar
Nagar- Aligarh- Fatehpur-
Deoria- Mahoba- Sonbhadra-
Chandauli- Mishrikh-
Bhadohi) in Uttar Pradesh

under Swadesh Barshan
Scheme
47. | Uttar Heritage Development of Heritage 34.82
Pradesh Circuit Circuit{Kalinjar Fort
(Banda)- MarharDham
{SantKabir Nagar)-
ChauriChaura, Shaheed
Sthal (Fatehpur)- Mavahar
Sthal (Ghosi)- Shaheed
Smarak {(Meerut) in Uttar
Pradesh under Swadesh
Darshan Scheme
48. | Bihar Buddhist Development of Buddhist 98.73
Circuit circuit- Construction of
Convention Centre at
Bodhgaya, Bihar
49. | Assam Heritage Development of Tezpur - 98.35
Circuit Majuli -~ Sibsagar as
Heritage Circuit In Assam
under Swadesh Darshan
scheme
50. | Himachal Himalayan Integrated Development of 86.85
Pradesh Circuit Himalayan Circuit:
Kiarighat, Shimla, Hatkoti,
Manali, Kangra,
Dharamshala, Bir,
Palampur, Chamba
51. [ Mizoram Eco Circuit Development of Eco- 99.07
Adventure Circuit Aizawl -
Rawpuichhip -
Khawhphawp - Lengpui -
Durtlang - Chatiang-
Sakawrhmuituaitiang -
Muthee - Beratlawng -
Tairial Airfield - Hmuifang
under Eco circuit theme of
Swadesh Darshan Scheme
52. | Rajasthan Spiritual Development of Spiritual 93.90




Balaji)- Jaipur (Shri
Samode Balaji, Ghat ke
Balaji, Bandhe ke Balaji)-

Alwar (Pandupole
Hanumaniji, Bharathari)-
Viratnagar (Bijak,
Jainnasiya, Ambika
Tempie)- Bharatpur (Kaman
Region)- Dholpur
(Muchkund) -

MehandipurBalaji-
Chittorgarh {Sanwaliyaji) in
Rajasthan under Swadesh
Darshan scheme

83.

Gujarat

Heritage
Circuit

Development of Heritage
circuit: Vadnagar- Modhera
and Patan in Gujarat under
Swadesh Darshan Scheme

98.61

Total of 2016-17

3041.55

201718

54.

Bihar

Rural Circuit

Development of Gandhi
Circuit: Bhitiharwa-
Chandrahia- Turkaulia in
Bihar under Rural Circuit
theme of Swadesh Darshan

Scheme

44.65

55.

Goa

Coastal
Circuit

Development of Coastal
Circuit II: Rua De Orum
Creek - Don Paula -Colva -
Benaulim in Goa under
Swadesh Darshan Scheme

99.35

56.

Gujarat

Buddhist
circuit

Deveiopment of Buddhist
circuit: Junagadh- Gir
Somnath- Bharuch-Kutch-
Bhavnagar- Rajkot-
Mehsana in Gujarat under
Swadesh Darshan scheme

35.99

57.

Puducherry

Heritage
Circuit

Development of Heritage
Circuit in Puducherry under
Swadesh Darshan Scheme.

66.35

Puducherry

Spiritual
Circuit

Development of Spirituai
Circuit in Puducherry under
Swadesh Darshan Scheme

40.68

| 59,

Rajasthan

Heritage
Circuit

Development of Heritage
Circuit (Rajsamand

99.60

162




{(Kumbhalgarh Fort)- Jaipur
(Nahargarh Fort)- Alwar
(BalaQuila)~ Sawal
Madhopur (Ranthambore
Fort and Khandar Fort)-
Jhalawar (Gagron Fort)-
Chittorgarh (Chittorgarh
Fort) Jaisalmer
(JaisalmerFort)

Hanumangarh (Kalibangan,
Bhatner Fort and
Gogamedi)- Jalore (Jalore
Fort)- Udaipur (Pratap
Gaurav Kendra)- Dholpur
(Bagh-i-Nilofar and Purani
Chawni)- Nagaur{Meera Bai
Smarak) in Rajasthan under
Swadesh Darshan Scheme,

60.

Telangana

Heritage
Circuit

Development of Heritage
Circuit: Qutub Shahi
Heritage Park- Paigah
Tombs- Hayat Bakshi
Mosque- Raymond's Tomb
in Telangana under
Swadesh Darshan Scheme

99.42

61.

Bihar

Splritual
Circuit

Development of Mandar Hill
& Ang Pradesh under
Spivitual Circuit theme of
Swadesh Darshan Scheme.

53.49

62.

Madhya
Pradesh

Eco Circuit

Development - of
Gandhisagar Dam-
Mandleshwar Dam-
Omkareshwar Dam- Indira
Sagar Dam- Tawa Dam-
Bargi Dam- Bheda Ghat-
Bansagar Dam- Ken River
under Eco circuit theme of
Swadesh Darshan Scheme

99.62

63.

Uttar
Pradesh

Ramayana
Circuit

Development of Ayodhya
under Ramayana Circuit
theme of Swadesh Darshan
Scheme

133.31

64.

Andhra
Pradesh

Buddhist
Circuit

Development of Buddhist
Circuit: Shalihundam-

- a8 m - . =u_ _ __ &

52.34




Bojjanakonda- Amravati-

Anupu in Andhra Pradesh
'under the theme  of
| Buddhist Circuit of
. Swadesh Darshan Scheme

Total of 2017-18

824.8

2018-19

65.

Maharashtra

Spiritual
Circuit

Development of Waki-
Adasa- Dhapewada-
Paradsingha- Chota Taj
Bagh- Telankhandi- Girad in

Maharashtra

54.01

Development
of Wayside
Amenities
{Sub-
Scheme)

Development of Wayside
Amenities in Uttar Pradesh
and Bihar at Varanasi-Gaya;
Lucknow-Ayodhya-
Lucknow; Gorakhpur-
Kushinagar; Kushinagar-
Gaya- Kushinaga in
collaboration with MoRTH

19.75

67.

Uttar
Pradesh

Spiritual
Circuit

Development of Jewar-
Dadri-Sikandrabad-Noida-
Khurja-Banda in Uttar
Pradesh

14.52

sa'

Jharkhand

Eco Circuit

Development of Eco Circuit:
Dalma- Chandil- Getalsud-
Betla national park-
Mirchaiya- Netarhat in
Jharkhand

52.72

69.

Tripura

North East
circuit

Development of North East
circuit: Surma Cherra-
Unakoti- Jampui Hills-
Gunabati-Bhunaneshwari-
Matabari- Neermahal-
Boxanagar- Chotta khola-
Pilak- Avangchaarra in
Tripura

65.00

70.

Punjab

Heritage
Circuit

Development of Heritage
Circuit: Anandpur Sahib -
Fatehgarh Sahib -
Chamkaur Sahib - Ferozpur
- Amritsar - Khatkar Kalan
- Kalanour - Patiala in
Punjab

99.95

71.

Kerala

Rural Circuit

Development of Rural

80.37
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Circuit: Malanad Malabar
Cruise Tourism Project in
Kerala

72.

Kerala

Spiritual
Circuit

Development Sivagiri Sree
Narayana Guru Ashram-
Arruvipuram- Kunnumpara
Sree Subrahmania-
Chembazhanthi

Narayana Gurukulam

Sree

69.47

73.

Kerala

Spiritual
Circuit

Development of Kasaragod,
Wayanad, Kannur,
Kozhikode, Palakkad,
Mallapuram, Thrichur,
Ernakulam, Idukki,
Kottayam, Allaphuza,
Pathananamithitta, Kollam,
Trivandrum

85.23

74.

Meghalaya

North East
Clrcuit

+ Hills

Development of West Khasi
(Nongkhlaw- Krem
Tirot - Khudoli & Kohmang
Falls - Khri River-
Mawthadraishan, Shillong),
Jaintia HIlls (Krang Suri
Falls- Shyrmang- looksi),
Garo Hilis (Nokrek Reserve,
Katta Beel, Siju Caves)

84.97

75.

Uttar
‘Pradesh

Spiritual
Clrcuit

Development of Gorakhnath
Temple(Gorakhpur),
Devipattan Temple
(Balrampur) and Vatvashni
Temple (Domariyaguhj)

21.16

Total of 2018-19

647.15

Il. PRASHAD SCHEME

(Rs. in crores)

Sl. State Name of the Project Amount
No. | Sanctioned
Year 2015-16
1. |Andhra Development of Amaravati Town, Guntur 28.36
Pradesh District as a Tourist Destination
2. |Assam Development of Kamakhya Temple and 30.71
Pilgrimage Destination in and around
Guwahati
3. |Bihar Development at Patna Sahlb 41.54




|| Sthal at Amritsar
5. |Rajasthan Integrated Development of 40.44
Pushkar/Ajmer
6. | Uttarakhand |integrated Development of Kedarnath 34.78
7. |Uttar Fradesh |Development of Varanasi 20.40
ik Total of 2015-16 202.63
Year 2016-17
8. | Gujarat TDevelopment of Dwarka 26.23
9. |Gujarat Pilgrimage amenities at Somnath 37.44
10. | Jammu & | Development at Hazratbal, 42.02
Kashmir
11. |Kerala Development at Guruvayur Temple 46.14
12. | Tamilnadu Development of Kanchipuram 16.48
13. | Tamilnadu Development of Vellankani 5.60 |
14. |West Bengal Development of Belur 30.03
Total of 2016-17 203.94
Year 2017-18
15. | Madhya ﬁlevelopment of Omkareshwar 40.67
Pradesh
16. | Uttar Pradesh | Cruise Tourism in River Ganga, Varanasi 10.72
17. |Maharashtra Development of Trimbakeshwar 37.81
18. |Uttar Fradesh |Development of Varanasi Under Prashad 44.60 [|
Scheme - li -
19. |Andhra Development of Srisailam Temple in 47.45
Pradesh Andhra Pradesh under PRASHAD
PR scheme 1
Total of 2017-18 181.25
Year 2018-19
20. [Uttarakhand Development of Infrastructure for 39.24
Pilgrimage Facilitation in Badrinath Ji
Dham (Uttarakhand)
21. |Gujarat Development of Promenade at Somnath, 44.59 I
22. |Uttar Pradesh |Development of Govardhan, Mathura 39.74
23. |Jharkhand Development of Baidyanathji Dham, 39.13
Deoghar
24. Nagaland Development of Pilgrimage Facllities in 25.26
Nagaland
| Total of 2018-19 187.96

I1l. ASSISTANCE TO CENTRAL AGENCIES

{Rs. in crore)

Sk State/UT | Name of Projects Central Agency | Amount J|
| No. l sanctioned
| Year 2015-16
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0.00 |

Year 2016-17

1. | Kerala

Development of a
Walkway/Promenade on
Willingdon Island,
Cochin, Kerala

Cochin Port
Trust

9.01

2. | Kerala

Central Financial
Assistance for upgrading
of Births & Backup area
of Emakulam Wharf

Cochin Port
Trust

21.41

3. | Maharashtra

Central Financial
Assistance to Mumbai
Port Trust for
Development of
KanojiAngre Lighthouse
as a tourist Destination

Mumbai Port
trust

15.00

4. | Kerala

Project for Up-gradation
of Golf Course at SAl
Trivandrum Golf Club by
the Sports Authority of
India

Sport Authority

of India

24.65

5. | Telangana

Joint Development of
Hyderabad Railway
Station

M/o Railways

4.41

6. | Maharashtra

Joint Development of
Nanded Railway Station

M/o Railways

5.18

7. | Andhra
Pradesh

Joint Development of
Tirupati Railway Statlon

M/o Railways

5.75

8. | Karnataka

Joint Development of
Hospet Railway station

M/o Railways

5.41

9. | Odisha

Joint Development of

 Puri Railway Station

M/o Railways

6.15

Total of 201617

96.97

Year 2017-18

10. | Uttar
Pradesh

{flumination of three
monuments in Varanasi,
Uttar Pradesh-:

1. Dashashwamedh Ghat
to Darbanga Ghat
(stretch of 300 m)

2. Tulsi Manas Mandir
3. Sarnath Museum

CPWD

2.94
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11, JPunjab Project for | BSF 13.12
|| Infrastructural
Development at JCP ‘
N Attari -
12. | Haryana Sound and Light Show at | ITDC 6.00
Yadavindra Gardens,
Pinjore
13. | Andhra | Sound and Light Show at | ITDC 7.09
-‘ Pradesh ! Puttaparthy, Andhra
| Pradesh
14. | Delhi Sound and Light Show | ITDC 13.70
at Red Fort, Delhi
|15. ' Maharashtra | Up- Mumbai Port 12.50
1 ! '1 gradation/modernization | Trust
' to International Cruise
terminal at Indira Dock,
# | Mumbai.
16. | Tamil Nadu | Joint Development of | M/o Railways 4.7
: Rameshwaram Railway
| Station
17. | Maharashtra | Joint Development of | M/o Railways
Aurangabad Railway 5.71
Station
18. | West Bengal | Joint Development of | M/o Railways 3.48
l Rampurhat Railway
Station
19. | West Bengal | Joint Development of | M/o Railways 3.86
Tarakeshwar Railway
| Station
20. Goa Development of 3 | M/o Railways 24.00
Railway Station Konkan -
Railway |
a. Madgaon Railway
Station
b. Thivim Railway Station
. Karmali Railway |
Station |
Total of 2017-18 97.1 |
Year 2018-19 |
21. | Goa improvement of | Mormugao Port 13.16

immigration facility and
deepening of existing
cruise berth
Mormougao

at!

trust
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22, | Kerala Developing Cochin Port 1.21
infrastructure at Cochin | Trust
Port Cruise Terminal.
23. | Kerala Creation of additional | Cochin Port 4.66
tourism facilities at the | Trust
Cochin Port Trust
Walkway
24. | Andhra Construction of Cruise-| Visakhapatnam 38.50
Pradesh cum-Coastal Cargo | Port Trust
Terminal at Channel
berth area in Outer
Harbour of
Visakhapatnam Port
25. | Punjab Restoration/ Renovation | ASl/ NBCC 19.29
of Jallianwala Bagh
Memorial at Amritsar,
Punjab
26. | Tamll Nadu | Joint Development of | M/o Railways A.47
Madurai Railway Station
27. | Assam Joint Development of | Mo Railways
Kamakhya Railway : 4,96
Station
28. | Assam Joint Development of | M/o Railways
Guwahati Railway 4.99
Station
Total of 2018-19 91.23
Year 2019-20
29. | West Joint Development of| M/o Railways 13.16
Bengal New Jalpaiguri Railway
Station
Total of 2019-20 13.16
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SHRI LORHO PFOZE : Mr. Speaker, Sir, thank you for giving me this

opportunity to put a supplementary question during the Question Hour.
| want to ask the Minister what projects the Government has taken up for

promotion of tourism in the North-East India, especially in my parliamentary

constituency, Outer Manipur.
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12.00 hrs

Sir, the lack of other resources in North East, tourism development is
only available resource, This is a very important issue and our Minister is very
well acquainted with North-East, especially Manipur. | would like to know from
him about what is being done on this account,
£t T Rig T : areer Tavay, & ARy ¥ wies @ ST vt €1 8 iR
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& fore gwter iR G, 9T wey & &5 o 3Tl A1Et B, afds @irene &
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GOVERNMENT OF INDIA
MINISTRY OF TOURISM

LOK SABHA
STARRED QUESTION NO.1*306
ANSWERED ON 15.07.2019

CENTRALLY SPONSORED TOURISM PROJECTS

1*306. SHRI PRAVEEN KUMAR NISHAD:
SHRI1 AJAY NISHAD:

Will the Minister of TOURISM he pleased to state:

(a) the details of various schemes heing implemented in the
tourism sector during the last three years and the current year
along with the targets fixed, achievements made so far,
State/UT-wise including Uttar Pradesh, Bihar and Delhi;

(b) the State-wise list of approved Centrally sponsored tourism
projects started in the country during the last four years;

(c) the norms being adopted for providing financial assistance to
various tourism projects in various States/Union Territories by
the Government;

(d) whether the Government has provided financial assistance as
per the proposals received from States during the last three
years and if so, the details thereof, State-wise; and

(e) the other steps taken by the Government to promote tourism
in the country?

ANSWER

MINISTER OF STATE FOR TOURISM (INDEPENDENT CHARGE)
(SHRI PRAHLAD SINGH PATEL)

(a) to (e): A statement is laid on the table of the House.

¥ b g g o o
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STATEMENT IN REPLY TO PARTS (a) TO (e) OF LOK SABHA
STARRED QUESTION NO.{*306 ANSWERED ON 15.07.2019
REGARDING CENTRALLY SPONSORED TOURISM PROJECTS.

(a): The Ministry of Tourism functions as the nodal agency for
development of tourism in the country. It coordinates and
supplements the efforts of the State Governments /Union Territory
Administrations by developing tourism infrastructure, promoting
India as preferred destination, facilitating tourists visiting India,
putting in place a system of facilitating training and providing
professional education to generate manpower to meet requirement
of the tourism and hospitality industry. The above efforts are carried
out through following schemes of the Ministry:

1. Tourism Infrastructure

a. Swadesh Darshan- Integrated Development of Theme-Based
Tourist Circuits

b. PRASHAD- National Mission on Pilgrimage Rejuvenation and
S$piritual, Heritage Augmentation Drive

c. Assistance to Central Agencies for Infrastructure Development

d. Assistance for Large Revenue Generating Projects

2. Promotion and Marketing

a. Overseas Promotion and Publicity including Market
Development Assistance

b. Domestic Promotion and Publicity including Hospitality

c. Market Research

d. Assistance for Information Technology Development

3. Skill Development and Capacity Building

a. Assistance to THMs/ FCIs/LITTM/ NCHMCT
b. Capacity Building for Service Providers
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The impact of the efforts of the Ministry are measured in terms
of Foreign Tourist Arrivals (FTAs), Foreign Exchange Earnings
(FEEs) and Domestic Tourist Visits (DTVs), the state-wise details of
FTAs and DTVs including that in Uttar Pradesh, Bihar and Delhi are
given at Annexure A. The FEEs for the last four years are as follows:

i Year - FEEs (Rs. in crores)

= 2015 .- 1,34,844

e BGE 1,54,146

i 2017 1,77,874

" 2018 1,94,882 b
*Estimated

(b) to (d): Ministry of Tourism under its schemes of Swadesh
Darshan, PRASHAD and Assistance to Central Agencies provides
financial assistance to State Governments/UT
Administrations/Central Agencies for development of tourism
infrastructure and facilities in the country. The projects under the
above schemes are identified for development in consultation with
the State Governments/Union Territory Administrations and are
sanctioned subject to availability of funds, submission of suitable
Detailed Project Reports, adherence to scheme guidelines and
utilization of funds released earlier. Submission of project proposal
by the State Governments/Union Territory Administrations and its
sanctioning is a continuous process. The State-wise list of projects
sanctioned under the above schemes is given at Annexure B.

(e): The Ministry of Tourism promotes India as a holistic destination
under the Incredible India brand-line. The Ministry of Tourism, as
part of its on-going activities, releases print, electronic, online and
outdoor media campaigns in the international and domestic markets
to promote various tourism destinations and products of the
country. Promotions are also undertaken through the Social Media
accounts and website of the Ministry.

kkhkkEkhh®
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ANNEXURE A

STATEMENT IN REPLY TO PART (a) OF LOK SABHA STARRED QUESTION
NO.1*306 ANSWERED ON 15.07.2019 REGARDING CENTRALLY SPONSORED
TOURISM PROJECTS

THE STATE-WISE DETAILS OF FTAs AND DTVs INCLUDING THAT IN UTTAR
PRADESH, BIHAR AND DELHI

Sr. | States/UTs | DTV2015 | FTV |DTV2016| FTV [ DTV2017| FTV |DTV 2018 FTV
2015 2016 {P) 2017 (P) {E) 2018 (E)
1. :\:&Nd 296684 14674 | 384552 | 15466 | 471919 ;| 15313 | 498279 15242
slands
2, Anddhra 121591054 | 237854 153163354|341764 |165433898 271362 | 194767874| 281083
Pradesh
3. | Arunachal 352067 5705 385875 | 6598 444005 7147 512436 7653
Pradesh
4. | Assam 5491845 | 24720 | 5160599 | 19456 | 6052667 | 21760 | 4942987 15702
5. | Bihar 28029118 | 923737 | 28516127 (1010531 32414063 (1082705, 33621613 | 1087971
6. | Chandigarh | 1073842 | 29538 | 1182504 | 31549 | 1425781 | 31832 | 1538796 39681
7. [Chhattisgarh | 18327841 | 6394 | 16534471 9220 | 12231935 6655 | 19329501 14399
8. | Dadra & | 527782 1797 580074 | 1891 614182 1908 609435 1608
Nagar
Haveli
9, |Daman & | 790911 5858 826201 5669 858131 5535 898824 5694
Diu
10. | Delhi 25258051 12379169 28460832 2520083 | 29114423 (2740502| 29114423 | 2740502
11. | Goa 4756422 | 541480 | 5650061 | 680683 | 6895234 | 842220 | 7081559 933841
12. | Gujarat 36288463 | 284973 | 42252909 343752 | 48343121 | 448853 | 54269873 | 513113
13. | Haryana 7395496 | 303118 | 7382995 | 331291 | 6050325 | 193381 | 4888952 73977
14, | Himachal 17125045 | 406108 | 17997750| 452770 | 19130541 | 470992 | 14843278 | 356568
Pradesh
15. | Jammu & 9145016 | 58568 | 9414579 | 63207 | 14235473 | 79765 | 17076315 | 139520
Kashmir
16. | Jharkhand | 33079530 | 167785 | 33389286 169442 | 33723185 | 170987 | 35014239 | 175801
17. | Karnataka |119863942| 636502 129762600| 461752 |179980191| 498148 | 214306456 543716
18. | Kerala 12465571 | 977479 [ 13172536/1038419) 14673520 /1091870 15604661 | 1036407
19. |Lakshadweep| 17241 1173 8716 753 6620 1027 6620 1027
20. | Madhya 77975738 | 421365 150490339 363195 | 78038522 | 359119 | 83869799 | 375476
: Pradesh
21. | Maharashtra | 103403934 |4408916|116515801/4670049|119191539|5078514| 119191539 5078514
22, | Manipur 146169 3260 150638 | 3064 153454 3497 153454 3497
23. | Meghalaya 751165 8027 830887 | 8476 990856 | 12051 | 1198340 18114
24, | Mizoram 66605 798 67238 942 67772 1155 76551 866
25. | Nagaland 64616 2769 58178 3260 63362 4166 101588 5010
26. | Odisha 11786117 | 66971 | 12842766| 76361 | 14011229 | 100014 | 15208540 | 110818
27. { Puducherry { 1297192 | 106153 | 1398289 | 117437 | 1531972 .| 131407 | 1616660 141133
28. | Punjab 25796361 | 242367 | 38703326! 659736 | 40293352 1108635 44595061 | 1200969
29. | Rajasthan 35187573 |1475311| 41495115 1513729 45916573 (1609963 | 50235643 | 1754348
[30. | Sikkim 705023 38479 | 747343 | 66012 | 1375854 | 49111 | 1426127 71172




[32. | Telengana 318154
| 30 | Tripura 102861
[ 34. | Uttar 204888457 233977619 285079848 3780752
Pradesh -
35. | Uttarakhand 151320
6. | West 161705
[ Bengal
L i Total 1431973794 16153838619 1652485357 1852379579 (27392559 |

P: Provisional
E: Estimated



ANNEXURE B

STATEMENT IN REPLY TO PARTS (b) TO (d) OF LOK SABHA STARRED
QUESTION NO.1*306 ANSWERED ON 15.07.2019 REGARDING CENTRALLY
SPONSORED TOURISM PROJECTS

THE STATE-WISE DETAILS OF PROJECTS SANCTIONED UNDER VARIOUS
SCHEMES OF MINISTRY OF TOURISM

I. SWADESH DARSHAN SCHEME

(Rs. in crores)

Sl
No.

State/UT

Name of the
Circuit

Name of the Project

Amount
Sanctioned

201516

1.

Manipur

North-East
Cireuit

Tourist
Imphal-

Development of
Circuit in Manlpur:
Khongjom

72.23

Sikkim

North-East
Circuit

Development of Tourist
Circuit iinking Rangpo
(entry) - Rorathang- Aritar-
Phadamchen- Nathang-
Sherathang- Tsongmo-
Gangtok-Phodong- Mangan-
Lachung-Yumthang-
Lachen- Thangu-
Gurudongmer- Mangan-
Gangtok-TuminlLingee-
Singtam (exit) in Sikkim.

98.05

Uttarakhand

Eco Circuit

integrated Development of
Eco-Tourism, Adventure
Sports, Associated Tourism
related Infrastructure for
Development of Tehri Lake
& Surroundings as New
Destination-District Tehri,
Uttarakhand.

70.92

Rajasthan

Pesert
Circuit

Development of Sambhar
Lake Town and Other
Destinations in Rajasthan
under Desert Circuit.

63.96

5.

Nagaland

Tribal Circuit

Tribal
Kohima-

PDevelopment of
Circuit Peren-
Wokha, Nagaland

97.36

Madhya

| . PR ERRN O

Wildiife

[ T T ]

Wildtife

Panna-

Development of
Firenit at

92,22




Mukundpur- Sanjay- Dubri-
Bandhavgarh- Kanha-
Mukki- Pench in Madhya
Pradesh.

Andhra

Pradesh

Coastal
Circuit

Deveiopment of Coastal
Tourism Circuit in Sri Potti
Sriramalu Nellore under
Swadesh Darshan Scheme
in Andhra Pradesh.

59.70

__.:;‘,

Telangana

Eco Circuit

Integrated Development of
Eco Tourism Circult in
Mahaboobnagar district,
Telangana.

91.62

Kerala

Eco Circuit

Development of
Pathanamthitta- Gavi-
Vagamon- Thekkady as Eco
Tourism Circuit in ldduki
and Pathanamthitta
Districts in Kerala.

76.55

10.

——"
11.

Mizoram

North East
Circuit

Integrated Development of
New Eco Tourism under
Swadesh Darshan-North
East Circuit at Thenzawl &
South Zote, District
Serchhip and Reiek,
Mizoram.

|

94.91

Assam

Wildlife
Circuit

Development of
Probitora- Nameri-
Kaziranga- Dibru-
Saikhowa as Wildlife Circuit
in Assam.

Manas-

95.67

12.

4

Puducherry

Coastal
Circuit

Development of Union
Territory of Puducherry as
Tourist Circuit under
Swadesh Darshan Scheme
(Coastal Circuit)

Arunachal '

Pradesh

North East
Circuit

integrated Development of
New Adventure Tourism in
Arunachal Pradesh

97.14

85.28 ‘

Tripura

North East
Circuit

Development of North East
Circuit : Agartala -
Sipahijala - Meiaghar -
Udaipur - Amarpur-
Tirthamukh- Mandirghat-
Dumboor- Narikel Kunja-

|
99.59

!8_}__



Gandachara- Ambassa in

Tripura

15.

West Bengal

Coastal
Circuit

Beach
Digha-

Development of
Circuit: Udaipur-
Shankarpur- Tajpur-
Mandarmani- Fraserganj-
Bakkhlai- Henry Island in
West Bengal

85.39

16.

Chhattisgarh

Tribal Circuit

Development of  Tribal
Tourism Circuit In Jashpur-
Kunkurl- Mainpat-
Ambikapur- Maheshpur -
Ratanpur- Kurdar-
Sarodadadar- Gangrel-
Kondagaon- Nathiya
Nawagaon- Jagdalpur-
Chitrakoot- Tirthgarh in
Chhattisgarh.

99.21

[ 17.

Maharashtra

Coastal
Circuit

Development of Sindhudurg
Coastal Circuit in
Maharashtra under
Swadesh Darshan Scheme.

82.17

Total of 2015-16

1461.97

201617

18.

Goa

Co_astal
Circuit

Development of Coastal
Circuit (Sinquerim-Baga,
Anjuna-Vagator, Morjim-
Keri, Aguada Fort and
Aguada Jail) in Goa.

99.99

19-

Jammu &
Kashmir

Himalayan
Circuit

Integrated Development of
Tourism Infrastructure
Projects in the State of
Jammu and Kashmir.

82.97

20.

Telangana

Tribal Circuit

integrated Development of
Mulugu-Laknavaram-
Medavaram- Tadvai-
Damaravi- Mallur- Bogatha
Waterfalls as Tribal Circuit
in Telangana.

83.88

21.

Meghalaya

North East
Circuit

Development of Umium
{Lake View), U Lum
Sohpetbneng-
Mawdiangdiang - Orchid

99.13

Lake Resort, Meghalaya.

- 8 _a
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| 23,

Pradesh

Circuit

[ Circuit in

Sanchi-Satna-
Rewa-Mandsaur-Dhar in
Madhya Pradesh.

Kerala

24,

Manipur

Spiritual
Circuit

l
|
Tép?ri_tu;i -

f Circuit

|

|

|

|

Development of Sabarimala
- Erumeli-Pampa-
Sannidhanam as a Spiritual
Circuit in District
Pathanamthitta, Kerala.

p— |

99.99

Development of Spiritual
| Circuit - Shri Govindajee
| Temple, Shri Bijoy
|Govindajee Temple - Shri
| Gopinath Temple - Shri
| Bungshibodon Temple -~
| Shri Kaina Temple,
ll\llanipur.

53.80

Gujarat

Heritage
Circuit

Development of Heritage
Circuit in Abmedabad-
Rajkot- Porbandar ~-Bardoli-
Dandi in Gujarat.

N — — —— =

85.01

i ——

Haryana

Krishna
Circuit

Development of Tourism
Infrastructures at places
related to Mahabharata in
Kurukshetra, Haryana.

97.35 |

Rajasthan

Krishna
Circuit

Integrated Development of
Govind Dev ji temple
(Jaipur), Khatu Shyam Ji
(Sikar) and Nathdwara
(Rajsamand) in Rajasthan.

91.45

28.

Sikkim

North East
circuit

Development of Tourist
Circuit Linking Singtam-
Maka- Temi-Bermoik Tokel-
Phongia- Namchi -
Jorthang- Okharey-
| Sombaria-Daramdin-

Jorethang- Melli (Exit) in
Sikkim. .

8

95

Madhya
Pradesh

Heritage
circuit

Circuit (Gwalior - Orchha -
‘ Khajuraho -~ Chanderi -
| Bhimbetka - Mandu)
\ Madhya Pradesh

‘Development of Heritage

92.97

Kerala

Spiritual
Circuit

! Development
Padmanabha
| Sabrimaia-as a

of Sree
Arnamula-
Spiritual

/34

92.22

et ]



Circuit in Kerala

31.

Bihar

Tirthankar
cireuit

Development of Tirthankar
Circuitt Vaishali- Arrah-
Masad- Patna- Rajgir-
Pawapuri- Champapuri in
Bihar.

52.39

32-

Bihar

Spiritual
circuit

Integrated Development of
Kanwaria Route:
Sultanganj - Dharmshala-
Deoghar under Spiritual
circuit in Bihar.

52.35

33.

Odisha

Coastal
circuit

Development of Gopalpur,
Barkul, Satapada and
Tampara as Coastal circuit
in Odisha.

76.49

34.

Nagaland

Tribal circuit

Development of Tribal
circuit (Mokokchung-
Tuensang-Mon) in
Nagaland

99.67

35.

Uttarakhand

Herltage
circuit

Integrated Development of
Heritage Circuit in Kumaon
Region - Katarmal -
Jogeshwar-Baijnath-
Devidhura in Uttarakhand.

79.13

36.

Jammu &
Kashmir

Himalayan
Circuit

Integrated Development of
Tourist Facilities at
Jammu-Rajouri-Shopian-
Puiwama under
Himalayan Circuit theme in
JEK.

96.38

37.

Jammu &
Kashmir

Himalayan
Circuit

Integrated Development of
Tourist Facilities under the
Construction of Assets in
lieu of those Destroyed in
Floods in 2014 under PM
Deveiopment Package for
JE&K

90.96

38.

Jammu &
Kashmir

Himalayan
Circuit

Integrated Development of
Tourist facilities at
Mantalai- Sudhmahadev-
Patnitop under Himalayan
Circuit Theme in J&K.

97.82

39.

Jammu &
Kashmir

Himalayan
Circult

Integrated Development of
Tourist Facilities at

- R T — S e e e e

96.39




|
|
|
.

Bl i

Pahalgam ~ Daksum ~ Ranjit
Sagar Dam under

Himalayan Circuit Theme in
JEK.

40. | Jammu &
| | Kashmir

.
|
|

Himalayan
Circuit

-

. 41. Ut_t;r
| Pradesh

|

| Buddhist
| Circuit

I 42. Uttar
‘ Pradesh

l Ramayana
IJ Circuit

integrated Development of
Tourist Facilities at
Guimarg-Baramulla-
Kupwara-Leh Circuit under
Himalayan Circuit Theme in
JEK.

96.93

Development of Buddhist
Circuit - Srawasti,
Kushinagar, &Kapilvastu in
Uttar Pradesh.

99.97

Development of Chitrakoot
and Shringverpur as
Ramayana Circuit in Uttar
Pradesh

69.45

Nicobar
Isiands

43. | Andaman & | Coastal

Circuit

44. | Tamil Nadu

Coastal
Circuit

Development of Coastal
Circuit (Long Island-Ross
Smith Island- Neil Island-
Havelock Island- Baratang
Island-Port Blair) in
Andaman & Nicobar under
Coastal thematic circuit of
Swadesh Darshan Scheme.

42.19

Development of Coastal
Circuit (Chennai-
Mamamallapuram -
Rameshwaram - Manpadu -
Kanyakumari) in Tamil
Nadu under Swadesh
Darshan Scheme

o=
99.92

45, | Uttar
Pradesh

| Spiritual
Circuit

Development of Spiritual
Circuit (Shahjahanpur-
Basti- Ahar-Aligharh-
Kasgunj-Sarosi-Pratapgarh-
Unnao-Kaushambi-
Mirzapur-Gorakpur-
Kairana- Doamriyagunj-
Bagpat-Barabanki-
Azamgarh)

68.39

46. | Uttar

Spiritual
'l Circuit

AT T—

Development of Spiritual
Circuit -li(Bijnor- Meerut-
| Kanpur- Kanpur Dehat-

63.77

f@g
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LY I S fhaare Salacar

F Banda- Ghazipur- Salempur- ]
Ghosi- Balia- Ambedkar
Nagar- Aligarh- Fétehpur—
Deoria- Mahoba- Sonbhadra-
Chandauli- Mishrikh-
Bhadohi) in Uttar Pradesh
under Swadesh Darshan
Scheme
47. | Uttar Heritage Development of Heritage 34.82
Pradesh Clrcuit Circuit(Kalinjar Fort
(Banda)- MarharDham
(SantKabir Nagar)-
ChauriChaura, Shaheed
Sthal (Fatehpur)- Mavahar
Sthal (Ghosi)- Shaheed
Smarak (Meerut) in Uttar
Pradesh under Swadesh
Darshan Scheme
48. | Bihar Buddhist Development of Buddhist 98.73
Circuit circuit- Construction of
Convention Centre at
Bodhgaya, Bihar
49. | Assam Heritage Development of Tezpur - 98.35
Circuit Majuli - Sibsagar as
Heritage Circuit in Assam
under Swadesh Darshan
scheme
50. | Himachal Himalayan Integrated Development of 86.85
Pradesh Circuit Himalayan Circuit:
Kiarighat, Shimla, Hatkoti,
Manali, Kangra,
Dharamshaia, Bir,
Palampur, Chamba
51. [ Mizoram Eco Circuit Development of Eco- 99.07
Adventure Circuit Aizawl -
Rawpuichhip -
Khawhphawp - Lengpui -
Durtlang - Chatlang-
Sakawrhmuituaitlang -
Muthee - Beratlawng -
Tuirial Airfield - Hmuifang
under Eco circuit theme of
Swadesh Darshan Scheme
52. | Rajasthan Spiritual Development of Spiritual 93.90




|

i__‘ Gujarat

Circuit

|

Feﬁ‘{ai'

| Balaji)»  Jaipur  (Shri
| Samode Balaji, Ghat ke
| Balaji, Bandhe ke Balaji)-

Alwar (Pandupole

Hanumanji, Bharathari)-

Viratnagar (Bijak,

Jainnasiya, Amblka
Temple)- Bharatpur (Kaman
! Region)- Dholpur
" (Muchkund) -
| MehandipurBalaji-

Chittorgarh (Sanwaliyaji) in
Rajasthan under Swadesh
Darshan scheme

Development of Heritage
circuit: Vadnagar- Modhera
and Patan in Gujarat under
Swadesh Darshan Scheme

98.61

Total of 2016-17

3041.55

201718

Bihar

55.

| Goa

Coastal
Circuit

Rural Circuit

Development of Gandhi
Circuit: Bhitiharwa-
Chandrahia- Turkaulia in
Bihar under Rural Circuit
theme of Swadesh Darshan
Scheme

44.65

Development of Coastal
Circuit II: Rua De Orum
Creek - Don Pauia -Colva -
Benaulim in Goa wunder
Swadesh Darshan Scheme

99.35

56.

l

Gujarat

Buddhist
circuit

57.

Puducherry

| Heritage
Circuit

Deveiopment of Buddhist
circuit: Junagadh- Gir
Somnath- Bharuch-Kutch-
Bhavnagar- Rajkot-
Mehsana in Gujarat under
Swadesh Darshan scheme

35.99

Development of Heritage
Circuit in Puducherry under
Swadesh Darshan Scheme.

66.35

58.

59.

Puducherry

Spiritual
Circuit

Development of Spiritual
Circuit in Puducherry under
Swadesh Darshan Scheme

40.68 |

Rajasthan

Heritage
| Circuit

lé’@

Development of Heritage
Circuit (Rajsamand

99.60




(Kumbhalgarh Fort)- Jaipur
(Nahargarh Fort)- Alwar
{(BalaQuila)- Sawai
Madhopur (Ranthambore
Fort and Khandar Fort)-
Jhalawar (Gagron Fort)-
Chittorgarh (Chittorgarh
Fort) Jaisaimer
(JaisalmerFort)

Hanumangarh (Kaiibangan,
Bhatner Fort and
Gogamedi)- Jalore (Jalore
Fort)- Udaipur (Pratap
Gaurav Kendra)- Dhoipur
(Bagh-i-Nilofar and Purani
Chawni)- Nagaur(Meera Bai
Smarak) in Rajasthan under
Swadesh Darshan Scheme.

60-

Telangana

Heritage
Circuit

Development of Heritage
Circuit: Qutub Shahl
Heritage Park- Paigah
Tombs- Hayat Bakshi
Mosque- Raymond's Tomb
in Telangana under
Swadesh Darshan Scheme

99.42

61.

Bihar

Spiritual
Circuit

Development of Mandar Hill
& Ang Pradesh under
Spiritual Circuit theme of
Swadesh Darshan Scheme.

53.49

62.

Madhya
Pradesh

Eco Circuit

Development of
Gandhisagar Dam-
Mandleshwar Dam-
Omkareshwar Dam- Indira
Sagar Dam- Tawa Dam-
Bargi Dam- Bheda Ghat-
Bansagar Dam- Ken River
under Eco circuit theme of
Swadesh Darshan Scheme

‘.:)9.624

63.

Uttar
Pradesh

Ramayana
Circuit

Development of Ayodhya
under Ramayana Circult
theme of Swadesh Darshan
Scheme

133.31

64.

Andhra
Pradesh

Buddhist
Circuit

Development of Buddhist

Circuit: Shallhundam-
T mdlnlrmrarla_ Ravilrasneda.

52.34




T

| hie

1
|
|
|
|

Bojjanakonda- Amravati-
Anupu in Andhra Pradesh
under the theme of
Buddhist Circuit of
Swadesh Darshan Scheme

Total of 2017-18

' 2048-19

65. Maharashtr_;

Circuit

—s;irittal e _}F Development of

| Adasa- Dhapewada-
 Paradsingha- Chota Taj
| Bagh- Telankhandi- Girad in
| Maharashtra

Wakin—

of Wayside
Amenities
(Sub-
Scheme)

Development | Development

of Wayside
|Amenlties in Uttar Pradesh
and Bihar at Varanasi-Gaya;
Lucknow-Ayodhya-
Lucknow; Gorakhpur-
Kushinagar; Kushinagar-
Gaya- Kushinaga in
collaboration with MoRTH

| 67. | Uttar

Pradesh

|

Spiritual

| Circuit

1

Development of Jewar-
Dadri-Sikandrabad-Noida-
Khurja-Banda in Uttar
Pradesh

i
: 68. | Jharkhand

Eco Circuit

Deveiopment of Eco Circuit:
Daima- Chandil- Getaisud-
Betla national park-
Mirchaiya- Netarhat in
Jharkhand

69.—[_Tripura

i
-
i

North East
circuit

Development of North East
circuit: Surma Cherra-
Unakoti~- Jampui Hilis-
Gunabati-Bhunaneshwari-
Matabari- Neermahai-
Boxanagar- Chotta khola-
Pilak- Avangchaarra in
Tripura

65.6(7]

Heritage
Circuit

Development of Heritage
Circuit: Anandpur Sahib -
Fatehgarh Sahib -
Chamkaur Sahib - Ferozpur
- Amritsar - Khatkar Kalan
~ Kaianour - Patiala in
Punjab

:

l
l
|
|
|
99.95 l\
|
|
|
|
l

71. | Kerala

Rural Circuit

Development of Rural

80.37 |

[0
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Circuit: Maianad WMaiabar
Cruise Tourism Project in
Kerala

72.

Kerala

Spiritual Development Sivagiri Sree
Circuit Narayana Guru Ashram-
Arruvipuram- Kunnumpara
Sree Subrahmania-
Chembazhanthi Sree
Narayana Gurukulam

69.47

73.

Kerala

Spirituai Development of Kasaragod,
Circuit Wayanad, Kannur,
Kozhikode, Palakkad,
Mailapuram, Thrichur,
Ernakulam, 1dukki,
Kottayam, Allaphuza,
Pathananamithitta, Kollam,
Trivandrum

85.23

74.

Meghalaya

North East Development of West Khasi
Circuit Hills (Nongkhlaw- Krem
Tirot - Khudoi & Kohmang
Falls - Khri River-
Mawthadraishan, Shillong),
Jaintia Hills (Krang Suri
Falls- Shyrmang- looksi),
Garo Hills (Nokrek Reserve,
Katta Beel, Siju Caves)

84.97

75.

Uttar
Pradesh

Spiritual Deveiopment of Gorakhnath
Circuit Temple(Gorakhpur),
Devipattan Temple
(Bairampur) and Vatvashni
Temple (Domariyagun])

21.16

Total of 2018-19

647.15

il. PRASHAD SCHEME

(Rs. in crores)

Sl. State Name of the Project Amount
No. Sanctioned_‘
Year 2015-16
1. |Andhra Development of Amaravati Town, Guntur 28.36
Pradesh District as a Tourist Destination
2., |Assam Development of Kamakhya Temple and 30.71
Piigrimage Destination in and around
Guwahati
3. |Bihar Development at Patna Sahib 41.54

Lo .Y



| Sthal at Amritsar 1
| 5. Rajasthan Integrated Development of 40.44
' Pushkar/Ajmer
6. | Uttarakhand |Integrated Development of Kedarnath 34.78
7. | Uttar Pradesh Development of Varanasi 20.40
B Total of 2015-16 202.63
| Year 201617 |
8. |Gujarat Development of Dwarka 26.23
9. | Gujarat Pilgrimage amenities at Somnath 37.44
10. | Jammu & Development at Hazratbal, 42.02
Kashmir
11. | Kerala Development at Guruvayur Temple 46.14
12. | Tamilnadu Development of Kanchipuram ] 16.48
13. | Tamilnadu Development of Veliankani 5.60
F‘M: West Bengal | Development of Belur 30.03
Total of 2016-17 203.94
Year 201718
15. | Madhya by IIE@melt:bpmel'tt of Omkareshwar 40.67
Pradesh
16. | Uttar Pradesh | Cruise Tourism in River Ganga, Varanasi 10.72
17. |Maharashtra Development of Trimbakeshwar 37.81
| 18. Uttar Pradesh |Development of Varanasl Under Prashad 44.60
Scheme - 11
19. |Andhra Development of Srisailam Tempie In 47.45
Pradesh Andhra Pradesh under PRASHAD
scheme
e Total of 201718 181.25
Year 2018-19
20. Uttarakhand Development of Infrastructure for 39.24
Pligrimage Facilitation in Badrinath Ji
s Dham (Uttarakhand) ]
21. |Gujarat Development of Promenade at Somnath, 44.59
22, |Uttar Pradesh |Development of Govardhan, Mathura 39.74
23. |Jharkhand Development of Baidyanathji Dham, 39.13
Deoghar
24. |Nagaland Development of Piigrimage Faciiities in 25.26
Nagaland
Total of 2018-19 187.96

11l, ASSIiSTANCE TO CENTRAL AGENCIES

(Rs. in crore)

| Sl.
[ No.

State/UT |

b

Name of Projects

Central Agency

Amount
sanctioned

! Year 2015-16

’7L



{ -

0.00

Year 2016-17

1. | Kerala

Walkway/Promenade on
Willingdon Island,
Cochin, Kerala

Development of al

Cochin Port
Trust

9.01

2. | Kerala

Central Financial
Assistance for upgrading
of Births & Backup area
of Ernakulam Wharf

Cochin Port
Trust

21.41

3. | Maharashtra

Central Financial
Assistance to Mumbai
Port Trust for
Development of
KanojiAngre Lighthouse
as a tourist Destination

Mumbai Port
trust

15.00

4. | Kerala

Project for Up-gradation
of Golf Course at SAl
Trivandrum Golf Club by
the Sports Authority of
india

Sport Authority

of India

24.65

5. | Telangana

Joint Development of
Hyderabad Railway
Station

M/o Railways

4.4

6. | Maharashtra

Joint Development of
Nanded Railway Station

M/o Railways

518

7. | Andhra
Pradesh

Joint Development of
Tirupati Railway Station

M/o Railways

5.75

8. | Karmnataka

Joint Development of
Hospet Railway station

M/o Railways

541

9. | Odisha

Joint Development of
| Puri Railway Station

M/o Railways

6.15

Total of 2016-17

96.97

Year 201718

10. | Uttar
Pradesh

llumination of three
monuments in Varanasi,
Uttar Pradesh-;

1. Dashashwamedh Ghat
to Darbanga Ghat
(stretch of 300 m)

2. Tulsl Manas Mandir

3. Sarnath Museum

CPWD

2.94

195




1. | Punjab ITProject for | BSF 13.12
| Infrastructural 1
| Development at JCP |
. | Attari I
112. | Haryana Sound and Light Show at | ITDC 6.00
Yadavindra Gardens,
Pinjore e
|13. Andhra . Sound and Light Show at | ITDC 7.09
Pradesh Puttaparthy, Andhra I!
 Pradesh
14. | Delhi | Sound and Light Show | ITDC 13.70
_ | at Red Fort, Delhi ,
15, o | up- Mumbai Port 12.50 |
| | gradation/modernization | Trust
. to International Cruise
terminal at Indira Dock,
_ | l Mumbai.
\16. | Tamii Nadu | Joint Development of | M/o Railways 4.7
l Rameshwaram Railway
1 L | Station
17 lMaharashtr l Joint Development of | M/o Rallways
] | | Aurangabad Railway 5.71
- | Station .
[18. West Bengal | Joint Development of | M/o Railways 3.48
l Rampurhat Railway
~ Station !
(19, | West Bengal | Joint Development of | M/o Railways 3.86
‘ Tarakeshwar Railway
_ - Station _
20. Goa Development of 3 | M/o Railways 24.00
Railway Station Konkan
Railway
l a. Madgaon Railway
Station
b. Thivim Railway Station
C. Karmaii Railway
o Station Ll
: - Total of 2017-18 97.1
 Year 2018-19
|21. Goa Improvement of | Mormugao Port 13.16
| | immigration faciiity and | trust
| deepening of existing
cruise berth at
Mormougao N

f‘(jg,



22. | Kerala Developing Cochin Port 1.21
infrastructure at Cochin | Trust
Port Cruise Terminal.
23. | Kerala Creation of additlonal | Cochin Port 4.66
tourism facilities at the | Trust
Cochin Port Trust
Walkway
24. | Andhra Construction of Cruise-| Visakhapatnam 38.50
Pradesh cum-Coastal Cargo | Port Trust
Terminal at Channel
berth area in Outer
Harbour of
Visakhapatnam Port
25. | Punjah Restoration/ Renovation | ASl/ NBCC 19.29
of Jallianwala Bagh
Memorial at Amritsar,
Punjab
26. | Tamil Nadu | Joint Development of | M/o Railways 4.47
Madurai Railway Station
27. | Assam Joint Development of | M/o Railways
Kamakhya Railway 4.96
Station
28. | Assam Joint Development of | M/o Railways
Guwahati Railway 4.99
Station
Total of 2018-19 91.23
Year 2019-20
29. | West Joint Development of | M/o Railways 13.16
Bengal New Jalpaiguri Railway
Station
Total of 2019-20 13.16

el ddehk




(Q. 306, 307 and 312)

TSI IeET : T4 306 |
AT 5T AR {77 — Srafen |
At o ST - Qi |

...(CTEHT)
HIA-IRT 37T %7 306 37K 307 BT Foid PRl & |

IS USRCRIRCIE

ot ST fopenR et : A erege S, ¥ anURT MR Ud AT ATET § fb
31O T Ig & Teeaqul FH e P HieT [T | TSi-ge i veriar o) e o
g, T fier 39 &7 i GevaT B genT & | S AT SNferer 3R HEMIRG el A
& | 57 Rl & IraTe ot & e SR STl (ST B3 & | ¥ M) o Uhed g
et &t TTvie SaT T, SRt AR A & 6 W & A §7 ol 1 Sae febar
T <o TET 6 T S T AR o 3T 8 9 | 399 R wt Aee w
HEH I dTet 57
ot weTe RiE 9o : g sreae off, § AFRIT e &7 3THR b g 1 9
@ gt ey 8 3R TF-5R F 3 2 | T uP AedH | TR 999 Uga 3
e FTEd § [ qdes JaTery g & IRrd) o fRary aear § | g2 o Fer &, 8
D] SR QT & 55 UeT SFaRG S99 P 19 I &, AfhT oy &b FeaT i
e, AThfeT ud wterer e @1 Bt ot e & | AR, A ek S wy
Uo7 8, ¥ I e ¥ o anedr g 5 ondl agt ot ey e ¥ S g
SN 8P o diusemmedt, 2004 % Taa s 12 Ry miReRo, 3 9ffe sk
50 T M Y TG AT Je< ST BT ARGV | TG ATl Y et D & | T
WS & WY HE U el & o U amdfed gU, dfe 99 S S Ao WRa off,

%



T T U T IHT Y fpam | T, ol arae 2 o § ) i R W g
T ST & fo T ot AN Y 1 G, < fhwit S Ao 3 R S <fieler
B | AT IS AT A AT Te § FdeT § § 9 s W SR fER
I | Tod WPR TG Bl J iR |y F gReamsaes wiefkee Rrarr &
P B, TP TR TPR DI 1Y g T& a7 |

At ofeT foreiR et : sree wEiew, # Mo AT 9§ 7 AEeT S Sa 9ed §
fh TeT SRR GRT & NINEET $g GRPR F U 9o T & | U Aiore Ioie) 3-
BN A, el oo Hiviaed & SR TORT HNige STAE 3T T °1e Grawa!
€ | S AIOpeH H ST e 21 THT & | T HIoied UF e I ¢ BT a1 390
& X Y G BT STATIC E1? TR qIeX b Wl e &, d i I M I 3 ar
T T P AN T ASR JIF W |

N v Rig uee: T oy S, § oIS HIed™ § Wa- Hi gl 18 & &
RS AR a7e, Rier, W, SEUert & 1 g eRew Y gl A, e
IR, T, Telas S granar § | R wRwer 3, fior Rax e, ), ik
ST SR, I T TRAMIY ST T BRI € | 39 araa fedrera aRoer &t
U AIOFTY & | B9 g RPN BT IR Bx 3 A FeT &, ife g9 I oy
TREHR B TG § PIS SR I7 37T IS PRI G ORE 3 781 3718 8 1

bt St uTew « grare JTeUe HERT | 7T T2 Ul IR THSHTe N U Y&+ BT
RER TTH 53T € 1 7 geg & o Ul SR o el g1 F s WY S @t
YIS S §Y SR I8 Peil arg) A A ot e weer 9 & @ 3w
HEEIT & ¥ ITbT ST W SRR BIaT el § | S1e1q H Sgel SHTe o T fe
T TSR Y TP ATeTT A T8 U- TG <red! § )

Sea A



R T ST A 9 SR T §, 99 o ¥ ¥ o 8 it gifed e i
ISl Y &5 <8t off, i 38y T el | AT a g & fde & b we e
& fifs & ¥ 10 It oSt e & @ AP 3k < Nt & 1 SeTeRer 5 Al
et H a1 &1 AfFer, Wl &1 TSt Wi ] @t HieeR, ST gt arereat
FT &, T B AT E, SRwe B arred A FL A7 7 AR 8 SR a1 & 16 |,
grezye ofY, § anoe! | ST T A, 37 i B warT ) i g 1 F
I HIeAT § g S Sff & g 8 ST e § 6 9 8 S I
Tyt Y e g Teie SR % TIRG BT TATRT IR BT DIS Aol 22 AR B
a1 T & aiie e & O B9 o S 87 § 3 O g SiR ot SiteAr el g fb
T 2 B ariver aRaer offe & € g AT B Sre R S, o age smany Wl
&t ware Rig uea: Ay TeT St B gaE BRAT § | HEe W & Sie
e, dig afte, R wfée i ot Bffe 7 ® €1 379 & Jafda ek
ferammeller st wfdhe @t wer o, ST WiE Sk ggardt 7 el e, elfeh I
[ihe a1 I 7T & | IS ITRISY H 69.48 FRIS ST IR TG Far 2,
cifer 3T} TEATSY WRHR 7 51 FRIS T TGS 5 T § | 3 AR G IR
Y W B BT | HFEER GewdT B U 1 P drea & fb AP o gU el
FAYDCE T TES Felae= ol & 3R I W 1T Il 6T & | 376 H b e oo
U R E |

37eer Sff, 9 TN € {6 U 9y 99T G g8 IR TN, PR XA &
=T ST © o5 S oft F s arer g Y ¥ ST FHR) e B I | g & s
RiRIe & fe=y 9 1087 qedt &t it =fiw el &, § sudr gft safore & ax
e, i S o .0, IS S qR A T8 <, T b q o & s Fe F g
a1 & 8T T AR | fehT =2 qromyg it ot Seafy e, oret R # g e, §

73



forT =il et a8t 2 o1, 39 forg 37 PRI frar § 5 Sud) wafe SRt 3 |
UGS, I WX B N 8] 8, 39 I gRUTT A6, dY & ey wreas § S
S & et TR G |
ﬁ.mm:iﬁﬁﬁ%wwwmg%ﬂ PN AR
@Eﬁﬁﬂ@ﬁﬂ@mlﬂﬂgﬁquQI%iE;f-E‘:maﬁq?W%ﬂﬁE,ﬁ
g AT & & o E, e Y Sft 5 e Ay AT Y ot 5 o oiew 5
g AT o T |
ﬁmﬁﬁm:@gi@ﬂ@wjlﬁwwwﬁﬂwml
I ST 3 3 312 1 ol e 9T i o e &
.. (CFHT)
AT 37eer: 3 Ugel &4avel S g1 g |
it Fiter aTaRTE S © ST wEIey, § oI AT W A Off A FE red g 1 &
R &7 & o7raIT & =T T 44 Wfererey T Siel § T § | F8f Plebl 3R ARSI a1
ISR feord wRee +ff § | 7 S1Taeh Are & FHT S & e anean & & v A
BT 3R F I9 BRI BT & foTg FE AT 87 3FR 78 ® A1 98 TS+ 59 7P
FTF AT & |
At wgre RiT ueer: swgy Sff, AFFNT Few T WY BT off, aR<d d @ 9
TremESIEIR @ Ao wer off, ok SHd 48 89 & 915 T IG fore S
REMST T off | SHBY HERTSG WRBR = AT SIS BN 97 7 & | 9FR Fed
I, A7 F ST RS ITHY T T &, Afe I e § o e gewy S
91 BT T3 8, TP (oI ST ARDR 9 T IR el oY, T e & 3o -
aﬁégﬁﬁﬁe#ﬁaﬂmﬁ%mﬁﬁwﬁqﬁaﬁm@,wwwmwm
R | R TR R Y R wi R SR swr R & 8

149
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98 @iy AT TR 09, 1Y off 99 R @ aftea B ST § | 3R Ay
fesearer aliv Ryget i€k & der 8 | & g8f 0 €, o A8 ofoes a5 2 v vy
B} BT IEGTd T BT | 3R I BRET (TaERAE S R o & 3K aFR
ST &) SIphT 3o § A 3 I T 79 e |
SHRI LORHO PFOZE : Mr. Speaker, Sir, thank you for giving me this
opportunity to put a supplementary question during the Question Hour.

| want to ask the Minister what projects the Government has taken up for
promotion of tourism in the North-East India, especially in my parliamentary

constituency, Quter Manipur.
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Sir, the lack of other resources in North East, tourism development is
only available resource, This is a very important issue and our Minlster is very
well acquainted with North-East, especially Manipur. | would like to know from
him about what is being done on this account.
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GOVERNMENT OF INDIA %%
———
MINISTRY OF TOURISM
LOK SABHA
UNSTARRED QUESTION NO.4643
ANSWERED ON 22.07.2019

DEVELOPMENT OF AMRAVATI TOWN
4643. SHRI BALASHOWRY VALLABHANENI:
Will the Minister of TOURISM be pleased to state:

(@) whether development of Amravati Town, Guntur district of
Andhra Pradesh as a tourist destination was approved in 2015-
16 under PRASAD Scheme and an amount of Rs.29 crore was
also sanctioned for this purpose;

(b) if so, the details thereof;

(¢} whether the State Government has submitted a project
proposal and if so, the action taken by the Government on it;

(d) whether the Government has sought any further clarification
on the final DPR;

(e} If so, the details of queries and response of the State
Government thereon; and

(f) the time by which the project is likely to be completed?

ANSWER

MINISTER OF STATE FOR TOURISM (INDEPENDENT CHARGE)
(SHRI PRAHLAD SINGH PATEL)

(a) to (f): Ministry of Tourism has approved a project viz.
“Deveiopment of Amaravati Town, Guntur District as a Tourist
Destination” at the cost of Rs.28.36 Crore in 2015-16. The project at
present is on advance stage of completion with some deviation. The
State Government has submitted the deviation report to the Ministry
of Tourism in the month of March 2019. Ma Tourism has
requested for a detailed information in the matter which are

awaited from the State Government of _A‘ndhra I’Faires.e—l'l_Tl'l_ﬁu]'é"i
is likely to be completed very soon.
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GOVERNMENT OF INDIA
MINISTRY OF TOURISM

XX/
‘_“"‘—'—.J
LOK SABHA
STARRED QUESTION NO.*4
ANSWERED ON 18.11.2019

DEVELOPMENT OF NEW TOURISM CIRCUIT
*4. SHRI VISHNU DAYAL RAM:
Will the Minister of TOURISM be pleased to state:

(a) whether the Government is planning to develop any new
tourism circuit in Jharkhand like the Buddhist and tribal
circuits apart from the proposed Eco-circuits under its
Swadesh Darshan scheme;

(b) if so, the details thereof and if not, the reasons therefor; and

(c) the other steps taken by the Government to boost tourism in
Jharkhand?

ANSWER

MINISTER OF STATE FOR TOURISM (INDEPENDENT CHARGE)
(SHRI PRAHLAD SINGH PATEL)

(a) to (c): A statement is laid on the table of the House.
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STATEMENT IN REPLY TO PARTS (a) TO (c) OF LOK SABHA
STARRED QUESTION NO.*4 ANSWERED ON 18.11.2019 REGARDING
DEVELOPMENT OF NEW TOURISM CIRCUIT.

(a) and (b): The Ministry of Tourism is developing thematic
circuits in the country under its scheme of Swadesh Darshan in a
planned and prioritized manner. The projects for development under
the scheme are identified in consultation with the State
Governments/Union Territory Administrations/Central Agencies and
are sanctioned subject to availability of funds, submission of
suitable detailed project reports, their adherence to relevant
scheme guidelines and utllization of funds released earlier.

Based on above parameter, Ministry has sanctioned the
project Development of Eco Circuit: Dalma- Chandil- Getalsud- Betla
National Park- Mirchaiya- Netarhat in Jharkhand for Rs.52.72 crore
during 2018-19. Ministry has not received any project proposal from
the State Government under Buddhist and Tribal clrcuit theme.

{c): Ministry has taken several initiatlves to boost tourism in the
country including Jharkhand, which inter-alia include:

+ Deogarh and Parasnath have been identified as sites for
development in Jharkhand under the PRASHAD scheme. A
project for Rs.39.13 crore has been sanctioned during 2018-19

. for development of Deoghar.

+ Rs.25.00 lakh has been sanctioned for Itkhori Mahotsav in
Jharkhand during 2017-18. Rs.50.00 lakh has heen sanctioned
for Bhairavnath Mahotsav & Sharad Mahotsav in Jharkhand
during 2019-20.

+ Extension of e- visa facility to citizens of 169 countries.

e Launch of the Incredible India 2.0 campaign with market
speciflc promotional plans and content creation.

*» Revamping of Incredible India website with the aim to provide
more information about India as a tourist destination.

« Launch of 24x7 toll free multi-lingual tourist helpline in 12
International languages Including Hindi and English,



Organisation of annual Global Tourism Mart for India in iine
with major international travel marts being held in countries
across the world. It provides a platform for all stakeholders in
tourism and hospitality industries to interact and transact
business opportunities.

Organisation of biennial International Buddhist Conclave.
Organisation of Annual International Tourism Mart for
promotion of tourism in North Eastern States.

Promotional activities in tourist generating markets overseas
through the India Tourism Offices abroad with active
participation in travel fairs and exhibitions; organising Road
Shows, “Know India” seminars & workshops.

g e de b b ke

208



(Q. 4)

ﬁWWW AR 3T S, Wmﬁq&qaﬁa&cﬁqﬂw%lw

BISaSY o U S[EA &, Sid JURT &, gl <ac:|-1 & | IR ﬁ%ﬂ?—rf{ fTaTW'

W@Wﬁﬁﬁﬁmuiﬁdléﬁiwl%ﬁmw aﬂ?disqm AR a'leo*ikH '

TeduY RV S N, Yiop-areefd, el R AR & sk smeeferr St aef =

FIT AT TGRS BT FgrET & & folt RSN $T IS AT 87 .. (EFGUH) IS & <
A #3 S o N S AR H [T & S 1. (SIaEr) I

%W:W&m&sﬁﬁw

o1 & fo 78] T SPT YRS 1 HH A W8T 8, MG G BT A 98l R FH 4

T8 | I AT F ger off T a9t e B 1L ( ¥ 3Tyes HTEH | AT
Y W HET TTed § 1 TISHTS ST g Y31 8 SITY o 89 ORI ISt 1 ol | XY
RGN 9 Geg T, W HEAY e S, 99 W O YRS B 3
e e e T e

T | L (EEEE) )
M#ﬁﬁqu : AT STere S, ST ST I e R HHEI 4 § Helfer € 1N
W%%Wwﬁw#mﬂww%wwwwﬁﬁm%mﬁ

721 ) s R i s B gf &l e o 2 7 ..

S TR Bl p1g =) 1 3T o 37 78 ¥ 1 H anus ArenH J qHA HH S SAAr
A L

A & fob e gefier 7R &7 ST wRide | SIS A7, . (HaE™)
- N A e o




\%ﬁwﬁiﬁm:gjﬁamaﬁﬁ, TEel % 99 4fcf & IR F TS AR
@ﬁ%@%ﬁﬁ%ﬁﬁﬂﬁ%lmﬁmmmwﬁmﬁ,ﬁ@waﬁ

U | ..(TEH) Qe ST AR G T BET &, IHHT THGRT oaT I T

g1 ...(HaE) j

11.39 hrs

(At this stage Shri Arvind Sawant and some other
hon. Members left the House.)
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SHRI B. B. PATIL: Hon. Speaker, Sir, through you, | would like to ask the hon.
Minister that a concept presentation on development of spiritual tourism circuit in
Sangareddy—Kamareddy—Medak districts of Telangana State was submitted in
the Tourism Ministry under Swadesh Darshan Scheme in February, 20189.
...(Interruptions)

| would like to know as to what action has been taken in this regard as of
now. ...(Interruptions)

I would also like to know the time-frame by which the Spiritual Tourism
Circuit in Sangareddy—Kamareddy—Medak districts of Telangana State would
be completed. ...(Inferruptions)
4t wgre Rig ueer : FRHIT srege weied, TorTT Ied § Gide & ®Y H S for war
o7 |._.(YT) 987 9% ST e 2 1. (caa) «ifd e w$he ik 9w Hfdhe
PO BT Y §U S |...(CUAT) T8 I TROT Y & IR T8 B AT F ST g o e
B XT8N & g1 8 7 [l Taeer <o &t whiT § ST & Ui 1. (aeE) 5T
IRER T feengorer afeftsre Aorft, 1 57 A7 HH B SHR ohY 1. ()
ot G BT : HFAT HETH HEled, Haer G2 SR TS THT § | ... (@) S
&9 g7 TSR BT 19 el o gfPcemie @ € < ST AIfAERT &1 U 95T §9T 59,
EITT & | PEl-A-El U8 IR ST AR 8 (b T TavHed JHr Y Reftor Fel et
€ |...(CHaE) Ve [ 81 & AT F HET aTedl § (& o ‘e St o g8 8, R

2/p



: e

hT g FSReaeRt & w1et T8 €, 7ot Il SifRey o7 & Iy 8% @18 ureR o &l
IR HYA? ... (HTG)

R TN &R 3 TR WA A AT Wh 3 e N Refi v, wifes I8
TS B P AT o7 I TR T e e | .. (FIe)

STy AT T e © b 30% IR o 1Y 8 &l |....(F5e)
At wars Rig gea: Ay aredy Aeley, IR GRaR of 9 ot whieg §, T R H
UREY o STl § 1 ... (GaYT) TS 9EE QR {6 oFR 36 B 9 8, 395
IR T 4 4 Fa, @ 89 P w0 & HEers B SR F g8l B S BT GG o Bl
DAL BT |... () |
St STt ST : ST e f, 3 o s & e s ot e e
T 2 1...(ereT) ERGTgR DY 99D Sie] BT e, FIE SRR &l T g
1 ouT P YU St 5 dge & Aewd SET € | (TqYT)

SRTTT AT a1 SR & 37K RT warer oft & 5 o sRaIgR o1 ol e e
e BT IR TRPR o1 & a7 W S e arel 87 Hody Hll St g9 Fey § IER
< 1...(YT)
oft e Rig ueer: 7 sreaer N, AT T T G938 & | 59 gEg W
TR IR 6T 1., .(SGaYT)



AR JTEE: 31 . TaraeT |
.- (cTIYT)
T STETET: 4T R ARRI SN |

.. (aET)
AT I7eTeT: 71T T 537 SfY, 39 ST Sag e 8 g |

....(caFET)




Pprendix X7y

GOVERNMENT OF INDIA
MINISTRY OF TOURISM

LOK SABHA
STARRED QUESTION NO.*4
ANSWERED ON 18.11.2019

DEVELOPMENT OF NEW TOURISM CIRCUIT
*4. SHRI VISHNU DAYAL RAM:
Will the Minister of TOURISM be pleased to state:

(a) whether the Government is planning to develop any new
tourism circuit in Jharkhand like the Buddhist and tribal
circuits apart from the proposed Eco-circuits under its
Swadesh Darshan scheme;

{b) if so, the details thereof and if not, the reasons therefor; and

{c) the other steps taken by the Government to boost tourism in
Jharkhand?

ANSWER

MINISTER OF STATE FOR TOURISM (INDEPENDENT CHARGE)
{SHRI PRAHLAD SINGH PATEL)

(a) to (c): A statement is laid on the table of the House.
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STATEMENT IN REPLY TO PARTS (2) TO (¢) OF LOK SABHA
STARRED QUESTION NO."4 ANSWERED ON 18.11.2010 RECARDINC
DEVELOPMENT OF NEVY TOURISM CIRCUIY.

(a) and (b): The Ministry of Tourism is developing thematic
circuits in the country under its scheme of Swadesh Darshan in a
planned and prioritized manner. The projects for development under
the scheme are identified in consultation with the State
Governments/Union Territory Administrations/Central Agencies and
are sanctioned subject to availability of funds, submission of
suitable detailed project reports, their adherence to relevant
scheme guidelines and utilization of funds released earlier.

Based on above paramefer, Ministry has sanctioned the
project Development of Eco Circuit: Dalma- Chandil- Getalsud- Betla
National Park- Mirchaiya- Netarhat in Jharkhand for Rs.52.72 crore
during 2018-19. Ministry has not received any project proposal from
the State Government under Buddhist and Tribal circuit theme.

(c): Ministry has taken several initiatives to boost tourism in the
country including Jharkhand, which inter-alia include:

« Deogarh and Parasnath have been identified as sites for
development in Jharkhand under the PRASHAD scheme. A
project for Rs.39.13 crore has been sanctioned during 2018-19
for development of Deoghar.

« Rs.25.00 Iakh has been sanctioned for Itkhori Mahotsav in
Jharkhand during 2017-18. Rs.50.00 lakh has been sanctioned
for Bhairavnath Mahotsav & Sharad Mahotsav in Jharkhand
during 2019-20.

+ Extension of e- visa facility to citizens of 169 countries.

¢ Launch of the Incredible India 2.0 campaign with market
specific promotional plans and content creation.

+« Revamping of Incredible India website with the aim to provide
more information about India as a tourist destination.

» Launch of 24x7 toll free multi-lingual tourist helpline in 12
International languages including Hindi and English. |



Organisation of annual Global Tourism Mart for India in line
with major international travel marts being held in countries
across the world. It provides a platform for all stakeholders in
tourism and hospitality industries to interact and transact
business opportunities.

Organisation of blennial International Buddhist Conclave.
Organisation of Annual International Tourism Mart for
promotion of tourism in North Eastern States. ’
Promotional activities in tourist generating markets overseas
through the India Tourism Offices abroad with active
participation in travel fairs and exhibitions; organising Road
Shows, “Know India” seminars & workshops.
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ft £ &5 gef w T SURSH &1 B T I8 &, AT o B A 98T W T uA
YET & | TS DI SgER 4T U 997 56 & |...(Sau) § 3N Aread A
R W P FTed § o A S Taer T 81 S o9 & SO ANl 3F o | g
WHR T T &, S AT G &1, I W TR GERTD w9 4 AR
SO | ... (STIEH)
o1 forso] ATeT X < AT STCTE S, W1 ST [0 0N W G 47 § Qe § 1R
ST S & Sreer T vl 3 GO R & Sfe O T Bt % TRIH 5 SR
&I 81 ...(c@auF) T8 IR AR MNes & 970 g & 3R 39%7 99 32 71 ¥ 1. (@EYF)
T UBR B Dig A qfT gfar F s 78 € | H snuch qredm § AR 6 S S S
Trea & & a7 defier TR P siigsur wxfde @ SieAT g, .. (Haur)
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St weeiTa Rig uee : A stes o, g8l & I qRT & Wik ¥ wuaens § smaend
o fo 98 feree 77 8 5 78t & | 1Y OGIG SIS QRO T G, T 8T P &
QT | ... (ST oAfT @i WIF. 4 FEv & e 8, I ISR e/ T3] Siew
.. (HET)

11.39 hrs

(At this stage Shri Arvind Sawant and some other
hon. Members left the House.)

STl g W oreaE weiey, FRES SN WA o7y weer S ¥, 98 eRen
& forq Rerel &bt Uep 99T fawr & [ Uep e StEf Her UEIS &, S8 IR 98 19 RS A
R WhifRTeT & ST S¥t e & Huigdt VAT T € STET o e 4Ry S S o %
FUGE 3R PRI TCUR TR T T WRfebe a9 & forg aut & Hi °et Wl § &R
SR SRS BT R BRI ST TR T ST VISR HTE Y T | .. ()
R o wewr O dwr & et R & a7 @ 5 QRO & ST it S fiver < &
ARFT IR RER gfcargon™ Ffcftpe T8 & uT & 7 ... (Faur) TR e
ATET § ARBR W AW B 5 afg g o T F g ddide & afdd afe gad
Y WRGR gfeemgaie Afcfhde Fal < oT 6 § SR udied faef T8 & ar T & o
o7y
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Y waTe RiE ute : e Sff, HI-1T GaT @T HE 3o & [ HIRES Uipfad W 4,
CRETRYE S & 95a FECaqU IS & ... () SKaT o 47 HeT s afdey qar &
35 Ief I PR TSN Fet & & |... (IR TE 97 A1 & 1. (ST IRER I8
arecll & 5 A1V F RGO QX7 N, TF 8 SR} FIST bl pa N ... (SIIHT)
It 0T 18T & 1. (Uau) 3FR B UEdd €, St U 8N &Y 99 O oie R
Y |, (TTET)
ot STTEREHT UTer: eTe TEIey, ¥ udT RId TR § b 31U R WRPR &
GRT <EqaY S ST T ¥hM & S 39T F Hecauyl, Wfkfthe ofiF & SR W
gded Bl SThIcS a3 <7 & iy, I8 SRIH 8 |1...(Fa9) 319 39 TR T3 IFIRD
W e ol IV T 1. (@aur)

g TBIeY, 9Y 2014 3R I§ 2015 § TR TRPR 7 T9 T 3R TR
SR whe % gF 1...(auT) SRR Ui afhew WRiers T § StR-gd afde,
gfaee Gfe, feaeds |ide, @itea |fde ik pom |fde |...(@guM) 9Ra &t
ST F 6.8 uftiew @1 AR gded & uregd 9, el g & e 9 s
g 1...(caaur)

¥ ange ATedT X AT Al € 6 S gfeve affe ger Agwag &, sad
HEA A Sff o9 TR 4 8T B fd Organisation of Biennial International
Buddhist Conclave, <l 98 faeel 1T refl & g o |... (E@@ur) § S 3 il 35
T ST T Biteraw] Rigrel F° & IRl € .. .(CHaen) oy 71 53 S, @Y Srel
eI FfERT Bivreld BT, STH! T G &I T TIel! Pioeraey [Fgrf TR F
TR DT T < DT U7 HeT? YT Wldhe Feaqul AR, e, witeray,
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gt iR el @ Shear 2 1., (9em) 37 gfive affhe o o it o 59
R gl pRfEad nage & & oY BR o & day 7§ off qar AR alie ey
Sdre & AT Uep 1S U8 I SN, . (SITET)

oAt UgTR Rig USer : AFHRT Sreaey 9eIey, Hi R T 31 97 a1 6 0T & TR §
fs &7 7 srett, PR Sl Bfieraeg & 1T M 100 TR IR e fae
o 1...(qFHT) I8 TET B S 87 W few ik STR 9o &7 911 & 1. (e¥au M) g8 )
BHREC BT URAT 81 & BRYT, I95 Fo v i F o wey T2 8 urr 1. (<gur) 3
SHT AT @ WEHd §, WHR IF a6  forq iR & 1. (m@uE) o 951 I
UACEUATS D et 8, a8 Y PIfrer g 3iR o of) wreey & for amferefact a3 1. (cgarerm)
o ot &7 Wfthe W oM @R & 91 899 Hecaqul gl & 1 8 99 erfecfict @ g
TN |...(FEF)

SFE 9 GO AT BET €, 9GP g § IS H 59 o ofere T8 < e,
Fifer IR 3 TAR ST off Seeg &, & ARy SR & AN & AT 3T I IS T
3R IRRG qF T TS B 1....(HTHM) T8 eyl TN & 1. (TaE) R qEHY
HERT TG D3 GeId 18 5 < AT 38T & 1. (SqeT)

AT 31eger : A} U, o, e - SUReRT 8T |
T 3Teet < 417 &, T, TR - SUiRea el |

.. ()
A1 STEAET ; 311 TR SITee - GaRe el |

..(CTTET)
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AT 3TeeE ; 7, 3R, UTRGER - SURT el |
SHRI B. B. PATIL: Hon. Speaker, Sir, through you, | would like to ask the hon.
Minister that a concept presentation on development of spiritual tourism circuit in
Sangareddy—Kamareddy—Medak districts of Telangana State was submitted in
the Tourism Ministry under Swadesh Darshan Scheme in February, 2019.
...{Interruptions)

| would like to know as to what action has been taken in this regard as of
now. ...(Interruptions) |

| would also like to know the time-frame by which the Spiritual Tourism
Circuit in Sangareddy—Kamareddy—Medak districts of Telangana State would
be completed. ...{Interruptions)
=t wgTe Rig aee : HIF AeTe Heled, ATl /9T X |ide $ ®T H 1T ear 1
o |...(cTay) 98T O U4 IaRd § 1...(agF) aifeT uE hiE iR S99 gfhe ¥
G5 P I GU E L...(THT) T8 G R0 B AU G I & ot 7 I g & gl
HM QX7 81 P 91 & B9 BT T &3 B ThH § 9T < Ui | () IS
TR T YfeAgoie Wicfthe Gorfl, a &7 ¢ ST BT T ol 1. (TIE)
ot Tg BT : AT LAY TEIS, Ul U 3N IS ThIr € | .. (e O
& 37 ATl @ 39 Riet 7 gPeerie axd & oY Sb SR 3T W agd 99T 19
2 § | FAAE gE a el o & R W maied gt @Y Refier 78 et
& 1...(J9YT) U WIS & & AR § e argen § & o R #9S) & &8 8, Ria
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THIRT g9R [SReaazr 5 9a1 Wa) &, 7 S9o! HifRey vy & 1T & 315 uer 3 )
ST BNT? .. (CTTT)

AR R &1 9 < TR} A TS 661 o e S R 5T, e g
ferr v 2 foTq Refier g, UE airoT e UaiT el et IR, T a8 S UXT §AT? Wb
XIGE B 3 AT T ST GeR Fep 8l el | ... ()

ST A7 SiTuRy (HY9eT & o 590 IR 5 319 B 9aTd |, (SeT)
£t ware Rig ueer: AFFRr e TEIGY, YR QAR BF ot off Whieg &, T feer &y
qRRr o STt € 1 .. (i) A e 9 8 BE 5 oPR 3 g ey &, 9%
N 5 I & A1, O 87 AT B9 & Saer &) 3R W 98T b S i YT o 6
ﬁf@maﬁ?r: CEEIR)

&ﬁﬂtﬂ—s{w HIAT Srere Sft, 3 3ach ez W A T S @ AT e
R ol o e ¥, S ol g, e ol i 8, ST s e
L. (aﬁﬁﬂq)&(dﬂwiaﬁtNkhgﬁ?gFﬂfm%q?ﬁﬂﬁﬁgﬁﬁqmqaﬂ?QWTﬂqu
aﬂw%aﬂuﬂ?aﬁaﬁﬁa@aﬁmmél (TIET)

sl R 7 oy & o A e of & o T eReET @Bt it geer e
'Wﬁﬁww%mwmﬁ@#mﬁmwﬁwwﬁw
8 ... ()
ﬁ%ﬁ%m trm:ﬁtrsqwawﬁ Wﬁ?ﬂ'éirﬁqw <Y AT 3T & | ¥ 59 G W)

ST [TaR e | (09 81H)
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GOVERNMENT OF INDIA

MINISTRY OF TOURISM

LOK SABHA
UNSTARRED QUESTION NO.11328
ANSWERED ON 25.11.2019

PROMOTION OF TOURISM IN KHAJURAHO
+1328. SHRI VISHNU DATT SHARMA:
Will the Minister of TOURISM be pleased to state:

(a) whether Khajuraho is a world heritage in view of tourism and
whether the Government has prepared any draft plan for its
beautification;

(b) if so, the details thereof;

(c) whether the Government has provided any special package to
promote tourism in Khajuraho; and

(d) if so, the details thereof and the funds allocated and
expenditure incurred in this regard?

ANSWER

MINISTER OF STATE FOR TOURISM (INDEPENDENT CHARGE)
{(SHRI PRAHLAD SINGH PATEL)

(a) to (d): Ministry of Tourism has identified Khajuraho world
heritage site as one of the 17 sites for development in the country
under the scheme - Development of lconic Tourist sites. The
Ministry shall be deveioping the lconic Tourist Sites in collaboration
with the Central Ministries, State Governments and Local Bodies, in
a holistic manner. 1The draft masterplan for Khajuraho is being
formulated by the mmlstry and has components of connectivity,
better facilities/experience for the tourists at the site, skill
development involvement of local commuq_l_ty,_ promotion &
branding and for bringing private investment. il

Ministry of Tourism promotes India as a hoilistic destination
including its various tourism sites/ destinations in different states .

i Ba VS



and Unfon Territories under the Incredible India brand-line. Ministry
&s part of ifs on-going activities, releases print, electronic, onriine
and outdoor media campaigns in the internationzl and domestic

markets. Ministry has produced a short film, developed print and
digital creatives on Khajuraho which have been promoted on
various media platforms including Social Media.

In addition, Ministry has sanctioneéd following projects/ events
for development and promotion of Khajuraho under its other

schemes:

(Rs. in Lakhs)

Scheme & year Naime of the Amount Funds
of sanction project sanctioned | released
Swadesh Development of 9977.09 7437.66
Darshan Heritage circuit:
(2016-17) Gwalior — Orchha -
Khajuraho -
Chanderi -
Bhimbetka -
Mandu in Madhya
pradesh
Domestic Khajuraho Dance 15.00 15.00
Promotion and | Festival
Publicity
including
Hospitality
scheme
(2017-18)
Domestic Khajuraho Dance 15.00 15.00
Promotion and | Festival
Publicity
including
Hospitality
scheme
(2018-19)
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Chapter 8

@SS uranceg

8.1 During the course of reply given to a question or
a discussion. if a Minister gives an undertaking which
involves further action on the part of the Government in
reporting back to the House. it is called an ‘*assurance’.
Standard list of such expressions which normally constitute
assurances as approved by the Committee on Government
Assurances (CGA) of the respective llouse. is given at
Annex-3. As assurances are required to be implemented
within a specified time limit, care should be taken by all
concerned while drafting replies to the questions to restrict
the use of these eapressions only to those occasions when
it is clearly intended o give an assurance on the floor of
the House.

8.2 An assurance given in either House is required to be
fulfilled within a period of three months from the date of
the assurance. This limit has to be strictly followed.

83 To ensure early [ulfillment of assurances, entire
process beginning from culiing out of assurances from
the proceedings of the House to the submission of
Implementation Report including extension of time,
dropping and transier of assurances have been automated
through a Software Application named “Online Assurances
Monitoring System™ (OAMS). Requests for extension of
time. dropping or transfer of assurances and submission
of Implementation Report through any other offline mode
shalt not be enterlained under any circumstances.
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8.4 When an assurance is given by a Minister or when
the Presiding Oflicer, directs the Government to furnish
information to the House, if is extracted by the Ministry
of Parliamentary Affairs, from the relevant proceedings
and vommunicated to the Department concerned online
through *OAMS’ normally within 20 working davs of the
date on which #t is given on the floor ol the House.

8.5 If the administrative Ministry/Department has any
opbjection to freating such a statement as an assurance or
finds that il would not be in the public interest to fulfl L, it
may upload its request at "OAMS” within a week ot treating
such statement as assurance for gefting it deleted from the
list of assurances. Such action will require prior approval
of the Minister concerned and his Fact shoufd be cleariy
indicated in their communication containing the request. (7
such a request 1s made towards the end of stipulated period
of three months, then it should invariably be accompanied
with a request of extension of time. The department should
continie to seek oxtension of time it the decision of
the Committee on Government Assurances is conveyed
through "OAMS’, Requests received through offiine mode
shall not be entertained by either Rajya Sabha/Lok Sabha
Sceretariat or Ministry of Parliamentary Affairs.

8.6 if the Department finds that it is not possible to fulfil
the assurance within the stipulated period of three months
or within the peried ol extension already granted. it may
seek Turther extension of time as soon as the need For such
extension becomes apparent. indicating the reasons for
delayv and the probable additional time required alongwith
details ol action taken/progress made in the matter. Atl such
reguest should be submitted at "OAMS’ for decision by
CGA thercon with the approval of the concerned Minister,
8.7.1 The particulars of every assurance wiil be entered by
the Partiament Unit of the Ministry/Department concerned
in a register as al Annex 4 after which the assurance will be
passed on to the concerned section

a’—\ﬂf



Assuranees

8.7.2 Bven ahead of the receipt of communication from
the Ministry of Parliamentary Alairs through ‘OAMS’
the section concerned should take prompt action to fulfil
stich assurances and keep a watch thereon in a register as
at Annex 5.

8.7.3 The registers referred to 10 paras 8.7.1 and 8.7.2 will
be maintained separately for the Lok Sabha and the Rajya
Sabha assurances, entries therein being made session
Wise,
The Section Officer in charge of the concerned section
will:

{a) scrutinize the registers unee a week;

{b} cnsurc that necessary toltow-up action iy taken without
any delay whatsoever;

(c) submii the registers to the branch officer every fortnight
it'the House concerned is in session and once a month
olherwise, drawing his special aftention to assurances
which are not likely to be implemented within the
period of three months; and

(d) review of pending assurances should be undertaken
periodieally at the highest level in order to minimize
the delay in implementing the assurances.

8.8 The branch officer wilt likewise keep his higher
officer and Minister informed of the progress made in
the implementation ol assurances. drawing their special
atlention to the causes of delay.

8.9.1 Every effort should be made to tultill the assurance
within the preseribed period. In case only part of he
information is available and collection of the remaining
information  would involve considerable time, an
Implementation Report(1R) containing the available
information should be upleaded at "‘OAMS’ in part
tulfillment of" the assurance, within the prescribed iime
jimit. THowever. efforts should continue to be made for
expeditions cotlection of the remaining information for
complete implementation of the assurance at the earliest.
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8.9.2 Information to be furnished in partial or complete
fulfillment of an assurance should be approved by the
Minister concerned beflore it Is uploaded at *OAMS” in both
English and Hindi versions in the prescribed pro forma as
at Annex-6 | together with its cnclosures. After online
submission of the Report for fulfiffment of the assurance
partial or complete as the case may be. four hard copies
cach in +lindi and English version with one copy of cach
version duly authenticated by the officer concerned shoudd
he sent 10 the Ministry of Parliamentary Affairs for laying
unfil e-laying is adopted by the concerned {louse.

8.9.3 Tke Implementation Report should be submitted
attOAMS’ only. Implementation Repost sent by any other
mode or sent to Rajva Sabba/l.ok Sabha Secretarial dircetiy,
will not be considered for Jaying.

8.10 The Ministry of Parliamentary Affairs. after scrutiny
of the Implementation Report, will arrange to (ay it on the
Table of the House concerned. A copy ol the Impiementation
Report, as 1aid on the Table. will be Torwarded by Ministry
of Parliamentary AHairs to the member(s) concerned.
Details of laying of implementation Report submitted by the
Ministry/Department concerned would be made available
by the M:nistry of Parliamentary Affairs at "OAMS’. The
Parliapient iinit of the Ministry/Department concernoed
and the concerned scetion will, on the basis of information
available af "OAMS’. update their records.

8.11 Where there is an obligation to lay any paper (rule/
order/notification, etc.) on the Table of the House and for
whicli an assurance has also beent given, it wiil be laid
on the Table, in the first instance, in fulfillment of the
obligation, independent of the assurance given. After this,
a tormal report regarding implementation of the assurance
indicating the date on which the paper was laid on the Table
will be submitted at “OAMS’ in the prescribed pro forma
{Annex-0) in the manner already described in para 8.9.2



Assurances

8.12 Fach House of Parliament has 4 Commitiee on
Government Assurances nominated by the Chairman/
Speaker. It scrutinizes the Implementation Reports and the
time taken in the fulfilintent of Government Assurances
and focuses atlention on the delays and other significant
aspects, if any. pertaining to them, Instructions issued by
Ministry of Patliamentary Affairs from time to time as
avaiiablc on *OAMS” are to be followed sirictly.

8.13 The Ministries/Departments will, iir consultation with
the Minisiry of Parliamemtary Affairs, scrutinize the reports
of these two Commiittees lor remedial action wherever
called for.

8.14 On dissolution of the Lok Sabbha. the pending
asswrances do not lapse. All assurances, promises of
undertakings pending impiementation are  scrutinized
by the new Committee on Government Assurances for
sclection of such of them as are of considerable public
importance. The Committee then submits a report Lo the
1ok Sabha with specific recommendations regarding the
assurances 10 be dropped or relained Tor implementation
by the Government,
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Prpend . o
MINUTES )( .K—;.‘_(_\_/

COMMITTEE ON GOVERNMENT ASSURANCES
(2021-2022)
(SEVENTEENTH LOK SABHA)
SEVENTH SITTING
(08.03.2022)

The Committee sat from 1500 hours to 1600 hours in Committee Room No. 3, Extension to
Parliament House Annexe, New Delhi.

PRESENT
Shri Rajendra Agrawal - Chairperson

MEMBERS

o Shri Ramesh Chander Kaushik
3. Shri Kaushalendra Kumar

4. Shri M.K. Raghavan

5 Shri Chandra Sekhar Sahu

SECRETARIAT

b, Shri J.M. Baisakh - Joint Secretary
<5 Shri T.S. Rangarajan - Director

3.  Shri S.L. Singh - Deputy Secretary
4.  Shri Vineeta Sachdeva - Under Secretary

WITNESSES
Ministry of Tourism

. Shri Arvind Singh, Secretary

. Shri Rakesh Kumar Verma, Additional Secretary
. Ms. Anita Baghel, Additional Director General

. Shri Prashant Ranjan, Director

. Shri Fakhre Alam, Director

(6 = - TS I S B

ini f Parliamen i

1. Shri P.K. Haldar - Under Secretary

At the outset, the Chairperson welcomed the Members to the sitting of the
Committee and apprised them that the sitting has been convened to (i) consider and
adopt 03 Draft Reports; (ii) consider 25 Memoranda containing requests received from
various Ministries/Departments for dropping of 50 pending Assurances; and (ii) take
oral evidence of the representatives of the Ministry of Tourism regarding pending
Assurances.

XXXXX XXXXX XXXXX XXXXX XXXXX XXXXX
XXXXX XXXXX XXXXX XXXXX XXXXX XXXXX
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5.  Thereafter, the representatives of the Ministry of Tourism and the Ministry of
Parliamentary Affairs were ushered in. Welcoming the witnesses to the sitting of the
Committee, the Chairperson impressed upon them not to disclose the deliberations of
the Committee to any outsider. The Committee then took oral evidence of the
representatives of the Ministry of Tourism regarding pending Assurances. Considering
the long pendency of a large number of Assurances of the Ministry, the Chairperson
asked the Secretary, Ministry of Tourism to give an overview of the pending
Assurances of the Ministry and also enquired about the internal mechanism and
system of monitoring and reviewing the implementation of pending Assurances in the
Ministry.

6. The Secretary, Ministry of Tourism, accordingly briefed the Committee in this
-regard. The Chairperson asked the representatives of the Ministry to furnish the
Minutes of their review meetings for monitoring of pending Assurances.

7 The Chairperson and Members thereafter raised various queries and sought
certain clarifications on the 23 pending Assurances (Annexure-III) taken up for the
day. The witnesses responded to these queries and also provided clarifications. As
some queries required detailed reply and inputs from various quarters, the
Chairperson asked the witnesses to furnish written replies on the same in due course.
The Assurance mentioned at SL.No.1 which was also included in the 25 Memoranda
taken up for consideration for dropping or otherwise the same day, was dropped by
the Committee after considering the submission made by the witnesses.

8. The evidence was completed.

9. The Chairperson thanked the witnesses for deposing before the Committee and
furnishing the available information on the queries raised and clarifications sought by
them.

10. The witnesses, then, withdrew.

11. A verbatim record of the proceedings has been kept.

The Committee then adjourned.

XXXXX XXXXX XXXXX XXXXX XXXXX XXXXX
XXXXX XXXXX XXXXX XXXXX XXXXX XXXXX
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Annexure-III

RANCE 1-2022 ABHA

Statement of pending Assurances pertaining to the Ministry of Tourism discussed during Oral
Evidence held on 08.03.2022.

S.No. SQ/USQ No. and date Subject
1. USQ No. 2356 Allocation of Land
dated 23.08.2013
2. USQ No. 1076 Formulation of New Tourism Policy P
dated 27.07.2015
3. USQ No. 1287 Inflow of Tourists
dated 07.12.2015
4, USQ No. 2084 Development of Tourism in Islands
dated 01.01.2018
5. USQ No. 2255 Development of Tourist Sites as Iconic Tourism
dated 24.12.2018 Destinations
6. USQ No. 3218 Tourism Circuits in Rajasthan under Swadesh
dated 31.12.2018 Darshan Scheme
Z, USQ No. 250 Sanctioning of Gandhi Circuit
dated 24.06.2019
8. USQ No. 271 Tourism Projects for Lakshadweep i
dated 24.06.2019
9. USQ No. 276 Development of Island Tourism
dated 24.06.2019
10. SQ No. 121 Development of Tourist Places
dated 01.07.2019
(Supplementary by Shri
Ganesh Singh, M.P.)
51 SQ No. 121 Development of Tourist Places
dated 01.07.2019
(Supplementary by Shri
Rajiv Pratap Rudy, M.P.)
12 SQ No. 130 Status of Buddhist Circuit Plan
dated 01.07.2019
(Supplementary by Shri
Jagdambika Pal, M.P.)
|
13. USQ No. 1477 Formation of Five Special Tourism Zones
dated 01.07.2019

}o
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14,

USQ No. 4780
dated 22.07.2019

Setting up of Tourism Hubs

15.%

SQ No. 204

dated 08.07.2019
(Supplementary by Shri
Rebati Tripura, M.P.)

Religious Tourist Circuits

16.%

SQ No. 204

dated 08.07.2019
(Supplementary by Smt.
Hema Malini, M.P.)

Religious Tourist Circuits

17.

USQ No. 2269
dated 08.07.2019

Agreement to Promote Tourism

18.

SQ No. 306

dated 15.07.2019
(Supplementary by Smt.
Riti Pathak, M.P.)

Centrally Sponsored Tourism Projects

197/

SQ No. 306

dated 15.07.2019
(Supplementary by Dr.
Farooq Abdullah, M.P.)

Centrally Sponsored Tourism Projects

20.

USQ No. 4643
dated 22.07.2019

Development of Amravati Town

21.

SQ No. 4

dated 18.11.2019
(Supplementary by Shri
Vishnu Dayal Ram, M.P.)

Development of New Tourism Circuit

22,

SQ No. 4

dated 18.11.2019
(Supplementary by Shri
Rajendra Agrawal, M.P.)

Development of New Tourism Circuit

23.

USQ No. 1328 dated
25.11.2019

Promotion of Tourism in Khajuraho

% Sm-[’p'eme"w‘:m {&paﬂs %—ﬂqg_ Assuvzances \\ave been
and on “Hre Table % e House on 27071, 2023,
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MINUTES
COMMITTEE ON GOVERNMENT ASSURANCES
(2021-2022)
(SEVENTEENTH LOK SABHA)
ELEVENTH SITTING
(28.07.2022)

The Committee sat from 1500 hours to 1600 hours in Room No. 216,
(Chairperson’s Chamber), ‘B’ Block, EPHA, New Delhi.

PRESENT
Shri Rajendra Agrawal -  Chairperson
Members
2; Shri Nihal Chand
3. Shri Ramesh Chander Kaushik
4, Shri Kaushalendra Kumar
5 Shri Ashok Mahadeorao Nete
6. Shri Santosh Pandey
: Shri Chandra Sekhar Sahu
8. Smt. Supriya Sule
Secretariat
1.  Shri J.M. Baisakh - Joint Secretary
2.  Dr. (Smt.) Sagarika Dash - Director
3.  Shri K.C. Pandey - Deputy Secretary
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At the outset, the Chairperson welcomed the Members to the sitting of the
Committee and apprised them regarding the day’s agenda. Thereafter, the
Committee considered and adopted the following Six (06) draft Reports without
any amendments:-

(i)  Draft Sixty-Eighth Report (17th Lok Sabha) regarding ‘Requests for
Dropping of Assurances (Acceded to)’;

(i)  Draft Sixty-Ninth Report (17th Lok Sabha) regarding ‘Requests for
Dropping of Assurances (Not Acceded to)’;

(i)  Draft Seventieth Report (17th Lok Sabha) regarding ‘Requests for
Dropping of Assurances (Acceded to)’



(iv) Draft Seventy-First Report (17th Lok Sabha) regarding ‘Request_s
for Dropping of Assurances (Not Acceded to)’;

(v)  Draft Seventy-Second Report (17th Lok Sabha) regarding ‘Review
of Pending Assurances Pertaining to the Ministry of Tourism’; and

(vi) Draft Seventy-Third Report (17th Lok Sabha) regarding ‘Review of

Pending Assurances Pertaining to the Ministry of Information and
Broadcasting’

2. The Committee also authorized the Chairperson to present the Reports
during current session.

The Committee then adjourned.



